INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

Dated: 28" January, 2026

CONSTITUTION OF BENCHES FOR HEARINGS THROUGH HYBRID MODE

AS PER ENCLOSED CAUSE LIST

From 02.02.2026 to 05.02.2026, 09.02.2026 to 12.02.2026,
16.02.2026 to 19.02.2026 & 23.02.2026 to 26.02.2026

BENCH | COURT| TIME VICE PRESIDENT/MEMBERS
ROOM
E 1 10.30 AM [S/Shri Mahavir Singh, VP & Amitabh Shukla, AM
{except 11.02.20286)
| 2 10.30 AM [From 02.02.2026 to 05.02.2026, 16.02.2026 to 19.02.2026 &
23.02.2026 t0 26.02.2026 :-
S/Shri Challa Nagendra Prasad, JM & M. Balaganesh, AM
2 10.30 AM |From 09.02.2026 to 12.02.2026:-
S/Shri Challa Nagendra Prasad, JM & S. Rifaur Rahman, AM
C 3 10.30 AM [S/Shri Vikas Awasthy, JM & Brajesh Kumar Singh, AM
{except 05.02.2026 & 09.02.2026)
SMC 3 10.30 AM |From 16.02.2026 to 19.02.2026:-
Shri Vikas Awasthy, JM
4 10.30 AM |From 02.02.2026 to 05.02.2026 & 09.02.2026 t0 12.02.2026:-
Shri Satbeer Singh Godara, |M
F 4 10.30 AM [S/Shri Satbeer Singh Godara, M & Naveen Chandra, AM
H 9 10.30 AM [From 02.02.2026 to 05.02.2026 & 09.02.2026 t0 11.02.2026:-
S/Shri Ramit Kochar, AM & Vimal Kumar, JM
9 10.30 AM |From 16.02.2026 to 19.02.2026:-
S/Shri Ramit Kochar, AM & Sudhir Kumar, |M
B 5 10.30 AM |From 16.02.2026 t0 19.02.2026 & 23.02.2026 t0 26.02.2026:-
S/Shri S, Rifaur Rahman, AM & Sudhir Kumar, JM
5 10.30 AM |From 02.02.2026 t0 05.02.2026 & 09.02.2026 t0 12.02.2026:-
S/Shri Sudhir Kumar, JM & Manish Agarwal, AM
6 10.30 AM |Ms. Madhumita Roy, JM & Shri Sanjay Awasthi, AM
7 10.30 AM |From 02.02.2026 to 05.02.2026:-
S/shri Yogesh Kumar US, |JM & Krinwant Sahay, AM
7 10.30 AM {From 09.02.2026 to 12.02.2026, 16.02.2026 t0 19.02.2026 &
23.02.2026 to 26.02.2026:-
Shri Yogesh Kumar US, JM & Ms, Renu Jauhri, AM
A 8 10.30 AM15/Shri Anubhav Sharma, JM & Manish Agarwal, AM
(except 24.02.2026)
Note: - i
1. Bench-A will not function on 24.02.2026.
2. Bench-C will not function on 05.02.2026 and 09.02.2026.
3. Bench-E will not function on 11.02.2026.
4, Bench-H will not function on 12.02.2026 and from 23.02.2026 to 26.02.2026.
5. Bench-SMC will not function from 23.02.2026 to 26.02.2026.




Constitution from 02.02.2026 to 26.02.2026

6. Bench-SMC will commence immediately after completion of Bench-C from
16.02.2026 to 19.02.2026 and after completion of Bench-f from 02.02.2026
to 05.02.2026 and 09.02.2026 to 12.02.2026.

7. Bench-B will commence immediately after completion of Bench-H from
16.02.2026 to 19.02.2026 and after completion of Bench-A from 02.02.2026
t0 05.02.2026 and 09.02.2026 t0 12.02.2026.

Sd/-
[MAHAVIR SINGH]
VICE PRESIDENT

Assistant Registrar
Copies to: All concerned. Q &




INCOME TAX APPELLATE TRIBUNAL : DELHI BENCHES : NEW DELHI

Dated 28", January 2026

Links of the Court Rooms of ITAT, Delhi Beaches for Joining through Video

Conferencing for the period from 02.02.2026 to 035.02.2026, 09.02.2026 to 12.02.2026.

16.02.2026 t0 19.02.2026 & 23.02.2026 10 26.02.2026:-

Court  Room | Meeting link for Joining through Virtual Mode Meeting
No. (Cisco Webex Platform) Number
(Cisco Webex)

Court Room | | hitps://itatdelhizone. webex.com/meet/court_room_1 25180242862
Court Room 2 | https:/itatdelhizone. webex.com/meet/court_room_2 25191305622
Court Room 3 | hitps:/itatdelhizone. webex.com/meet/court_room_3 25177451276
Court Room 4 | https:/itatdelhizone. webex.com/meet/court_room_4 25142052414
Court Room 5 | https://itatdelhizone.webex.com/meet/court_room_5 25126239355
Court Room 6 | https://ttatdelhizone. webex.com/meet/court_room_6 25119658243
Court Room 7 | https://itatdelhizone. webex.com/meet/Court_Room_7 25127955211
Court Room 8 | https://itatdelhizone.webex.com/meet/court_room_8 25104506738
Court Room 9 | https://itatdelhizone webex.com/meet/Court_Room_9 25176466721

The counsels can join the Hybrid Court Room through the above mentioned Video Conferencing

links.

1.

Links will be open at-least 15 minutes before the commencement of the Bench
proceedings.

The links will remain active when the bench is sitting.during Court hours of the
Tribunal.

The Counsels may see the Constitution of Benches, Friday Lists, etc,, published on ITAT
website to ascertain the Court Room in which cases of particular Bench/Hon'ble
Members combinations are fixed and accordingly, join through the respective Court
Room Link.

The Counsels/DR appearing before the Hon'ble Court through Video Conferencing mode
shall follow the dress code, courtesies and protocols that are followed in physical
hearing, as far as possible.

The Counsels/DR shall make sure that their Internet Connection, Microphone and Video
Cameras are working.

Recording of the proceedings in Hybrid/Virtual Hearing is strictly prohibited.

Paper Books, Synopsis, Written submissions etc, should be filed in the mode as
prescribed in the existing ITAT Rules, even if Counsel/DR-is appearing though Virtual

Mode.
q4?/¢\.*3sisuant Registrar
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CAUSE LIST OF A BENCH FOR 02-FEBRUARY-2026 (MONDAY)
sl Appeal Number Assmt. Year Assessee Name . Rema‘rks
1 CO 5/DEL/2025 2012-13 [A) VAND S lNTEﬁNATIONAL PRIVATE LIMITED
2 ITA 3089/DEL/2024 2012-13 [ [D] V AND S INTERNATIONAL PRIVATE LIMITED
3 ITA 2152/DELf2025 2017-18 [A] V AND S INTERNATIONAL PVT LTD |
4 ITA 6032/DEIL/2024 2019-20  [(A] RAJ KUMAR & SONS HUF
3 ITA 6441/DELS 2025 2017-18 [A] ASTHA INFRAPROJECT PVT LTD
6 ITA 6442/DELf2025 2017-18 [A] INSTITUTE OF REHABILITA'I'ION
7 ITA 6443/DEL/2025 2018-19 [A] INSTITUTE OF REHABILTTATION
8 ITA 6444/DELS2025 2019-20 [A} INSTITUTE OF REHABILITATION
9 ITA 6445/DEL/2025 2020-21 | [A] INSTITUTE OF REHABILITATION
10 ITA 6446/DELf 2025 2021-22 [A]) INSTITUTE OF REHABILITATION
11 TTA 3723/DELS 2024 2016-17 [A] ABHIK FINANCE PVT, LTD. ({E FILED APPEAL))
12 ITA 3BOO/DEL/2024 2009-10 [A} ABHIK FINANCE PVT, LTD. {{E FILED APPEAL})
13 | ITA 2356/DEL/2025 2022-23 | (D] PASHUPATT ROAD CARRIER PVT. LTD.
14 | TTA 4306/DEL/2025 2018-19 ) [A) VIPUL GARG
15 | ITA 6211/DEL/2025 2015-16 | [D] DINESH KUMAR GAIND
16 | TTA 6212/DEL/2025 2011-12 | [D] UMA STRIPS LIMITED
17 ITA 8372/DELf2025 2021-22 [A) CHETAN KAKKAR (E-(FILE}}
18 | ITA 6395/DEL/2025 2018-19  I[A] ANAND AGARWAL




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 03-FEBRUARY-2026 (TUESDAY)
sri Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 7645/DELS2018 2015-16 [A] ALL INDIA ORIENTAL BANK OF COMMERCE EMPLOYEES SOCIETY
2 ITA 916/DEL/2023 2017-18 | {A] ALAINA BULLIONS PRiVATE LIMITED
3 ITA 1460/DELf 2023 2016-17 [D] ALAINA BULLIONS PRIVATE LIMITED
4 | TTA 1461/DEL/2023 2017-18 | [D) ALAINA BULLIONS PRIVATE LIMITED
5 CO 164/DELS2025 2019-20 [A] SHRI BIR KUMAR JAIN
6 ITA 4359/DEL/2025 2015-20 [O] SHRI BIR KUMAR JAIN
7 CO 163/DELF2025 2017-18 [A] NEENA JAIN
8 ITA 4450/0EL/2025 2017-18 [D3 NEENA JAIN
9 | [ITA 6447/DEL/2025 2013-14 | [A) KAUSHALYA GUPTA
10 ITA 6448/DEL/2025 2015-16 [A] KAUSHALYA GUPTA
11 ITA 6449/DEL/2025 2015-16 {A] AJAY KUMAR
12 ITA 6450/DEL/2025 2016-17 [A] AJAY KUMAR
13 | TTA 6451/DEL/2025 2020-21 | [A] HARMONIA CONSULTANT PVT LTD
14 TTA 6452/DEL/2025 2021-22 [A] HARMONIA CONSULTANTPYT LTD
15 | ITA 174/DEL/2025 2016-17 | [D) NARESH KUMAR AGGARWAL
16 ITA 204/DEL/2025 2016-17 [A] APACE DEVELOPERS PVT LTD
17 ITA B56/DELS2025 2018-17 [©) APACE DEVELOPERS PVT LTD
18 ITA 6218/DELf2025 2017 [D] SHIV CHARAN GUPTA
19 | ITA 2222/DEL/2025 2016-17 [A] VDAY KUMAR MANCHANDA
20 ITA 4646/DELf2025 2020-21 [D] STARCITY BUILGCON PRIVATE LIMITED
21 | TTA 5955/DELf2025 2020-21 | [D] M/S BRIGHT BUILDTECH FVT, LTD
22 ITA 5956/DELf2025 2022-23 {D] M/S BRIGHT BUILDTECH PVT. LTD
23 ITA 5968/DEL/2025 2013-14 [D] MANGO INFRATECH SOLUTIONS PVT. LTD.
24 | ITA6362/DEL/2025 | AY 2016-17 |{A] AJAY KUMAR
25 ITA 6894/DEL/2025 2019-20 | [A] ACE INFRACITY DEVELCPERS PRIVATE LIMITED
26 ITA 6967/DEL/2025 2021-22 [A] ACE INFRACITY DEVELOPERS PRIVATE LIMITED
27 ITA 8184/DELf2025 2019-20 {D] ACE INFRACITY DEVELOPERS PVT. LTD.
28 ITA 8437/DEL/2025 2020-21 {A] ACE INFRACITY DEVELOPERS PRIVATE LIMITED
29 ITA B438/DEL/ 2025 2021-22 {D] ACE INFRACITY DEVELOPERS PVT. LTD.

/ 23-Jan-2026)
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CAUSE LIST OF A BENCH FOR 04-FEBRUARY-2026 (WEDNESDAY)

s Appeal Number Assmt, Year Assessee Name Remarks
1 ITA 2606/DEL/2022 2018-19 | {A] ASHOKA SCRAP TRADERS P.LTD
2 ITA 2682/DELf2022 2016-17 | [D] ASHOKA TRADERS PVT. LTD.
3 ITA 2683/0DEL/2022 2017-18 [D) ASHOKA TRADERS PVT. LTD.
4 ITA 2684/DEL/2022 2018-19 [D] ASHOKA TRADERS PVT, LTD.
L ITA 1178/DEL/2024 2013-14 [ [A) A2Z WASTE MANAGEMENT (RANCHI) LIMITED ((E FILING APPEAL}}
6 TTA 2762/DEL/2024 2020-21 [D] AJAY SHARMA ({E-FILED)}
7 ITA 3160/DEL/2024 2014-15 [(] PREM SOFTECH PRIVATE LIMITED
.8 CO 12/DEL/2025 2016-17 [A] ASHWANI KHURANA
9 1TA 4534/DEL/2024 2016-17 [D] ASHWANI KHURANA {{E FILED APPEAL)}
10 ITA 5701/DEL/2024 2017-18 [A) ALFA MODERN MOBILES PRIVATE LIMITED
ii ITA 83/DEL/2025 2017-18  {[D] AZAD MALIK
12 ITA 236/DEL/2025 2017-18 [ [A] SALUIA CONSTRUCTION COMPANY LIMITED
13 | ITA 4386/DEL/2025 2012-13 [ [A] VIKRAM KAPOODR
14 ITA 6217/DELS2025 2023-24 [A] SALMAN QURESHI
15 ITA 6225/DEL/2025 2017-18 {A] NARESH KUMAR TOMAR
16 ITA 6231/DEL/2025 2015-16 [A] HERITAGE RESORTS PRIVATE LTD
15’ ITA 6251/DEL/2025 2017-18 [ [A] ANURAG SINGHAL
18 | TTA 6258/DEL/2025 2014-15 [ [A] ANIL SARDA
19 ITA 6259/DELS2025 201516 [A] ANIL SARDA
20 ITA 6295/DEL/2025 2012-13 [A] STAR BUILDERS AND DEVELOPERS
21 ITA 6454/DEL/2025 2018-19 [A] RAMAN GARG
22 ITA 6457/DEL/2025 2017-18 [A] M/S JAIDKA WOOLLEN & HOSIERY MILLS PRIVATE LIMITED
23 | ITA 6458/DELf2025 2025-26 | [A] KAMDHENU GAL DHAAM TRUST




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR Q5-FEBRUARY-2026 (THURSDAY)

Sl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 6396/DEL/2025 2016-17 [A] MALVIYA NAGAR WATER SERVICES PRIVATE LIMITED (5/G)
2 ITA 3616/DEL/2024 2018-19 | [A] BRIVAN CONSULTANTS PRIVATE LIMITED {(E FILED APPEAL))
3 ITA 3672/DELf2024 2018-1% [ [D) BRIVAN CONSULTANTS PVT LTD ((E FILED APPEAL})
4 ITA 5950/DEL/2024 2013-14 [A] VAIBHAY MISHRA (E FILE)
5 ITA 2259/DELS2025 2013-2014 | [A] C.P & ASSOCIATES PRIVATE LIMITED
6 ITA 2376/DELf2025 2017-2018 | [A] VILAYIL SATYAN PILLAI
7 ITA 2977/DELS2025 2022-23 [A] INTEGRATED PROMOTERS PVT LTD
8 ITA 5367/DEL/2025 2021-22 (D] RAKESH AGGARWAL
9 ITA 4353/DEL/2025 2021-22 [A] RAKESH AGGARWAL
lb ITA 4370/DEL/2025 2017-2018 | {A] BALRAJ SHARMA
11 ITA 4973/DEL/2025 2022-23 [A] RAGHUBIR SINGH, SIRSA (E- { FILE )}
12 | ITA 6249/DEL/2025 2017-18 | [A) LOVE GARG '
13 ITA 6459/DEL/2025 2014-15 [A] HARI OM PRAKASH GUPTA HUF
14 ITA 6460/DEL/2025 2015-16 [A) HARI OM PRAKASH GUIPTA HUF
15 ITA 6461/DEL/2025 2016-17 [A) HAR] OM PRAKASH GUPTA HUF
16 TTA 6462/DEL/2025 2017-18 [A) HARIOM PRAKASH GUPTA
17 ITA 6463/DEL/2025 2018-19 [A) HARIOM PRAKASH GUPTA
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INCOME TAX APPELLATE TRIBUNAL, DELH] BENCHES, NEW DELKI

CAUSE LIST OF A BENCH FOR 09-FEBRUARY-2026 (MONDAY)
sl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 1688/DEL/2017 2007-08 | [A] JAYCO PROMOTORS & DEVELOPERS (P) LTD.
2 TTA 1359/DEL/2022 2016-17 . [A] ARCHIT JINDAL |
3 ITA 535/DEL/2023 2016-t7 [A) ARCHIT JINDAL
4 ITA 3185/DEL/2023 2018-19 [ [A] THE SONEPAT CENTRAL CO-OPERATIVE BANK LTD.
5 ITA 1008/DELS2024 2017-18 [A] PRIYA JAIN
6 | ITA 1271/DEL/2024 2016-17 [ [A] ACME AUTO (P) LTD ((E FILING APPEAL))
7 | ITA 1272/DEL/2024 2017-18 [ [A] ACME AUTO (P) LTD {(E FILING APPEAL))
8 ITA 3049/DEL/2024 2014-15 [A] AMRIK SINGH THROUGH LEGAL HEIR KAWALPREET KAUR {(E FILED APPEAL))
9 ITA 3512/DEL/2024 2014-15 [ (D] BABU LAL AGGARWAL ({E FILED APPEAL))
10 ITA 4201/DEL/2025 2021-22 {A] STEEL AUTHORITY OF INDIA LTD.
11 ITA 4380/DEL/ 2025 2017-18 [A] SURESH CHAND GOEL
12 ITA 6237/DEL/ 2025 2018-19 [A] M/S DESIGN WORKSHOP (INDIA) PRIVATE LIMITED
13 TTA 6238/DEL/2025 2019-20 [A] DESIGN WORKSHOP INDIA PRIVATE LIMITED
14 ITA 6239/DELS2025 2020-21 [A) M/S DESIGN WORKSHOP (INDIA) PRIVATE LIMITED
15 TTA 6240/DEL/2025 2021-22 [A] DESIGN WORKSHOP INDIA PRIVATE LIMITED
16 ITA 6241/DEL/2025 2022-23 [A] DESIGN WORKSHOP (INDIA) PRIVATE LIMITED
17 | ITA 6464/DEL/2025 2017-18 | [A] KRISHNA STRATEGIC SERVICES PRIVATE LIMITED
18 ITA 6465/DELS2025 2018-2019 | [A] VIKAS JAIN
19 TTA 6466/DEL/2025 2017-18 {A] MERAJ LEFSURE WORLD LLP
20 TTA 6468/DEL/2025 2019-20 [A] SHANTI DEVI
21 | ITA6471/DELJ2025 2016-17 | [A] PAWAN CHOWDHRI
22 ITA 6504/DEL/2025 2017-18 [A] AJAY SERVICE STATION
23 ITA 7892/DELS 2025 2017-18 [D] AJAY SERVICE STATION
24 | TTA 8455/DEL/2025 2019-20 | [A} SHWETA AGGARWAL (E-(FILE))
%ﬂaﬂt
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 10-FEBRUARY-2026 (TUESDAY)
Srl Appeal Number Assmt, Year Assessee Name Remarks
1 €O 35/DEL{2024 2016-17 [ [A] AAMBY VALLEY CITY LTD
2 TTA 3090/DEL/2023 2016-17 | (D] AAMBY VALLEY CITY LTD ((E FILED APPEAL))
3 ITA 1288/DELf2022 2017-18 [A] PANKAJ GOYAL
4 ITA 3008/DELS2024 2017-18 {D] ADDON REALTY PRIVATE LIMITED ((E FILED APPEAL)}
5 ITA 6043/DELf2025 2018-19 {A] INDIVIDUAL {E- ( FILE }}
é ITA 6060/DEL/2025 2019-20 [Al PRAMOD JAIN (E- { FILE )}
7 ITA 6277/DELS2025 2020-21 [A] AMAN SAINI
8 | [ITA6279/DELf2025 2020-2021 | [A} VINOD GUPTA
9 ITA 6281/DELf2025 2013-14 [Al SARITA SARDA
10 TTA 6282/DEL/2025 2014-15 [A] SARITA SARDA
i1 ITA 6310/DELS2025 2015-16 [A] SARITA SARDA
12 ITA 6285/DEL/ 2025 2015-16 [A) REKANTAA DEVELOPERS PAT LTD
13 [TA 6286/DEL/2025 2016-17 [A] REKANTAA DEVELOPERS PVT LTD
14 | [ITA 6290/DEL/2025 2017-18 | [A] M/S BABA CONSTRUCTION PRIVATE LIMITED
15 { ITA 6291/DEL/2025 2018-19 [ {A] M/S BABA CONSTRUCTION PRIVATE LIMITED
16 ( [ITA 6292/DEL/2025 2019-20 | (A] M/S BABA CONSTUCTION PRIVATE LIMITED
1_? ITA 6293/DEL/2025 2020-21 [A] M/S BABA CONSTRUCTION PRIVATE UMITED
18 ITA 6294/DEL/2025 2021-22 [A] M{S BABA CONSTRUCTION PRIVATE LIMITED
19 ITA 6472/0EL/2025 2017-18 [A] DECENT SECURJTIES P LTD
20 ITA 6475/DELf2025 2015-16 [AJ M/S A K LANDCON PYT, LTD,
21 ITA 6476/DEL/ 2025 2016-17 [AJ M/S A K LANDCON PVT, LTD.
22 ITA 6477/0ELf2025 2017-18 [AJ M/S A K LANDCON PYT. LTD,
23 ITA 6478/DEL /2025 2018-19 [AJ M/S A K LANDCON PVT. LTD.
24 ITA 6479/DEL/2025 2019-20 [A] M/S A K LANDCON PVT. LTD
25 ITA 8373/DEL/2025 2021-22 [A) SANIIT {E-(FILE))
Ha
%ﬂ;ﬂm Registrad
/ 23-Jan-2026|
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 11-FEBRUARY-2026 (WEDNESDAY)

:
sl Appeal Number | Assmt. Year Asswee Name Remarks
1 ITA 1521/0EL/2023 2018-19 [A} PUSHPA
2 TTA 459/DEL/ 2024 2018-19  {[A) BHAGWAN KAUSHIK ({E FILED APPEAL))
3 ITA 1690/DELf2024 2019-20 [A] SHRT BHAGWAN KAUSHIK ((E-FILED))
4 ITA 2384/DELS2025 2021-22 [A] MED FRESHE PRIVATE LIMITED
5 [TA 6287/DELf2025 2015-16 [A] YUDHISHTHIR
[ CO 264/DELf2025 2020-21 [A] BHAWANI FINVEST PRIVATE LIMITED
7 ITA 6303/DEL/2025 2020-21 [D] BHAWANI FINVEST PRIVATE LIMITED
ITA 6305/DEL/202S 2013-14 | [A] TANGENT INFOCOM PRIVATE LIMITED
9 ITA 6319/DEL/2025 2017-18 [A] ANUMOD SHARMA
10 ITA 6321/DEL/2025 2017-2018 | [A) STYRIC CHEM PRIVATE LIMITED
1J1 ITA 6334/DEL/2025 2015-16 {A] SATISH KUMAR
12 ITA 6335/DEL/2025 2016-17 [A] HRIDAY SHANKER TIWARI
13 | TTA 6336/DEL/2025 2017-18 | [A] HRIDAY SHANKER TIWAR]
14 | ITA 6337/DELf2025 2018-19 | [A} HRIDAY SHANKER TIWARI
15 ITA 6329/DELS2025 2017-18 [A] SANGEETA TIWARI
16 | TTA 6365/DEL/2025 2016-17 | [A) SANGEETA TIWARI
17 TTA 6418/DELS2025 2018-19 [A] SANGEETA TIWARI
18 | ITA 6480/DELf2025 2020-21 | [A] M/S A K LANDCON PVT. LTD.
19 ITA 6482/DEL /2025 2014-15 [A] WAW DIGITRADE PRIVATE LIMITED
20 ITA 6483/DEL/2025 2014-15 [A] VIKAS AGARWAL
21 ITA 6484/DEL/2025 2015-16 [A] VIKAS AGARWAL
2? ITA 6485/DEL/2025 2016-17 [A] VIKAS AGARWAL
23 ITA 6486/DELf2025 2017-18 [A) VIKAS AGARWAL
24 | ITA 6487/DELS2025 2017-18 | [A] GARIMA LEATHER EXPORTS
25 ITA 638/DEL/2023 2010-11 | [A] ASR WINES (P) LTD.
26 ITA 6398/DEL/2025 2016-17 [D] MEDIA AGILITY INDIA PRIVATE LIMITED
Qsﬁstan Regi
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 12-FEBRUARY-2026 (THURSDAY)

sd Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 6296/DEL/2025 2018-19 [A]) JAMML PIGMENTS LIMITED

2 C0O 268/DEL{2025 2016-17 [D] SAURABH SINGHAL LEGAL HEIR OF LATE MAHESH CHAND SINGHAL

3 ITA 6331/DEL/2025 2016-17 [D] SAURABH SINGHAL LEGAL HEIR OF LATE MAHESH CHAND SINGHAL

4 ITA 6488/DEL/2025 2022 [D] JAI PRAKASH GUPTA

5 ITA 6490/DEL/2025 2016-17 [O] NATIONAL ASSOCIATION OF SOFTWARE AND SERVICE COMPANIES
6 ITA 6491/DELS 2025 2018-19 [D] MOHAK JAIN

7 ITA 6492/DEL/2025 201213 {A) GAUTAM TAYAL & SONS (HUF)

8 ITA 6493/DELS 2025 2017-18 [A] ADARSH DISTRIBUTORS

9 ITA 6494/DEL{2025 2022-23 [A] ADARSH DISTRIBUTORS

10 | [ITA 6496/DEL/2025 2017-18 [A) KAMALNAYAN BAJA) CHARITABLE TRUST

11 ITA 6457/DELS2025 2017-18 [D] ASHISH KUMAR AHUJA

12 ITA 6498/DEL/2025 2018-19 [A) RAMT MOHAN SINGH

13 ITA 6499/DEL/2025 2015-16 [A) ACTION CONSTRUCTWELL PRIVATE LIMITED

14 | ITA 3094/DEL/2023 2012 [D] BALAR MARKETING PVT LTD ({E FILED APPEAL)}

15 ITA 3143/DEL/2023 2016-17 [A] BALAR MARKETING PVT. LTD {(E FILING APPEAL))

16 ITA 3144/DEL2023 2017-18 [A] BALAR MARKETING PVT.LTD ({E FILING APPEAL))

17 ITA 3145/DELf2023 2018-19 [A] BALAR MARKETING PVT. LTD ((E FILING APPEAL)}

18 ITA 3146/DEL/2023 2019-20 [A) BALAR MARKETING PVT.LTD ({E FILING APPEAL))

19 ITA 3147/DEL/2023 2020-21 [A] BALAR MARKETING PYT.LTD {({E FILING APPEAL))

20 ITA 3148/DEL/2023 2021-22 [A] BALAR MARKETING PVT, LTD {(E FILING APPEAL})

21 ITA 3422/DEL{2023 2017-18 [D] BALAR MARKETING PVT. LTD. {(E FILENG APPEAL})

22 ITA 3423/DELS2023 2018-19 [D] BALAR MARKETING P. LTD. ((E FILING APPEAL))

23 ITA 3424/DEL/2023 2019-20 [D] BALAR MARKETING PVT. LTD ({E FILING APPEAL))

24 ITA 3425/DEL/2023 2020-11 [D] BALAR MARKETING PVT. LTD. ({E FILING APPEAL})

25 ITA 3426/DELS2023 2021-22 [D] BALAR MARKETING PVT. LTD. ({E FILING APPEAL}))

26 ITA 6340/DELf2025 2020 [D] SHILPA PASAR]

27 ITA 6351/0ELf2025 2017-18 [A) KP BIAMOND (P) LTD

28 BMA 6/DEL/2025 2020-21 [A]) RAJINDER KUMAR SHARMA

nt.Registran
23-Jan-2026




L INCOME TAX APPELLATE TRIGUNAL, RELH) BENCHES, NEW DELHI
CAUSE LIST OF A BENCH FOR 16-FEBRUARY-2026 (MONDAY)
srl Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 182/DEL/2025 2020-21 [D] SHANTI DEVI
2 ITA 4604/DEL/2025 2020-21 [D) SUBHASH CHANDER AGGARWAL
g_ ITA 6500/DEL/2025 2016-17 [D] INTERNATIONAL GREEN SCAPES LIMITEb
4 ITA 6501/DEL/2025 2021-22 [A] ODISHA TELEVISION LIMITED
5 ITA 6502/DEL/2025 2011-12 éﬁigﬂlﬁ SH. GAUTAM RYTHVYC CHADHA (THROUGH LEGAL HEIR SMT. RATNA
6 ITA 6506/DEL/2025 2017-18 [D} MOHAN MART PVT. LTD.
7 ITA 6508/DEL/2025 2011-12 [D} MEADOW INFRADEVELOPERS PRIVATE LIMITED
8 ITA 6508/DEL{2025 2014-15 [A] RAMESH KUMAR .
9 ITA 6510/DEL/2025 2025-26 [A] GURU PRASAD ADHYATM CHARITABLE TRUST
10 ITA 6511/DEL 2025 2025-26 [A] GURU PRASAD ADHYATM CHARITABLE TRUST
11 ITA 6257/DEL{ 20025 2022-2023 -[A] SYED KAUSAR ABEBAS (E-(FILE))
12 ITA 6343/DELf 2025 2016-17 [A] SHASHI JAIN
13 | ITA 6344/DELJ2025 2018-19 | [A] NEELAM JAIN
14 | ITA 6347/DELf2025 2014-15 [A] SONI COMMERCIAL ENTERPRISES PRIVATE LIMITED
15 ITA 6348/DEL/2025 2014-15 [A] SONI COMMERCIAL ENTERPRISES PRIVATE LIMITED
16 TTA 6349/DEL/2025 2016-17 [A] SONT COMMERCIAL ENTERPRISES PRIVATE LIMITED
17 ITA 6372/DEL/2025 2012-13 [A] AMQ FROZEN FOQDS PVT LTD
18 ITA 6373/DEL/2025 2013-14 [A] AMQ FROZEN FOQDS PVT LTD

=
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INCOME TAX APPELLATE TRIBUNAL, DELH] BENCHES, NEW DELHL

CAUSE LIST OF A BENCH FOR 17-FEBRUARY-2026 (TUESDAY)

'
s Appeal Number | Assmt, Year Assessee Name Remarks
1 ITA 2205/DEL/2025 |  2018-19 (D) KOTIA ENTERPRISEAS LIMITED
2 ITA 6513/DEL/2025 2016-17 | [A] ANTARCTICA PROPERTIES COMPANY LIMITED
3 ITA 6514/DEL/2025 6514 [A] RAKESH MAHAJAN HUF
4 ITA 6516/DEL/2025 2019-20 [A] NAVNEET GUPTA & SONS
5 ITA 6517/DEL/2025 2019-20 [A] RAJAN GUPTA & SONS
6 ITA 6518/DEL{2025 2018-19 [A) KANGRA EXPORTS LIMITED
ITA 6520/DEL/2025 2012-13 .[A] M/S HSB HOME SOLUTIONS LTD
8 ITA 6521/DELS2025 2018-19 [A] DWARKA INFRAWORLD BUILDTECH PVT LTD
5 ITA 6522/DEL/2025 2018-19 [A] NTPC GE POWER SERVICES PVT. LTD.
10 | ITA 6523/DEL/2025 2018-19 [A] A 1 INFRASTRUCTURE ENGINEERS AND CONTRACTORS
11 TTA 6357/DEL/2025 2014-15 (O] MfS RAMESHWAR DAYAL EDUCATIONAL TRUST
12 ITA 6358/DELf2025 2015-16 [D] M/S RAMESHWAR DAYAL EDUCATIONAL TRUST
13 { ITA 6359/DEL/2025 2016-17 | {D} M/S RAMESHWAR DAYAL EDUCATIONAL TRUST
14 | ITA 6361/DEL/2025 2019-20 | [D] M/S RAMESHWAR DAYAL EDUCAﬁONAL TRUST
15 ITA 6380/DEL/2025 2017-18 {A] M/S JINDAL CHARITABLE SOCIETY
16 ITA 6382/DEL/2025 2018-19 {A] PRABHAT KUMAR TANDON
17 | ITA 6391/DEL/2025 2007-08 | [A] RAJESHWARI HOOJA THROUGH LEGAL HEIRS
18 ITA 6392/DEL/2025 2018 [D] HARI OM SEHGAL
19 BMA 1/DEL/2024 2019-20 [A] KUNAL KHATTAR L/H OF JAGDISH KHATTAR




INCOME TAX APPELLATE TRIBUNAL, DELH] BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 18-FEBRUARY-2026 (WEDNESDAY)

'Assesseellame

Sri Appeal Number Assmt, Year Remarks
1 ITA 5091/DEL/ 2025 2023-24 | [A) NEW CHOPRA JEWELLERS

2 ITA 6524/DEL/2025 - {A] DELHI YARN MERCHANTS CHARITABLE TRUST
i ITA 6525/DELS2025 - [A] DELHI YARN MERCHANTS CHARITABLE TRUST
4 ITA 6526/DEL/2025 2017-18 {A] KULVINDER SINGH

_5 ITA 6527/DEL/2025 2015-16 {A] ANTARCTICA PROPETIES COMANY LIMITED

6 ITA 6528/DEL/2025 2016-17 {A] ANTARTICA PROPERTIES COMPANY LIMITED
7 ITA 6529/DEL/2025 2023-24 [A] RAJEEV KHANNA

8 ITA 6531/DEL/2025 2020-21 {A] ADITYA KUMAR JHA

9 ITA 6532/DEL/ 2025 2021-22 {A] ADITYA KUMAR JHA

10 ITA 6533/DEL/2025 2022-23 [A] ADITYA KUMAR JHA

11 ITA 2326/DEL/2025 2012-13 [A) BANSAL POLES PVT LTD

stant
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF A BENCH FOR 19-FEBRUARY-2026 (THURSDAY)

s Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 6534/DEL/2025 2018-19 [D] M/S DAKS INDIA
2 | [ITA 6535/DEL/2025 2017-18 | [A] TANWAR LOGISTICS SOLUTIONS PRIVATE LIMITED
3 ITA 6536/DEL/2025 2017-2018 | [A] MANMEET SINGH SAHNI
4 ITA 6537/DEL/2025 2018-19 [A] ANURADHA RISHI
5 TTA 6538/DEL/2025 2023-26 [A] SHRI GYAN GANGOTRI VIKAS SANSTHA
6 ITA 6539/DEL/2025 2025-26 [A] SHRI GYAN GANGOTRI VIKAS SANSTHA
5 ITA 6540/DELf2025 2020-2021 | [A] PICCADILY AGRO INDUSTRIES LIMITED
ITA 6542/DEL/2025 2021-22 [A] MAHAGUN REAL ESTATE PVT, LTD.
9 ITA 6543/DEL/2025 2022-23 | [A] MAHAGUN REAL ESTATE PVT, LTD.
10 ITA 6544/DELS2025 2022-23 {D] NISCHINT A KANOUDIA
11 ITA 6309/DEL/2025 2017-18 {D} GUPTA JEWELLERS PRIVATE LIMITED.




CAUSE LIST OF A BENCH FOR 23-FEBRUARY-2026 (MONDAY)
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S Appeal Number Assmt. Year .Assessee Name Remarks
1 ITA 6545/DELf2025 2023-24 | [A] VASHISTA CHARJTABLE TRUST

2 TTA 6546/DEL/2025 2014-15 [A] RAJ KUMAR KAPOOR

3 ITA 6547/DELS2025 2017-18 . [A] SUNGOLD TRADE PRIVATE LIMITED
4 | TTA 6548/DEL/2025 2025-26 | [A] PRAMA JYOTI FOUNDATION

é ITA 6549/DEL/2025 2017-18 [A] EMBEE DIAGNOSTICS PVT LTD

6 ITA 6550/DELS2025 2019-20 [A) HARPREET SINGH SODHI

7 | TTA 6551/DEL/2025 2013-2014 | [A] MONICA PAHLIA

8 ITA 6553/DEL/2025 2017-18 [A] MEDHAVI TANWAR

9 BMA 10/DEL/2023 2016-17 [A} MOIN AKHTAR. QUERSHI {E-FILE)
10 BMA, 11/DELf2023 2016-17 [D] MOIN AKHTAR QURESHI (E-FILE}
11 BMA 12/DEL/2023 2017-18 (D] MOIN AKHTAR QURESHI (E-FILE)
12 ITA 3015/DEL/2023 2008-05 [A) MOIN AKHTAR QURESHI

12 | ITA 3057/DEL{2023 2013-14 | [A] MOIN AKHTAR QURESHI {E-FILE)
14 ITA 3058/DEL/2023 2012-13 [A] MOIN AKHTAR QURESHI (E-FILE)
15 | ITA 3059/DELf2023 2011-12 -[A] MOIN AKHTAR QURESHI {E-FILE)

1}5 ITA 3060/DEL{2023 2009-10 [A] MOIN AKHTAR QURESHI {E-FILE)
17 ITA 3061/DELS2023 2010-11 [A] MOIN AKHTAR QURESHI (E-FILE)
18 ITA 3062/DEL/2023 2008-09 {A] MOIN AKHTAR QURESH] (E-FILE}
19 ITA 3063/DEL/2023 2013-14 [A] MOIN AKHTAR QURESHI {£-FILE}
20 | ITA 3064/DELf2023 2012-13 | {A] MOIN AKHTAR QURESHI (E-FILE)
21 | ITA 3065/DEL/2023 2011-12 | [A] MOIN AKHTAR QURESHI (E-FILE)
22 ITA 3066/DEL{2023 2010-11 [A] MOIN AKHTAR QURESHI (E-FILE)
23 | ITA 3067/DEL/2023 2009-10 | [A) MOIN AKHTAR QURESHI (E-FILE)
24 ITA 6318/DEL/2025 2015-16 {D] IDEMIA SYSCOM INDLA PRIVATE LIMITED

23-Jan-202
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|_' INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE L1ST OF A BENCH FOR 25-FEBRUARY-2026 (WEDNESDAY)

Remarks

Assessee Name

Srl Appeal Number Assmt. Year

l ITA 446/DEL/2020 2016-17 [A] ALL ABOUT QUTDOOR MEDIA.COM PVT, LTD.

2 ITA 910/DEL/2024 2021-22  {[A] AA ENTERPRISES (E-FILE)

[A} PRATEEK MADHAN (E-FILE)

3 ITA 4735/0EL/2024 2016-17

RE=YE L
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CAUSE LIST OF B BENCH FOR 02-FEBRUARY-2026 (MONDAY)

Srl Appeal Number Assmt, Year Assessee Name Remarks

1 ITA 4914/0EL{2025 2018-19 [A] KUBER RECYCLE PROJECTS PRIVATE LIMITED, NEW DELHE

2 | ITA4913/DEL/2025 2017-18 | [A) KUBER RECYCLE PROJECTS PRIVATE LIMITED, NEW DELHI
3 CO 140/DELf 2025 2018-19 [A] SH. NAVNEET CHAURASIA

4 CO 141/DEL{2025 2019-20 [A] SH. NAVNEET CHAURASIA

5 CO 142/DEL/2025 2020-21 | [A] SH. NAVMEET CHAURASIA

6 €O 143/DEL/2025 2018-19 | JA] SMT. VIBHA ARYA CHAURASIA
7 CO 144/DEL/2025 2019-20 [A] SMT. VIBHA ARYA CHAURASIA
8 CO 145/DEL/2025 2020-21 | [A] SMT. VIBHA ARYA CHAURASIA
9 €O 149/DEL/2025 2017-18 | [A] SH. VIJAY ANAND CHAURASIA
10 |  CD 150/DEL/2025 2019-20 | [A] SH. VIJAY ANAND CHAURASIA
11 | CO 151/DEL/2025 2020-21 | [A) SH, VIJAY ANAND CHAURASIA
12 | CD 171/DEL/2025 2017-18 | [A] SH. RAJIV CHAURASIA

13 | €O 172/DEL/2025 2018-19 | [A] SH. RAJIV CHAURASIA

14 | CO 173/DEL/2025 2019-20 | [A] SH. RAJNY CHAURASIA

15 CO 174/DEL/2025 2020-21 [A] SH. RAJIV CHAURASIA

16 | CO 175/DEL/2025 2017-18 | [A] SH. MAYANK CHAURASIA

17 | CO 176/DEL/2025 2018-19 | [A] SH. MAYANK CHAURASIA

18 CO 177/DEL/2025 2019-20 | [A] SH. MAYANK CHAURASIA

1% CO 178/DEL/2025 2020-21 [A} SH. MAYANK CHAURASIA

ao CO 256/DEL/ 2025 2017-18 [AJ SH. ANAND KUMAR CHAURASIA
21 CO 257/DEL{2025 2018-19 [A] SH. ANAND KUMAR CHAURASIA
22 CO 258/DELS2025 2019-20 [A} SH. ANAND KUMAR CHAURASIA

23 ITA 2787/DEL/2029 2013-14 [D] THE GRID INDIA POWER CABLES PVT. LTD. (E FILING)

29 ITA 2564/DEL/202S 2017-18 [A]} KESHAY KANOQDIA

25 ITA 2568/DEL/2025 2016-17 [A] SANJAY KUMAR

26 ITA 2566/DEL/2025 2016-17 [A] ANKIT AGGARWAL

27 ITA 2588/DEL/2025 201132 [A] ANIKT AGARWAL

28 ITA 2589/DEL/2025 2012-13 [A] ANKIT AGARWAL

25 ITA 2590/DEL{2025 2013-14 [A} ANKIT AGARWAL

30 1TA 2551/DEL/2025 2014-15 [A] ANKIT AGARWAL

K3 | ITA 2592{DEL/ 2025 2015-16 [A] ANKTT AGARWAL

32 ITA 2593/DEL/2025 2016-17 {A] ANKIT AGARWAL

33 ITA 2594/DEL/2025 2017-18 [A] ANKIT AGARWAL

34 ITA 2595/DEL/2025 2018-19 {A] ANKIT AGARWAL

35 ITA 2596/DEL{2025 2019-20 [A] ANKIT AGARWAL

36 ITA 2597/DEL/ 2025 2020-21 [A] ANKIT AGARWAL

37 ITA 2598/DEL/2025 2011-12 [A] ALANKIT LTD

38 ITA 2606/DEL/2025 2019-20 [A] ALANKIT LTD

39 ITA 2607/DEL{2025 2020-21 {A] ALANKIT LTD

40 ITA 2617/DELf2025 2011-12 [A) ALANKIT ASSIGNMENTS LIMITED




CAUSE LIST OF B BENCH FOR 02-FEBRUARY-2026 (MONDAY)

s Appeal Number Assmt. Year Assessee Name Remarks

41 ITA 2618/DEL/2025 2012-13 fA] ALANKIT ASSIGNMENTS LIMITED

42 ITA 2619/DEL/2025 2013-14 [A] ALANKIT ASSIGNMENTS LIMITED

43 | ITA 2620/DEL/2025 2014-15 | [A] ALANKIT ASSIGNMENTS LIMITED

44 ITA 2621/DELf2025 2015-16 [A] ALANKIT ASSIGNMENTS LIMITED

45 ITA 2622/DEL/2025 2016-17 [A} ALANKIT ASSIGNMENTS LIMITED

46 ITA 2623/DEL/2025 2017-18 [A] ALANKIT ASSIGNMENTS LIMITED

47 ITA 2624/DEL/ 2025 2018-19 [A] ALANKIT ASSIGNMENTS LIMITED

48 ITA 2625/DEL/ 2025 2019-20 [A] ALANKIT ASSIGNMENTS LIMITED

49 | ITA 2626/DELf2025 2020-21 | [A] ALANKIT ASSIGNMENTS LIMITED

50 ITA 2595/DEL/2025 2012-13 [A] ALANKIT LIMITED

51 ITA 2600/DEL/2025 2013-2014 | [A] ALANKIT LIMITED

52 ITA 2601/DEL/2025 2014-15 [A] ALANKIT LIMITED

53 ITA 2602/DEL/2025 2015-16 [A] ALANKIY LIMITED

54 ITA 2603/DELf2025 2016-17 [A] ALANKIT LIMITED

5% ITA 2604/DEL/2025 2017-18 [A] ALANKIT LIMITED

56 ITA 2605/DEL{ 2025 2018-19 [A] ALANKIT LIMITED

57 ITA 4925/DEL/2025 2019-20 [A] ALANKIT FOUNDATION, NEW DELKI

58 ITA 4926/DEL{2025 2020-21 [A) ALANKIT FOUNDATION, NEW DELHI

59 ITA 3033/DEL/2025 2013-14 [A] HARISH CHAURASIA

a0 ITA 3764/DEL/2025 2020-21 [D] NAYNEET CHAURASLA

61 ITA 3766/DE /2025 2018-19 {D] NAVNEET CHAURASLA

62 ITA 3767/OEL{2025 2019-20 D] HAVNEET CHAURASIA

63 I7A 3768/DEL/2025 2018-19 [D] VIBHA ARYA CHAURASIA

64 ITA 3769/DEL/2025 2019-20 [D] VIBHA ARYA CHAURASIA

65 ITA 4396/DELf2025 2017-18 [O] RAJIY CHAURASIA

65 ITA 4397/0EL/2025 2018-19 {D] RAJIV CHAURASIA,

67 ITA 4398/DEL{2025 2019-20 D] RAJIY CHAURASIA

68 ITA 4399/DEL/2025 2020-21 [D] RAJIV CHAURASIA

69 ITA 4427 /DEL/2025 2017-18 {D] VDAY ANAND CHAURASISA

70 ITA 4428/DEL/2025 2019-20 [D] VIJAY ANAND CHAURASIA

71 ITA 4429/DEL/2025 2020-21 [D] VIIAY ANAND CHAURASIA

72 ITA 4430/DEL/ 2025 2017-18 [D] MAYANK CHAURASIA

73 ITA 4431/DEL/ 2025 2018-19 [D] MAYANK CHAURASIA

74 ITA 4432/DEL/2025 2019-20 (D] MAYANK CHAURASIA

75 ITA 4433/DELf2025 2020-21 [D] MAYANK CHAURASIA

76 ITA 4437/DELJ2025 2020-21 [D] VIBHA ARYA CHAURASIA

77 ITA 5817/DEL/2025 2018-19 [A] SH. VIJAY ANAND CHAURASIA

78 ITA 6311/DEL/2025 2017-18 {D] ANAND KUMAR CHAURASIA

79 ITA 6312/DELS2025 2018-19 1D] ANAND KUMAR CHAURASIA

80 ITA 6313/DEL/2025 2019-20 [D] ANAND KUMAR CHAURASIA

81 ITA 6739/DEL{2025 2014-15 [A] SH., SHASHI KANT CHAURASIA
5“(:;/* P 10
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CAUSE LIST OF B BENCH FOR 02-FEBRUARY-2026 (MONDAY) 9 _
_'-srl Appeal Number Assmt, Year Assessee Name Remarks
82 ITA 6740/DEL/2025 2015-16 [A] SH. SHASHI KANT CHAURASIA

83 ITA 6741/DELf2025 2016-17 [A] SH. SHASHI KANT CHAURASIA

84 ITA 6742/DEL2025 2018-1% {A] SH. SHASHI KANT CHAURASIA

85 ITA 6743/DEL/2025 2020-21 [A] SH. SHASHI KANT CHAURASIA

86 ITA 2627/DEL/ 2025 2011-12 [A] ALOK KUMAR AGARWAL

87 ITA 2628/DEL/2025 2012-13 [A] ALOK KUMAR AGARWAL

88 ITA 2629/DEL/ 2025 2013-14 [A] ALOK KUMAR AGARWAL

89 ITA 2630/DELS2025 2014-15 [A] ALOK KUMAR AGARWAL

90 ITA 2631/0EL/2025 2015-16 [A] ALOK KUMARAGARWAL

91 ITA 2632/DEL/ 2025 2016-17 [A] ALOK KUMAR AGARWAL

92 ITA 2633/DEL/2025 2017-18 [A] ALOK KUMAR AGARWAL

a3 ITA 2634/DEL{ 2025 2018-19 [A] ALOK KUMAR AGARWAL

99 ITA 2635/DEL/2025 2018-20 [A] ALOK KUMAR AGARWAL

95 ITA 2636/DEL/2025 2020-21 [A] ALOK KUMAR AGARWAL

56 ITA 4916/DEL/2025 2020-2021 | [A] MAYA AGRAWAL

97 ITA 4917/DEL/2025 2020-2021 | [A] ANJALI AGRAWAL

a8 ITA 4928/DEL/2025 2020-2021 | [A] SHIKHA AGRAWAL

99 ITA 4919/DEL/2025 2015-16 [A] SWIFT IMPEX PRIVATE LIMITED, NEW DELHI

100 | ITA 4920/DEL/2025 2016-17 [A] SWIFT IMPEX PRIVATE LIMITED, NEW DELHI

pLEA] iTA 4921/DEL/2025 2017-18 {A] SWIFT IMPEX PRIVATE LIMITED, NEW DELHI

102 | ITA 4922/DEL/2025 2018-19 [A] SWIFT IMPEX PRIVATE LIMITED, NEW DELHI

103 | ITA 4923/DEL/2025 2019-20 [A] SWIFT IMPEX PRIVATE LIMITED, NEW DELHI

104 | ITA 4924/DEL/ 2025 2020-21 [A] SWIFT IMPEX PRIVATE LIMITED, NEW DELHI




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF 8 BENCH FOR 03-FEBRUARY-2026 (TUESDAY)

Srl Appeal Number Assmt, Year Assessee Name Remarks

1 ITA 2104/DEL/2022 2010-11 [D] D- ART FURNITURE SYSTEMS PVT LTD

2 ITA 127/DEL{2023 2010-11 [A] D-ART FURNITURE SYSTEMS PVT LTD

3 ITA 128/DEL/2023 2011-12 [A] D-ART FURNITURE SYSTEMS PLTD

4 ITA 194/DEL/2023 2011-12 [O] D-ART FURNITURE SYSTEM PATD

5 ITA 4731/DEL{2024 2014-15 [0} GOVERDHAN TRANSPORT COMPANY PVT, LTD. {E FILING}

6 ITA 5821/DEL/2024 2017-18 fA] ART KARAT INTERNATIONAL LIMITED

7 ITA S14/DEL/2025 2015-16 {A] GRYPHON APPLIANCES LIMITED

8 ITA 518/DEL/2025 2019-20 | [A] YOGENDRA RAJ SINGHVI

9 ITA 519/DEL/2025 2018-19 [A] YOGENDRA RA) SINGHVI

io ITA 520/DEL/2025 2017-18 [A] YOGENDRA RAY SINGHVI

11 | ITA 2569/DEL/2025 2017-48 | [A) SAHANDAR PAL {(E. FILE)

12 ITA 2571/DEL/2025 2022-23 (A] NEW DELHI U.P ROAD CARRIERS PRIVATE LIMITED (C. FILE)

13 ITA 2583/DEL/2025 2012-2013 | [A] NARENDRA PAL SINGH (E. FILE)

14 TA 2585/DELf2025 2016-17 {A] KRISHAN KUMAR BHATNAGAR (E. FILE)

15 | ITA 2608/DEL/2025 2014-15 [A] BALESH JAIN & SONS HUF

16 ITA 4509/DEL/2025 2016-17 [A] ABHISHEK MALIK (E. FILING}

17 ITA 4524/DEL{2025 2017-18 [A] KAUSTUBH GUPTA

18 [TA 4530/DEL/2025 2013-14 {A] ATN INFRATECH PRIVATE LIMITED

19 ITA 4532/DEL/2025 2017-18 [A] GURMUKH DAS (E, FILING)

20 | ITA4533/DEL{2025 2018-19 | [A] GURMUKH DAS (E. FILING)

21 1 ITA4537/DELf2025 2018-19 | [A] P & R ENGINEERING SERVICES PRIVATE LIMITED, (E. FILING)

22 ITA 4541/DELf2025 2018-19 [A] FRIPT SINGH (E. FILING)

23 ITA 4542/DEL/202% 2018-19 [A] TRIPT SINGH (E. FILING)

24 | ITA4545/DEL/2025 | 2019-2020 |[A] ANSHU PAHWA (E. FILING)

25 | ITA 4550/DEL/2025 2017-2018 | [A] MOON HERBAL LABORATORIES PRIVATE LIMITED (E. FILING)

26 | ITA 4558/DEL{2025 2010-11 [A] ANOOP SINGH

27 1 ITA 4559/DELf2025 2009-10 [A] ANOOP SINGH

28 ITA 4560/DEL/2025 2011-12 [A] ANOOP SINGH

29 | ITA 4568/DEL/2025 2017-18 | [A] ABHISHEK MALIK (E. FILING}

30 | ITA 4577/DELf2025 2018-19  j[A] ABHISHEK MALIK (E. FILING})

ey
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 04-FEBRUARY-2026 (WEDNESDAY)

Srl Appeal Number | Assmt. Year Assessee Name Remarks
1 | ITA 1449/DEL{2023 2019-20 | fA] NAVEEN GOEL

2 1TA 2703/DELf2024 2015-16 {D] PVR TNOX LTMITED

3 ITA 2725/DEL{2024 2015-16 [A) PVR INOX LIMITED (E FILING)

4 ITA 517/DEL/2025 2020-21 [D] SICPA INDIA PRIVATE LIMITED

5 ITA 2472/DEL/ 2025 2018-19 [A] PERIWAL POLYMERS PVT LTD

b ITA 2737/DEL/2025 2012-13 [A] VIMLA DEY]

7 ITA 2750/DEL/ 2025 2020-21 [D] RITU BHANDULA

8 CO 287/DELf2025 2020-21 [A] RITU BHANDULA

g ITA 2752/DEL{2025 2012-13 [A] CHARANBIR SINGH SETHI

10 ITA 2755/DEL/2025 2020-21 [D3 SUITNDER SINGH

11 ITA 2900/DEL/2025 2014-15 fEIT_]I:éIiL INTERNATIONAL PROJECT MANAGEMENT (INDIA) PRIVATE LIMITED (E.
12 ITA 4471/DEL/ 2025 2015-16 {A] SUNIL SHARMA

13 1 TTA 4518/DEL{2025 2021 [D] KARAN KUMAR AGARWAL (E. FILING)

14 I¥A 4527/0EL/2025 2011-12 FEEA l%TRS:mFE#DP.l)KOJECE PRIVATE LIMITED (MERGED WITH M/S NAYMAL
15 ITA 4538/DEL/2025 2012-13 F[Iﬂi\-]I l:j(é;\lTA DEVI JALAN LEGAL HEIR OF LATE SH. VED PRAKASH AGARWAL (E.
16 ITA 4549/DEL/ 2025 2017-18 [A] ASSAM LOGISTICS (E. FILING)

17 ITA 4557/DELS2025 2016-17 [0} CINESTAAN ENTERTAINMENT PVYT LTD (E. FILING)

18 | ITA 4562/DEL/2025 2017-18 |} [D] DEEPAK KHATTAR (E. FILING}

19 ITA 4566/DEL/2025 2017-18 [A] SH. MUNDHAR (E. FILING)

20 | ITA 4575/DEL/2025 2011-12 | [A] AMAR PORTFOLIO PRIVATE LIMITED (E. FILING)

21 ITA 4576/DEL{2025 2017-18 [A] FIROZ ALAM

22 ITA 4693/DEL/2025 2018-19 [D] GOLD PROJECTS DEVELOPERS PRIVATE LIMITED (E. FILING)

23 | ITA 4694/DEL/2025 2020-21 | [D] MEENU AHUJA {E. FILING)

24 ITA 4696/DEL/ 2025 2019-20 [A] PH INFRATECH (E. FILING)

25 ITA 6555/DEL/2025 2012-13 [A] SURAD BHAN

26 FTA 6556/DEL{2025 2013-14 {A] K & 5 FINCON PVT LTD

27 ITA 6557/DEL/2025 2011-12 {A] NIPRO PHARMAPACKAGING INDIA PVT LTD

8 ETA 6558/DEL/ 2025 2011-12 {A] NIPRO PHARMAPACKAGING INDIA PVT LTD

29 ITA 6559/DEL/2025 2019-20 [A] WELSPUN AUNTA SIMARIA PROJECT PRIVATE LIMITED

30 | ITA 6560/DEL/2025 2013-14 [A} FUSSY FINANCIAL SERVICES PVT LTD

3 [TA 6561/DEL/2025 2021-22 [A} ARTEMIS MEDICARE SERVICES LIMITED

Assistant ReJistrar
_; 23-Jan-2026]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELH]

CAUSE LIST OF B BENCH FOR 05-FEBRUARY-2026 (THURSDAY)

s Appeal Number | Assmt. Year Assessee Name Remarks

i ITA 4535/DEL/ 2024 2020-21 | D] DALMIA PRINCIPAL STRATEGIES LLP (£ FILING)

2 ITA 4540/DEL/ 2024 2021-22 [D] DALMIA PRINCIPAL STRATEGIES LLP (E FILING}

3 ITA 4581/DEL{2024 2017-18 | [D] DALMIA FAMILY OFFICE TRUST (E FILING)

4 ITA 4591/DEL/2024 2018-19 | [D] DALMIA FAMILY OFFICE TRUST (E FILING)

5 ITA 4592/DEL/2024 2019-20 | {D] DALMIA FAMILY OFFICE TRUST (E FILING}

6 ITA 4593/DEL/2024 2020-21 [D] DALMIA FAMILY OFFICE TRUST (E FILING}

7 | ITA 2707/DEL{2025 2017-18 | [A] INDUS TOWERS LIMITED

8§ TTA 2888/DEL/2025 2017-18 [O] INDUS TOWERS LIMITED (E. FILE)

9 ITA 2490/DEL{2025 2017-18 [O] PASHUPATI ROAD CARRIER PYT, LTD. (E. FILE)

10 ITA 2685/DEL{2025 2017-18 [C] APEX RECYCLING PRIVATE LIMITED (E- FILE)

11 CO 195/DEL{2025 2012-13 [A] PRABHATAM INVESTMENTS PVT, LTD.

12 CO 194/DEL/2025 2012-13 [A] PRABHATAM VENTURES PVT. LTD.

13 ITA 4574/DEL/2025 2012-13 (D] PRABHATAM VENTURES PVT. LTD. (E. FILING) '

14 | ITA 4590/DEL/2025 2012-12 [D] PRABHATAM INVESTMENTS PVT. LTD. {E. FILING)

15 ITA 4690{DEL/2025 2013-14 [D] NARAYANI DEALERS PRIVATE LIMITED (E. FILING)

16 | [ITA 6563/DEL/2025 2017-18 [A] H.L. FINANCIERS PRIVATE LIMITED

17 | ITA 6564/DEL/2025 2013-14 | [A] INSTITUTE OF ORIENT PHILOSOPHY

18 | TTA 3458/DEL/2025 2021-22 [A] SANTOSH PIGMENT AMD CHEMICAL INDUSTRIES P LTD

19 ITA 4736/DEL/2025 2021-22 [D) SANTOSH PIGMENT AND CHEMICAL INDUSTRIES PRIVATE LIMITED

20 ITA 5601/DEL/2025 2019-20 [A] SANTOSH PIGMENT AND CHEMICAL INDUSTRIES

21 ITA 5602/DEL/2025 2021-22 [A] SANTOSH PIGMENT AND CHEMICAL INDUSTRIES

22 ITA 6753/DEL/2025 2019-20 [D] SANTOSH PIGMENTS AND CHEMICAL INDUSTRIES

23 ITA 8215/DEL/2025 2020-21 [C] SANTOSH PIGMENT AND CHEMICAL INDUSTRIES

24 CO 186/DEL{2025 2022-23 [C} HARIOM MOBILE PRIVATE LIMITED
25 CO 187/DEL{2025 2021-22 [D] HARTOM MOBILE PRIVATE LIMITED
26 CO 188/DEL{2025 2020-21 [D] HARIOM MCBILE PRIVATE LIMITED
27 CO 189/DEL/2025 2019-20 [D] HARIOM MOBILE PRIVATE LIMITED
28 €O 190/DELf2025 2019-20 [B] HARIOM COMMUNICATION LLP
29 €O 191/DEL{2025 2018-1% | [D] HARIOM COMMUNICATION LLP

30 | ITA 4501/DELf2025 2019-2¢ | [©] HARIOM MOBILE PRIVATE LIMITED

3 ITA 4502/DEL/ 2025 2020-21 [D} HARTOM MOBILE PRIVATE LIMITED

32 ITA 4503/DEL/2025 2021-22 [D] HARIOM MOBILE PRIVATE LIMITED

33 ITA 4504/DEL/ 2025 2022-23 [D] HARIOM MOBILE PRIVATE LIMITEC

34 | ITA 4505/DEL/2025 2018-1% (D] HARIOM COMMUNICATION LLP

35 | [ITA 4506/DEL/2025 2019-20 | [D] HARIOM COMMUNICATION LLP

Assistant Registra,
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 09-FEBRUARY-2026 (MONDAY)

s Appeal Number Assmt. Year Assessee Name Remarks
1 [TA 2663/DELf2025 2016-17 [A] SRS KNOWLEDGE & TECHNOLOGIES PVT. LTD. {E. FILING})

2 ITA 4578/DEL{2025 2017-18 [D] 10C SHARES TRUST (E. FILING)

3 ITA 4583/DEL/2025 2014-15 [D] AJAY KUMAR (E. FILING)

4 | ITA 4605/DEL/2025 2015-16 | [A] USHA JAIN (E. FILING)

5 ITA 4614/DEL/2025 2011-2012 | [A] NLDK TIMBERS PRIVATE LIMITED (€. FILING})

6 ITA 4621/DELf2025 2012-13 [A] ANITA

7 ITA 4699/DEL/2025 2014-2015 | [A] APACHE LABS PRIVATE LIMTED (E. FILING}

8 ITA 4700/DEL/ 2025 2015-16 [A} APACHE LABS PRIVATE LIMITED (E. FILING)

9 ITA 4704/DEL/ 2025 2018-19 [A] EDUWIZARDS INFOSOLUTIONS PRIVATE

10 ITA 4707 /0EL/ 2025 2010-11 (D] MASTER FINLEASE LIMITED (E. FILING}

11 ITA 4708/DEL/2025 2011-12 [D] MASTER FINLEASE LIMITED (E. FILING)

12 ITA 4709 DEL/2025 2012-13 [D] MASTER FINLEASE LIMITED (E. FILING)

13 ITA 4710/DEL/2025 2017-18 [A] METAL ONE CORPORATION INDIA PRIVATE LIMITED {E. FILING)
14 ITA 4711/DEL/ 2025 2018-19 [A] METAL ONE CORPORATION INDIA PRIVATE LIMITED {E. FILING)
15 [TA 4717/ DELS 2025 2010-2011 | [A] RITU MERCANTILE PRIVATE LIMITED (E. FILING)

16 ITA 6565/DEL/ 2025 2019-20 [O] PILOT INDUSTRIES LIMITED

17 1TA 6566/DEL/2025 2021-22 [D] PILOT INDUSTRIES LIMITED

18 ITA 6567/DEL/ 2025 2023-24 [D] PILOT INDUSTRIES LIMITED

19 ITA 6568/DEL/2025 2026-27 [A) OPEN BOOK FOUNDATION

20 ITA 6569/DEL/ 2025 2018-19 [A] RELY TRAVEL COMPANY

21 [TA 6809/DEL/ 2025 2018-19 [A] NEELAM AGGARWAL

22 ITA 7599/DEL/2025 2021-22 [A] ANIL HADA

3 ITA 7622fDEL/ 2025 2018-19 [A] SUNAINA AGGARWAL

24 ITA 7632/DEL/2025 2014-15 [A) KAMAL PRAKASH GUPTA {E-(FILE}}

25 ITA 2866/DEL/2025 2015-16 [A] SANDEEP KAPUR

26 ITA 65984/DEL{2025 2012-13 [A] M/S RAMA FOOD GRAIN CO.




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF B BENCH FOR 10-FEBRUARY-2026 (TUESDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 €O 103/DEL/2025 2012-13 | [A] ASHISH GUPTA

2 CO 131/DELf2025 2020-21 [A] TEENA GHAE

3 (O 283/DEL{2025 2014-15 [A) STERLING AGRQ INDUSTRIES LIMITED

9q CO 284/DEL/2025 2015-16 [A] STERLING AGRO INDUSTRIES LIMITED

5 ITA 3716/DEL/2023 2012-13 [D] ASHISH GUFTA (E. FILE}

& ITA 3781/DELf2023 2020-21 [A] HINDUSTAN POWERPROJECTS PRIVATE LIMITED (E FILING)

7 ITA 2383/DEL/2024 2015-16 [A] RAHUL GUPTA {E FILING)

8 ITA 3255/DELf2024 2019-20 [A] RAMESH KESHERWANI

9 ITA 3256/DEL/2024 2019-20 {A] RAMESH KESHERWAN]

10 ITA 4249/DEL/2024 2020-21 [A] PRAYAS EXPORTS PVT. LTD.

11 ITA 2897/DEL/2025 2017-18 [D]} MOHAN EXPORTS (INDIA) PVT, LTD (E. FILING)

12 ITA 4567/DELf2025 2020-21 [D] TEEMA GHAL (E. FILING)

13 ITA 4585/DEL/2025 2012-13 [P] ALLEGIANCE MANAGEMENT SERVICES PRIVATE LIMITED (E. FILING)

14 ITA 4596/DEL/2025 2015-19 [A] SUDHIR GANDHI {E. FILING)

15 ITA 4597/DEL/ 2025 2020-21 [A] VINEET PRATAP SHARMA (E. FILING)

16 ITA 4613/DEL/2025 2021-22 [D] KISHORE KUMAR KAYA (E. FILING)

17 ITA 4616/DEL/2025 2021-22 {D] WORKEX SOLUTIONS AND SERVICES PRIVATE LIMITED (E. FILING)

18 ITA 4623/DELf2025 2011-12 {A) GAURAY ANAND

19 ITA 4725/DELf2025 2014-15 fD] STERLING AGRC INDUSTRIES LIMITED

20 ITA 4726/DEL{2025 2015-16 {D] STERLING AGRC INDUSTRIES LIMITED

21 TTA 6571/DEL/ 2025 2019-20 fA] PRATEEK JOSHI

22 ITA 6572/0EL/ 2025 2013-14 [D] M/S BALAJT MOBITECH PVT LTD

23 ITA 6573/DEL/2025 2012-13 {A] BELA MEHRA

24 ITA 6574/0EL/ 2025 2015-16 {A] GAGAN MIGLANI

25 | ITA6575/DEL{2025 2015-16 | [A] GAGAN MIGLANI

—
Assistant Registra,
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 11-FEBRUARY-2026 (WEDNESDAY)
s Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 490/DEL/2025 2016-17 {A] SPANK MANAGEMENT SERVICES PRIVATE LIMITED
2 ITA 1283/DELf2025 2016 [D] SPANK MANAGEMENT SERVICES PVT. LTD
3 ITA 4425/DELf2025 2015-16 [A] RAHUL MITTAL
4 ITA 4588/DELS2025 2025-26 [A] HARVINDRA SINGH
5 ITA 4619/DEL/2025 2022-23 [A] GURVEER SINGH
6 ITA 4625/0EL/2025 2013-14 [A] SHRI PARASNATH ALLOYS PRIVATE LIMITED
7 ITA 4626/DEL/2025 2025-26 [A] HARVINDRA, SINGH
8 ITA 4627{DEL/2025 2016-17 [A] SHAMINDER SINGH
9 ITA 4628/DEL/ 2025 2017-18 {A] SHAMINDER SINGH
10 ITA 4629/DEL/2025 2018-19 [A] SHAMINDER SINGH
11 | ITA 4630/DEL/2025 2012-13 | [A] SHRI PARASRAM COMMODITIES PVT LTD.
12 ITA 4631/DELf2025 2016-17 {A] ALSORG INTERIORS INDILA PRIVATE LIMITED
13 ITA 4632/DELf2025 2017-18 {A] ALSORG INTERIORS INDIA PRIVATE LIMITED
14 ITA 4633/DEL/2025 2018-19 [A] ALSORG INTERIORS INDIA PRIVATE LIMITED
15 ITA 4634/DEL/ 2025 2019-20 [AY ALSORG INTERIORS INDIA PRIVATE LIMITED
16 ITA 4635/DEL/2025 2020-21 [A] ALSORG INTERIORS INDIA PRIVATE LIMITED
17 ITA 4636/DEL/2025 2023-22 [A] ALSORG INTERIORS INDIA PRIVATE LIMITED
18 ITA 4637/DELf2025 2022-23 [A] ALSORG INTERIORS INDIA PRIVATE LIMITED
19 ITA 4638/DEL/2025 2016-17 [A] UMAR DARA)
20 ITA 4639/DEL/ 2025 2011-12 [A] ARVIND
21 ITA 4840/DEL/2025 2017-18 [A] DEEPANSHU
22 ITA 4643/DEL/2025 2010-11 [D] M/S FRIENDS CHARITABLE SOCIETY
23 ITA 4644fDELf 2025 2016-2017 | [A] ASHISH JAIN
24 ITA 4645/DEL/ 2025 2020-21 [O] MUKESH SHARMA,
25 iTA 4647/DEL/2025 2017-18 [D] NAND GOPAL MARKETING PRIVATE LIMITED
26 ITA 4648/DEL/2025 2015-16 [D] APACHE LABS PRIVATE LIMITED

=
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 12-FEBRUARY-2026 (THURSDAY)
srl Appeal Number Assmt, Year Assessee Name Remarks
1 CO 285/DEL/2025 2016-17 [A) KRSKA CAPITAL PRIVATE LIMITED
2 ITA 4014/0EL/2025 2017-18 [A] ASHWANI KUMAR GUPTA
3 ITA 4650/DE1/2025 2011-12 [D} M/5 HABITAT INFRASTRUCTURE PVT. LTD
4 1TA 4651/DEL/2025 2014-15 [D]) MUBARAK OVERSEAS PRIVATE LIMITED
S ITA 4652/DEL/2025 2016-17 [D] MUBARAK OVERSEAS PRIVATE LIMITED
6 ITA 4653/DEL/2025 2011-12 [A] M/S FASHION ACCESSORIES
7 ITA 4654/DE1 /2025 2012-13 [A] M{S FASHION ACCESSORIES
8 ITA 4655/DEL/2025 2017-18 [O] RAT MALHOTRA.
% ITA 4657/DELS2025 2015-16 [D] AASTHA APPARELS PRIVATE LIMITED
10 ITA 4658/DEL/2025 2016-17 {D] AASTHA APPARELS PRIVATE LIMITED
11 ITA 4659/DEL/2025 2017-18 {D] AASTHA APPARELS P. LTD
12 ITA 4660/DEL/ 2025 2018-19 {D] AASTHA, APPARELS PRIVATE LIMITED
13 ITA 4661/DEL/2025 2019-20 {D] AASTHA APPARELS PRIVATE LIMITED
14 ITA 4662/DEL/2025 2019-20 [D] JBB APPARELS P LTD
15 ITA 4664/DEL/2025 2010-11 {D] EMIRATES INTEGRATED TELECOMMUNICATIONS COMPANY PISC
16 ITA 4666/DEL/2025 2016-17 [D] KRSKA CAPITAL PRIVATE LIMITED
17 ITA 4667/DEL/2025 2017-18 [D] M{S COTTON WORKS
18 TTA 4743 /DEL/2025 2014-15 {D] ASHWAN] KUMAR GUPTA
19 ITA 4742/DELf 2025 2016-17 [D] ASHWANI KUMAR GUPTA,
20 ITA 4743/DEL /2025 2017-18 [D} ASHWANI KUMAR GUPTA
21 | ITA 4744/DEL/2025 2018-19 | [D] ASHWANI KUMAR GUPTA
22 ITA 423/DEL/2025 2014-15 [A] CHOPRA FILLING STATION
Assistant Reg
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[‘ INCOME TAX APPELLATE TRIBUNAL, DELH] BENCHES, NEW DELH]
CAUSE LIST OF B BENCH FOR 16-FEBRUARY-2026 (MONDAY)
sl Appeal Number Assmt. Year Assessee Name Remarks
1 [IT(35)A 4016/DEL/2025] 2020-2021 | [A) MANO) VASUDEC PARDASANY (HUF)
2 ITA 1961/DEL/2023 2011-12 [D] PRATEEK MADHAN
3 ITA S814/DEL/2024 2019-20 [A] RACHIT JAIN
4 ITA 447/DELS2025 2019 {D] RACHIT JAIN (E. FILE}
5 ITA 4582/0ELf2025 2018-19 [D] AMBASHAKTE UDYOG LIMITED (E. FILING}
6 ITA 4606/DEL/2025 2013-2014 | [A] GTV SEZ PHASE 1 PRIVATE LIMITED (E. FILING)
7 ITA 4607/DEL/2025 2014-15 [A] GTV SEZ PHASE -1 PRIVATE LIMITED (E. FILING})
8 ITA 4608/DEL/ 2025 2015-16 [A] GTV SEZ PHASE -1 PRIVATE LIMITED (E. FILING)
% ITA 4609/DEL{2025 2016-17 [A] GTV SEZ PHASE -1 PRIVATE LIMITED
10 ITA 4610/DEL/ 2025 2016-17 {A] MAHAK SALES PRIVATE LIMITED (E. FILING)
11 ITA 4611/DEL/2025 2017-18 [A] MAHAK SALES PRIVATE LIMITED
12 ITA 4612/DEL{2025 2018-19 [A] MAHAK SALES PRIVATE LIMITED
13 ITA 4677/DEL/2025 2014 [D] GTV SEZ PHASE-1 PRIVATE LIMITED
14 [TA 4678/DEL/2025 2015 [D) GTV SEZ PHASE-1 PREVATE LIMITED
15 ETA 4718/DEL/2025 2012-2013 | [A] VISHVNATH BATHLA
16 ITA 4719/DEL{ 2025 201112 [A] SANIAY KARNWAL
17 ITA 4720/DEL/2025 2013-14 (O] AASTHA APPARELS PRIVATE LIMITED
18 ITA 4721/DELf2025 2014-15 [D] AASTHA APPARELS PRIVATE LIMITED
19 ITA 4722/DELS 2025 2017-18 [A] AMBE MARBLE
20 ITA 4727/DEL/2025 202526 [A] SETH LAL CHAND DHARMARTH SANSTHAN
21 ITA 4728/DELf2025 2019-20 [D] GRATIK TUBES PVT. LTD.
22 ITA 4729/DEL/2025 2015 [D] MUBARAK OVERSEAS PVT. LTD.
23 ITA 4730/DELf2025 2017 [D] MUBARAK OVERSEAS PYT. LTD.
24 ITA 4731/DEL/ 2025 2017-18 [C] MUBARAK OVERSEAS PRIVATE LIMITED
25 ITA 4732/DELf2025 2018 (D] MUBARAK OVERSEAS PVT. LTD.
26 ITA 4733/DELS2025 2015-16 [A] TUSHAR CHANANA
27 ITA 4734/DEL{2025 2016-17 [A] TUSHAR CHANANA
28 ITA 4735/DEL/2025 2015-16 [A] ILD MILLENNIUM PVT LTD
29 | ITA4737/DEL/2025 2017-18 | [D] PEARL INTERNATIONALSERVICES PRIVATE LIMITED
30 ITA 4738/DEL{2025 2021-22 [D] RAHEES AHMAD
31 ITA 4739/DEL/2025 2017-18 [D] M/S.LEELA TOURISM AND HERITAGE PVT.LTD.
32 1TA 4745{DEL/ 2025 2020-21 [D] MANOIVASUDEC PARDASANY {HUF)
33 ITA 4746/DEL/2025 2015-16 {D] YASMEEN ABRAR
L}sxfstantkégfis_tm
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 17-FEBRUARY-2026 (TUESDAY)

Srl Appeal Number Assmt, Year Assessee Name Remarks
1 ITA 2244/DEL/2022 2018-19 [A] HISAR METAL INDUSTRIES LIMITED
2 ITA 2248/DEL/2022 2019-20 [A] HISAR METAL iINDUSTRIES LIMITED
3 ITA 3019/DELf2022 2017-18 | [A] GE INDIA INDUSTRIAL PRIVATE LIMTED
4 ITA 3020/DELf2022 2018-19 [A] GE INDIA INDUSTRIAL PRIVATE LIMTED
5 ITA 3671/DEL/2024 2022-23 [D] PEETHAMBRA GRANITES PRIVATE LIMITED
6 ITA 4226/DEL 2024 2012-13 [D) HENNA INDUSTRIES PREVATE LIMITED (E FILING)
7 ITA 2719/DEL{ 2025 2017-18 | [A] ORRIS INFRASTRUCTURE FVT LTD
8 ITA 2724/DEL/2025 2021-22 | fA] CREATIVE THINKS MEDIA PRIVATE LIMITED
5 | 1T 2727/0EL2025 2013-14 | §A] PULKIT GUPTA
10 {TA 2729/DEL/2025 2018-19 [A] HARSH JINDAL
i1 TTA 6576/DEL/2025 2016-17 [D] NARAYAN DASS KHANDELWAL
12 [TA 6577/DEL/ 2025 2017 [D] PUSHPA AGGARWAL
13 | ITA 6579/DEL/2025 2017-18 | [A] YASH SUNEJA
14 | ITA 6581/DEL/2025 2012-13 | {A] G 5 BUILDWELL PRIVATE LIMITED
15 ITA 6583/DEL/ 2025 2018-19 (A] DARSHNA RANL

Assistant Registrar
P 23-Jan-20;ﬂ/
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 18-FEERUARY-2026 (WEDNESDAY)
Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 2475/DEL2025 2016-17 [D] ASHUTOSH INFRA PRIVATE LIMITED (E, FILE)
2 ITA 2798/DEL/ 2025 2020-21 | [A] KPA APPARELS PRIVATE LIMITED (E. FILE}
3 ITA 2823/DEL/2025 2013-14 [A] CPR CAPITAL SERVICES LTD
4 ITA 2907/DEL/2025 2018 [D} AL-HAMD AGRO FOOD PRODUCTS PRIVATE LIMITED (E. FILING)
5 ITA 4458/DELf2025 2009-10 [A] RICHHFAL STEEL UDYOG PRIVATE LIMITED
7 ITA 4706/DEL/2025 2017-18 [A] ASHISH KUMAR
7 ITA 5144/DEL/2025 2017-18 [D] ASHISH KUMAR
8 ITA 6584/DELf2025 2017-18 [A] ANKIT GUPTA
g ITA 6585/DELf 2025 2019-20 [A] TATA STEEL LIMITED
10 ITA 6586/DEL/2025 2018-19 [A] CONSCIENT INFRASTRUCTURE PVT LTD
11 ITA 6587/DEL/2025 2019-20 [A] A K ENTERPRISES
12 ITA 6588/DEL/2025 2017-18 [A] MOHD. ASLAM
13 ITA 6590/DEL/ 2025 2021-22 [A] PUNJAB NATIONAL BANK
14 ITA 6592/DELS2025 2017-18 [A] ASHISH JAIN
i5 i{TA 6593/DEL/ 2025 2023-24 [A] ACE FINANCE CO.
16 ITA 6594/DEL/ 2025 2022-23 {A] ACE FINANCE CQ,
17 ITA 6595/0EL/2025 2016-17 [A] DALJIT BATRA
18 ITA 6596/DEL{2025 2017-18 [A] SHADT LAL KATYAL
19 [TA 6597/DEL/2025 2021-22 éSLSDTE:SCN% muﬂagm LIMITED (FORMERLY KNOWN AS INDIABULLS
20 ITA 6598/DEL/2025 2015-16 [A] ADITY SHARMA
21 ITA 6599/DEL/2025 2021-22 [A] ASHRAF HUSSAIN
22 ITA &600/DEL/ 2025 2018-19 [A] R.K. & COMPANY MANPOWER. PRIVATE LIMITED
23 ITA 6601/DEL/2025 2019-20 [A] R.K, & COMPANY MANPOWER PRIVATE LIMITED
24 [TA 6602/DELS2025 2020-21 [A] R.K. & COMPANY MANPOWER PRIVATE LIMITED

.
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

]
CAUSE LIST OF B BENCH FOR 19- ARY-2026 (THURSDAY)

Sel Appeal Number Assmt. Year Assessee Mame Remarks
1 ITA 6603/DEL/ 2025 2024-25 | [A] SUPERTECH EV LIMITED

2 ITA 6604/DEL/ 2025 2015-16 {A] MAMTA PANDEY

3 ITA 6605/DEL/2025 2022-23 [A] STERLING AGRO INDUSTRIES LTD

4 ITA 6606/DELf2025 2023-24 [A] STERLING AGRO INDUSTRIES

S ITA 6607/DEL/2025 2016-17 [4] VIRASAT BUILDCON PRIVATE LIMITED

6 ITA 6608/0EL/2025 2018-19 [A] SHRIMP IMPORVEMENT SYSTEMS INDIA P LTD

7 ITA 6609/DEL/2025 2018-19 {A] AHUJA AND ANAND BUILOWELL PRIVATE LIMITED

8 ITA 6610/DELf2025 2020-21 [A] AHUIA AND ANAND BUILDWELL PRIVATE LIMITED

9 ITA 6611/DELf2G25 2011-12 [A} SATYENDAR KUMAR JAIN

10 ITA 6612/DEL/2025 2012-13 [A) SATYENDAR KUMAR, JAIN

11 | ITA 6613/DEL/2025 2015-16 | [A] SATYENDAR KUMAR JAIN

12 ITA 6614/DEL/2025 2016-17 [A] SATYENDAR KUMAR JAIN

i3 ITA 6615/DEL/ 2025 2018-19 [&] M/S.NIKITA INDUSTRIES PRIVATE LIMITED

14 ITA 6616/DEL/2025 2022-23 [D] RAJENDER MISHRA

15 ITA 6617/DEL{2025 2023-29 [A] RITNAND BALVED EDUCATION FOUNDATION

T
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF B BENCH FOR 23-FEBRUARY-2026 (MONDAY)
Sl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 1500/DELf 2025 2018-1% [A] RAJ KUMAR
2 ITA 1501/DEL/2025 2019-20 {A] RAJ KUMAR
3 ITA 1502/DELf2025 2020-21 [A] RAJ KUMAR
4 | ITA 1503/DEL/2025 2021-22 | [A] RAJ KUMAR
5 ITA 2499/DEL/2025 2013-14 | [A] SUMITRA DEVI (E. FILE}
6 ITA 2765/DEL{2025 2016-17 [A] SUSHMA GARG
7 ITA 2809/DELf2025 2014-15 (A] SUSHMA GARG
8 ITA 4412/DEL/2025 2017-18 [A] SEETU KOHLI CONCEPTS PVT LTD
9 ITA 4413/DELf2025 2011-12 [A] KAPTAN SINGH
10 ITA 6618/DEL/2025 2022-23 [D] ANIL KUMAR
11 ITA 6619/DEL/2025 2016-17 [A] JAVITRI DEVI
12 ITA 6620/DEL/2025 2017-18 [A] ARUNDHATI PANDEY
13 | [%A 6621/DEL{2025 2016-17 | [A] PAWAN KUMAR
14 | ITA6623/DEL/2025 2023-24 | [A] YAMUNA TRUST
15 ITA 6624/DELf 2025 2014-15 [A] SH. ASHUTOSH AGARWAL
16 TTA 6625/DEL/2025 2015-16 [A] SH. ASHUTOSH AGARWAL
17 ITA 6626/DEL/2025 2016-17 [A] SH. ASHUTQSH AGARWAL
18 | TTA 6628/DEL/2025 2013-14 | [D) XELENTIX SOLUTIONS PRIVATE LIMITED
19 ITA 6629/DEL/2025 2017-18 [D] YASHITA(INDIA) PRIVATE LIMITED

B X
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF B BENCH FOR 24-FEBRUARY-2026 (TUESDAY)

sr Appeal Number Assmt. Year Assessees Name Remarks
1 |IT(55)A 6632/DEL/2025{ 2014-15  |[A) SEJWAL BUILDCON PRIVATE LIMITED

2 |IT(S5)A 6635/DEL/2025 2013-14 [A] SURENDER. SINGH

3 |IT{S5)A 6636/DEL{2025 2014-15 [A] SURENDER SINGH

4 |IT(SS)A 6637/DEL/2025| 2015-16 | [A] SURENDER SINGH

5 |IT{5S)A 6640/DEL/2025 2013-t4 [A] SEYWAL BUILDCON PRIVATE LIMITED

6 ITA 2185/DEL/2023 2017-18 [A] VALLEY TRON AND STEEL CO LTD (E- { FILE))

7 ITA 2485/DEL/2023 2012-13 [D] VALLEY 1IRON AND STEEL CO, LIMITED (E- { FILE})

8 ITA 24B6/DEL/2023 2017-18 [D] VALLEY TRON AND STEEL CO. LIMITED {E- { FILE))

9 ITA 349/DEL/2025 2017-18 | [A] BUDDLEIA TRADERS PRIVATE LIMITED (E. FILING}

10 | [ITA 2788/DEL{2025 2018-19 | [A] YOGESHWAR SHARMA,

11 ITA 4461/DELf2025 2016-17 [A] VINCD KUMAR GUPTA

12 ITA 4462/DEL{2025 2015-16 [A] VINOD KUMAR, GUPTA,

13 ITA 6634/DEL{2025 2017-18 [A] RAJNEESH VERMA

14 ITA 6638/DEL/2025 2022-23 [A] DEOBAND COCPERATIVE CANE DEVELOPMENT UNION LTD

15 ITA 6639/DEL/2025 2020-21 [A] MANPREET ARDRA,

16 ITA 6641/DEL/ 2025 2021-22 [A] LOGICS POWERAMR PRIVATE LIMITED

17 | ITA 6643/DEL/2025 2016-17 | [A) POONAM RAGHAV

Assistant Registrar
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B INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF B BENCH FOR 25-FEBRUARY-2026 (WEDNESDAY)
Sri Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 40/DEL/2024 2010-11 | [A] RA) KUMAR GANDHI (E FILING)
2 ITA 6644/DELS2025 2019-20 [A] SH. AYUSH GARG
3 ITA 6645/DEL/2025 2020-21 [A) SH. AYUSH GARG
4 ITA 6646/DELS2025 2017-18 [A] BMR OVERSEAS LIMITED
5 ITA 6647/DEL/2025 2010-11 [A] M/S HERO MOTOCORP LTD
6 ITA 6648/DEL{2025 2016-17 [A] AMRIT PAL SINGH, HUF
7 ITA 664%/DEL/2025 2021.22 [D] VEER SINGH
8 ITA 6650/DEL/ 2025 2013-14 [A] SANIAY JAIN
9 ITA 6652/DEL/2025 2019-20 [A] VIDAY KUMAR
10 | ITA 6653/DEL/2025 2020-21 | [A] SANJAY KALSI
11 | I7A 6654/DEL/2025 2018-19 | [D] BHARAT BHUSHAN GULAT!
Assistant R 3
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B INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF B BENCH FOR 26-FEBRUARY-2026 (THURSDAY)
L) | Appeal Number | Assmt. Year Assessee Name Remarks
1 | ITA4201/DEL/2024 | 2017-18  |[A) DEEPAX VERMA (E FILING)
2 ITA 2691/DEL/2025 2018-19 [A] AT SINGH (E. FILE)
3 | ITA2878/DEL/2025 | 2015-2016 |[A] HARVINDER SINGH SETHI (E. FILE)
4 ITA 3251/DEL/2025 2014-15 [D] DEEPAK MATTA
5 ITA 4454fDEL{2025 2017-18 [A] GAURAY VERMA,
6 | ITA4455/DEL/2025 | 201819  |[A] GAURAV VERMA
7 ITA 4456/DELS2025 2019-20 [A] GAURAY VERMA
g ITA 4516/DEL/2025 2014-15 {D] DEEPAK MATTA (E. FILING)
S ITA 6656/DEL/2025 2017-18 {A] AVOHESH MITTAL
10 ITA 6657/DELf2025 2012-13 [A] SHIVANI KHATIWARA
11 | ITA6659/DEL/2025 | 2015-2016 |[A] MRS INDU GUPTA
12 | ITAB660/DEL/2025 | 20172018 |[A] INDU GUPTA
13 17A 6661/DEL/2025 2018-19 [A] FRONTIER RAAS EXPORTS PRIVATE LIMITED
14 | ITA6662/DEL/2025 | 2015-16 | [A] SARIT GUPTA (HUF)
15 ITA 6663/DEL/2025 2018-19 (A} GNE EXPORTS PRIVATE LIMITED
16 | TTA6664/DEL/2025 | 2016-17  |[A] GORIA INTERNATIONAL PRIVATE LIMITED
17 | [TA6665/DEL/2025 | 2018-19  |[A) SHIMBU DAYAL
18 ITA 6666/DELf2025 2015-16 [A] CHANDER PAL
I -
A_ssistant Registran
L/ 23-Jan-2026|
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 02-FEBRUARY-2026 (MONDAY)

Srl

Appeal Number

Assmt,
Year

Assessee Name

Remarks

ITA 317/DEL/2018

2014-15

[A] KAY CEE ENTERPRISES

ITA 1659/DEL/2023

2018-19

[A] JINDAL ITF LIMITED

ITA 1778/DEL/2023

2014-15

[D} JINDAL ITF LIMITED

ITA 1779/DEL/2023

2018-19

(D] JINDAL ITF LIMITED

ITA 871/DEL/2023

2016-17

[A] URBANIA SPACES PVT LTD

ITA 1799/DEL/2023

2012-13

[A] ISH BUILDCON PRIVATE LIMITED

ITA 4242/DEL/2024

2017-18

[A] JASBIR SINGH ((E/H))

ITA 3221/DEL/2024

2013-14

[A] JAY IRON AND STEELS LIMITED

ITA 3220/CEL/2024

2013-14

[A] INJ ELECTRONICS LIMITED

10

ITA 3222/DEL/2024

2013-14

{A] JPM GAS LIMITED

11

ITA 3224/DEL/2024

2013-14

[A] JIF CASTING LIMITED

12

ITA 683/DEL/2025

2018-19

[A] WINNER CONSTRUCTIONS PRIVATE LIMITED

13

ITA 684/DEL/2025

2019-20

[A] WINNER CONSTRUCTICNS PRIVATE LIMITED

14

ITA 685/DEL/2025

2020-21

[A] WINNER CONSTRUCTIONS PRIVATE LIMITED

15

ITA 686/DEL/2025

2021-22

[A] WINNER CONSTRUCTIONS PRIVATE LIMITED

16

ITA 792/DEL/2025

2017-18

[D] NAVEEN GOEL

17

ITA 835/DEL{2025

2019-20

[D] ADONIA SYSTEMS PRIVATE LIMITED

18

ITA 2932/DEL/2025

2020-21

[A] KL CONCAST PRIVATE LIMITED

19

ITA 4256/DEL/2025

2020-21

[D] KL CONCAST PVT LTD

20

ITA 2941/DEL/2025

2009-10

{A] ALLEGORGE BUILDERS PRIVATE LIMITED

21

ITA 4760/DEL/2025

2013-14

[A] DINESH ARORA

/ﬁ» _ Assistan; Registra
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INCOME TAX APPELLATE TRIBUNAL, DELH]I BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 03-FEBRUARY-2026 (TUESDAY)

Assmt.

Srl | Appeal Number Year

Assessee Name Remarks

1 |ITA 2039/DEL/2024] 2017-18 |[D) JURASSIC REFINERS AND JEWELS PVT LTD ((E-FILE))

2 | QO 165/DELf2025 | 2017-18 | [A] JURASSIC REFINERS AND JEWELS PVT LTD

3 |ITA 4596/DEL/2024| 2011-12 |[D] KAMALJEET SINGH DHILLON

ITA 4626/DEL/2024( 2011-12 | [D] KAMALJEET SINGH DHILLON

4
5 |ITA 4749/DEL/2025] 2018-19 [{[D] NADISH REAL ESTATE PRIVATE LIMITED
6 |ITA 2991/DEL/2024| 2015-16 |[A] KAVITA JALAN

7 |ITA 2934/DEL/2025] 2018-19 |({A}S SRS MEM EDU SOCIETY

8 [ITA 3064/DEL/2025] 2018-19 |{A] S5 RS MEM EDU SOCIETY

[A] AIRPORTS AUTHORITY OF INDIA EMPLOYEES PROVIDENT FUND

9 |ITA 2992/DEL/2025{ 2014-15 TRUST

10 |ITA 3000/DEL/2025] 2018-19 ([A] CHANDER BHAN YOGESH KUMAR

11 |ITA 3006/DEL/2025| 2017-2018 | [A] E FACTOR ADVENTURE TOURISM PRIVATE LIMITED

12 {ITA 3026/DEL/2025| 2017-18 | [D] CURQ INDIA PVT LTD

13 [ITA 3038/DEL/2025] 2023-24 | [A] BHARAT GAURAYV AWARD FOUNDATION

14 |ITA 3039/DEL/2025] 2023-24 |[A] BHARAT GAURAYV AWARD FOUNDATION

15 |ITA 3061/DEL/2025{ 2018-19 | [D] KRISH CEREALS PRIVATE LIMITED

16 | CO 232/DEL/2025 | 2018-19 |[A] KRISH CEREALS PRIVATE LIMITED

17 (ITA 3067/DEL/2025] 2017-18 | {A] CATCHY PROP-BUILD PVT LTD

18 |ITA 3149/DEL/2025] 2016-17 ([ [A] MANU AGGARWAL

{D] M/S VANTAGE INTEGRATED SECURITY SOLUTIONS PRIVATE

19 |TTA 3163/DEL/2025] 2017-18 LIMITED

[D] M/S VANTAGE INTEGRATED SECURITY SOLUTIONS PRIVATE

20 |ITA 3164/DEL/2025} 2018-19 LIMITED

21 |ITA 4790/DEL/2025| 2011-12 |[A] PURAN LAL

. Assistan

strar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 04-FEBRUARY-2026 (WEDNESDAY)

Sr

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 807/DEL/2023

2013-14

[A] KANTA DEVI JALAN (LEGAL HEIR OF LATE SH. VED PRAKASH
AGARWAL )

ITA 808/DEL/2023

2014-15

[A] KANTA DEVI JALAN {LEGAL HEIR OF LATE SH. VED PRAKASH
AGARWAL )

ITA 809/DEL/2023

2015-16

[A] KANTA DEVI JALAN {LEGAL HEIR OF LATE SH, VED PRAKASH
AGARWAL )

ITA 810/DEL/2023

2016-17

[A] KANTA DEVI JALAN {LEGAL HEIR OF LATE SH. VED PRAKASH
AGARWAL )

ITA 2955/DEL/2025

2012-13

[D] M/S OSE INFRASTRUCTURE LTD.,

ITA 2956/DEL/2025

2020-21

(D] M/S OSE INFRASTRUCTURE LTD.

ITA 3190/DEL/2025

2020

(D] MANAY SANSKAR SHIKSHA SANSTHA

ITA 3206/DEL/2025

2018-19

[A] ALANKIT ASSOCIATES PRIVATE LIMITED

ITA 3209/DEL/2025

2020-21

[A] VINEET RAHEJA

10

ITA 3211/DEL/2025

2010-11

(D] CONTINENTAL CONSTRUCTION LTD

11

ITA 4753/DEL/2025

2024-25

{A] SPORTSEED FOUNDATION

12

ITA 4754/DEL/2025

2024-25

[A] SPORTSEED FOUNDATION

13

ITA 4809/DEL/2025

2021-22

[D] DROOM TECHNOLOGY LTD.

14

ITA 4813/DEL/2025

2016-17

(D] GARIMA SHOWBIZ PVT LTD

15

CO 169/DEL/2025

2016-17

[A] GARIMA SHOWBIZ PVT LTD

16

ITA 4816/DEL/2025

2011-12

[A] MANO] SABOO

17

ITA 3223/DEL/2024

2013-14

[A) JAY ACE TECHNOLOGIES LTD

. Assistar%?ﬂ%k
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 10-FEBRUARY-2026 (TUESDAY)

Assmt.
Year

Srl | Appeal Number Assessee Name Remarks

1 | ITA362/DEL/2019 | 2011-12 | [A] KIRAN WATI

2 | ITA 702/DELf2025 | 2003-04 |[A] GIRI BUILDWELL (P) LTD.

3 JITA 2944/DEL/2025| 2016-17 | [D] SACHIN ENTERPRISES LLP

4 | CO 130/DEL/2025 | 2016-17 |{A] SACHIN ENTERPRISES LLP

5 [ITA 3181/DEL/2025( 2013-14 | [A] LEKHRAJ

6 |ITA 3182/DEL/2025( 2014-15 | [A] LEKHRAD

7 {ITA 3183/DEL/2025| 2015-16 |[A]LEKHRAJ

8 |ITA 3184/DEL/2025( 2016-17 ] [A] LEKHRAJ

9 [ITA 3185/DEL/2025( 2017-18 |[A] LEKHRA)

10 |ITA 3186/DEL/2025| 2019-20 | [A] LEKHRAJ

11 {ITA 4811/DEL/2025| 2021-22 | [D) RAJENDRA KUMAR

12 [ITA 7032/DEL/2025] 2019-20 [ [A] BASHESHAR DAYAL HUF

13 [ITA 7033/DEL/2025] 2017-18 | [A] ABHISAR ESTATES PRIVATE LIMITED

14 |ITA 7034/DEL/2025( 2013-14 | [A] PREMPAL SINGH INDIVIDUAL

1S [ITA 7036/DEL/2025| 2016-17 | [A] KAVITA GUPTA

[A] SH. MANOJ AGGARWAL THRU. LEGAL REPRESENTATIVE SMT

16 [ITA 7037/DEL/2025| 2017-18 MEENU AGGARWAL

17 |ITA 7038/DEL/2025| 2018-19 |[A] MR SANJY KUMAR

18 {ITA 7039/DEL/2025] 2017-2018 | [A} PEARTREE ENTAERPRISES PRIVATE LIMITED

19 {ITA 7040/DEL/2025] 2017-18 | [A] MANGAT RAM SHARMA HUF

20 ITA 7042/DEL/2025( 2017-18 |[A] CODEBLUE CLOTHING PVT LTD

. Assistant Registran
= 27-Jan-202,
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 11-FEBRUARY-2026 (WEDNESDAY)

Srl

Appeat Number

Assmt.
Year

Assessee Name

Remarks

ITA 5782/DEL/2024

2005-06

[A] V 8 S INTERNATIONAL PRIVATE LIMITED (E FILE)

IT(SS)A
5787/DEL/2024

2017-18

[A] KESHAV DALAL (E. FILE)

ITA 5824/DEL/2024

2018-19

[A] KESHAV DALAL

ITA 1095/DEL/2025

2018-19

[D] KESHAV DALAL

ITA 3089/DEL/2025

2011-12

fA] GULMOHAR REALBUILD PVT LTD

ITA 3107/DEL/2025

2018-19

[D} AFP MANUFACTURING CO PVT LTD

ITA 4827/DEL/2025

2016-17

[A] DIPIKA POLYMERS PRIVATE LIMITED

ITA 7043/DEL/2025

2014-15

[D] SHIVLI AGARWAL

Ol g~

ITA 7044/DEL/2025

2015-16

[D] SHIVLI AGARWAL,

ITA 7045/DELf2025

2016-17

[D] SHIVLI AGARWAL

11

ITA 7046/DEL/2025

2018-2019

[A] MILLENNIUM BUILD-CON

12

ITA 7047/DEL/2025

2011

[D] TARINI ENTERPRISES LIMITED

13

ITA 7048/DEL/2025

2012

[D) TARINI ENTERPRISES LTD.

14

ITA 7049/DEL/2025

2019-20

[D] TRISHASHNA HOLDINGS & INVESTMENTS PRIVATE LIMITED

15

CO 273/DEL/2025

2019-20

[A] TRISHASHNA HOLDINGS AND INVESTMENTS PRIVATE LIMITED

i6

ITA 7050/DEL/2025

2020-21

(D] TRISHASHNA HOLDINGS & INVESTMETNS PVT, LTD

17

CO 274/DEL/2025

2020-21

[A] TRISHASHNA HOLDINGS AND INVESTMETNS PVT. LTD

18

ITA 7051/DEL/2025

2014-15

[A] MI INDUSTRIES (INDIA) PRIVATE LIMITED

19

ITA 7052/DEL/2025

2017-18

[A] SUDESH GUPTA

20

ITA 7053/DEL/2025

2018-19

[A] SUDESH GUPTA

21

ITA 7054/DEL/2025

2018-19

[A] SUDESH GUPTA

22

ITA 7055/DEL/2025

2020-21

[D] ADITYA KUMAR JHA

23

ITA 7056/DEL/2025

2021-22

(D] ADITYA KUMAR JHA

24

ITA 7057/DEL/ 2025

2022-23

{D] ADITYA KUMAR JHA

, Assistant Registrar]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 12-FEBRUARY-2026 (THURSDAY)

srl

Appeal Number

Assmt.
Year

Assessee Name

Remarks

CO 233/0EL/2025

2016-17

[A] SAMS REAL ESTATE PVT, LTD.

CO 234/DEL/2025

2015-16

[A] SAMS REAL ESTATE PVT. LTD.

ITA 851/DEL/2025

2016-17

[D] SAMS REAL ESTATE PVT, LTD.

ITA 854/DEL/2025

2015-16

[D] SAMS REAL ESTATE PVT. LTD.

ITA 4850/DEL/2025

2016-17

[A] RBI NEW DELHI STAFF CO-OPERATIVE THRIFT AND CREDIT
SOCIETY LTD

ITA 4851/DEL/2025

2020-21

[A] RBI NEW DELHI STAFF CO- OPERATIVE THRIFT AND CREDIT
SOCIETY LTD

ITA 7058/DEL/2025

2019-20

[A] AJAY SETHI

ITA 7059/DEL/2025

2018-19

(D] ORIENTAL NAGPUR BYE PASS CONSTRUCTION PRIVATE
LIMITED

ITA 7060/DEL/2025

2018-19

(D] METLON INDIA PRIVATE LIMITED

10

ITA 7061/DEL/2025

2017

[D] KULBIR SINGH ARORA

1

ITA 7062/DEL/ 2025

2016-17

[D] SHARPI AGARWAL

12

ITA 7064/DEL/2025

2014-15

[A] MANOJ KHUMAR SINGH

13

ITA 7065/DEL/2025

2017-18

[A] SAVITRI CHATURVED!

14

ITA 7067/DEL/2025

2016-17

[A] PRADI KUMAR SETHI

15

ITA 7068/DEL/2025

2021-22

[A] ABHAY KUMAR JAIN

16

ITA 7069/DEL/2025

2018-19

[A] NAWAB MOTORS PVT. LTD,

17

ITA 7071/DEL/2025

2022-23

[A] KRISHAK BHARATI COOPERATIVE LIMITED

18

ITA 7072/DEL/ 2025

2017-18

[A] SESCON BUILDERS PRIVATE LIMITED

19

ITA 7073/DEL/2025

2019-20

[A] ANIL SAINI

20

ITA 7075/DEL/2025

2021-22

[A] ILD MILLENNIUM PVT LTD

21

ITA 1369/DEL/2025

2015-16

[A] RAJEEV AGGARWAL

22

ITA 1370/DEL/2025

2016-17

[A] RAJEEV AGGARWAL

23

ITA 1376/DELf2025

2017-18

[A] RAJEEV AGGARWAL

24

ITA 1397/DELf2025

2019-20

[A] RAJEEY AGGARWAL

25

ITA 1392/DEL2025

2011-12

[D] PRENIT WORLD LLP

26

CO 196/DEL/2025

2011-12

[A] PRENIT WORLD LLP

27

ITA 4891/DEL/2025

2012-13

(A] M/S VEER OIL & GENERAL MILLS

o
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 16-FEBRUARY-2026 (MONDAY)

sl Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 568/DEL/20G22 2012-13 [A] WASEEM AHMAD
P ITA 2543/DELf2023 2012-13 [A] IRIS REAL ESTATE PRIVATE LIMITED ((E-FILE))
3 ITA 3567/DEL/2024 2017-18 [Al RAO MOHAR SINGH EDUCATIONAL SOCIETY
4 ITA 4752/DELf2024 2017-18 [A] RAOQ MOHAR SINGH EDUCATIONAL SOCIETY
5 ITA 4978/DEL/2024 2016-17 | {D] JAGRITI PLASTICS LIMITED
5 CO 50/DEL/2025 2016-17 [A] JAGRITI PLASTICS LIMITED
7 ITA 5584/DEL/2024 2018-19 [A] KRISHAN MALIK
8 ITA 5601/DEL/2024 2018-19 [A) INDIAN SLEEP DISCRDERS ASSOCIATION
9 ITA 672/DEL/2025 2015-2016 | [A) COMPASS INDIA HOLIDAYS PVT LTD
10 ITA 717/DEL/ 2025 2017-18 fA] RAKESH DWIVEDI
11 1TA 1278/DEL/2025 2016-17 [A] PARMOD KUMAR MADAN
12 ITA 1299/DEL/2025 2018-19 [A] MR. PRAKASH CHAND AGRAWAL
13 | 1TA 1300/DEL/2025 2019-20 [A] MR. PRAKASH CHAND AGRAWAL
14 ITA 1412/DEL/ 2025 2017-18 [A] KITCHEN KREATION {E- FILE)
15 ITA 1413/DELf2025 2014-15 [D] ARUN KUMAR KANGIIA
1& CO 111/DEL/2025 2014-15 [A] ARUN KUMAR KANOJIA
17 | ITA 1414/DEL/2025 2018-19 {A] CARGILL BUSINESS SERVICES INDIA PRIVATE LIMITED
18 | ITA 1422/DEL/2025 2023-24 {D] NIMBUS HARBOR FACILITIES MANAGEMENT PRIVATE LIMITED
19 | ITA 1448/DEL/2025 2012-13 {A] SAPRA TRON STORE
20 ITA 1449/DELf2025 2013-14 [A] SAPRA IRON STORE
21 ITA 1451/DEL/ 2025 2013-12 [A] TRANS GLOBE NKS HOLDINGS LIMITED
22 ITA 1551/DEL/2025 2021-22 [AJ SHRI INDER SINGH AND OTHERS
23 ITA 3022/DEL/2025 2013-14 [AJ LALITA RANI
24 ITA 4787/0EL/ 2025 2021-22 D] BHAGAT CONSTRUCTION COMPANY PVT. LTD.
25 ITA 4789/DEL/2025 2017-18 [D] DEVKI DEVI FOUNDATION
26 | ITA 4791/DEL/2025 2013 [D] DEEPAK
27 ITA 4796/DEL{2025 2024-25 [A] MUSSQORIE INTERNATIONAL SCHOOL SOCIETY
28 ITA 4797/DEL/ 2025 2014-15 [A] FROST FALCON DISTILLERIES LTD.
29 ITA 4801/DELf2025 2023-24 [A] MORGAN POWER GENERATION PVT. LTD.
30 | 17A 4804/DEL/2025 2014-15 | [D] ALOK DHIR
3 ITA 4805/DEL2025 2014-15 [O3 ALOK DHIR
32 ITA 4806/DEL/2025 2013-14 [D] CORPORATE INTERNATIONAL FINANCIAL SERVICES LIMITED
33 CO 270/DEL/2025 2013-14 [D] CORPORATE INTERNATIONAL FINANCIAL SERVICES LIMITED
34 1TA 4807/DELf2025 2014-15 [A] ZF STEERING GEAR {INDIA) LIMITED
-
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, Assistant Reglstrar

27-Jans20.26|
L



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 17-FEBRUARY-2026 (TUESDAY})

SH | Appeal Number “f;‘e';t‘ Assessee Name Remarks
1 | ITA 1000/DEL/2023 | 2019-20 |[A] INDERPAL BANSAL
2 |17A 1037/DEL/2023 { 2016-17 |{D] KRISH ICON
3 |ITA3281/DEL/2023 | 2012  |{D] UMANG LEASING AND CREDIT COMPANY LIMITED
4 | €O 60/DEL/2024 2012 |[A] UMANG LEASING AND CREDIT COMPANY LIMITED
S | ITA 3849/DEL/2023 | 2020-21 |[A] JAKSON LIMITED ({E-FILE)}
6 | ITA 3871/DEL/2023 | 2011-12 | [A] JAGDISH PRASAD SHARMA ((E-FILE))
ITA 2150/DEL/2024 | 2018-15 | [D] RAMPAL SINGH (E FILING)
8 |TTA 2827/DEL/2024 | 2021-22 |[A] VIKRAM BAKSHI (E- FILE)
9 | ITA 3031/DEL/2024 | 2020-21 |[A] VIKRAM BAKSHI (E- FILE)
10 | ITA 3535/DEL/2024 | 2014-15 |[A] RAJPAL SINGH MEMORIAL EDUCATION SOCIETY
11 | ITA 5187/DEL/2024 | 2011-12 | [A] JASBIR SINGH
12 | ITA 5188/DEL/2024 | 2011-12 |[A] JASBIR SINGH
13 | ITA 5330/DEL/2024 | 2018-19 | [A] JAGSON INTERNATIONAL LTD.
14 | TTA 557/DEL/2025 | 2018-19 |[D] JAGSON INTERNATIONAL LIMITED
15 | ITA 5716/DEL/2024 | 2017-18 | [A] INDER PAL DOGRA
16 | ITA 1425/DEL/2025 | 2018-19 |[A] VINOD KUMAR
17 | ITA 1426/DEL/2025 | 2019-20 | [A] VINOD KUMAR
18 | ITA 1427/DEL/2025 | 20202t | [A] VINOD KUMAR
15 | ITA 1444/DEL/2025 | 2021-22 |[A] VINOD KUMAR
20 | ITA 1434/DEL/2025 | 2012-13 | {A] RAJ KUMAR KAPOOR
Assistart
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 18-FEBRUARY-2026 (WEDNESDAY)

Srl | Appeal Number Ai::'rt‘ Assessee Name Remarks
1 CO 70/DEL/2023 2012-13 | [A] JINDAL POLY FILMS LTD
2 [ ITA 1611/DEL/2023 ] 2012-13 ([ {D] JINDAL POLY FILMS LTD
3 | TTA 2582/DELf2023 | 2014-15 |[A] KRISHAN KUMAR
4 | ITA 4364/DEL/2024 | 2015-16 |[A] GAURAV RAKHECHA
5 | ITA 4365/DEL/2024 | 2017-18 ) [A]} GAURAV RAKHECHA
6 | ITA4366/DEL/2024 | 2018-19 {[A] GAURAV RAKHECHA
7 1 ITA 4367/DEL/2024 | 2019-20 1[A} GAURAV RAKHECHA
8 | ITA 4368/DEL/2024 | 2020-21 |[A] GAURAY RAKHECHA
9 | ITA 4369/DEL/2024 | 2021-22 | [A] GAURAV RAKHECHA
10 | ITA 680/DEL/2025 | 2013-14 |[A] SATISH KUMAR
11 | ITA 1435/DEL/2025 | 2017-18 | [A] M/S DEVON METALS PVT. LTD
12 | ITA 1437/DEL/2025 | 2016-17 | [A] NEELAM CHAUHAN
13 } ITA 1438/DEL/2025 | 2017-18 | [D] AGRA DEVELOPMENT AUTHORITY
14 | ITA 1439/DEL/2025 | 2018-19 }[D] AGRA DEVELOPMENT AUTHORITY
15 | ITA 1467/DEL/2025 - [A] SCODV FOUNDATION
16 | ITA 1468/DEL/2025 - [A} SCODV FOUNDATION
17 | ITA 1528/DEL/2025 | 2015-16 | [A] MUKESH KUMAR (E- FILE)
18 | CO 267/DEL/2025 2017-18 {[A] INDIAN NATIONAL THEATRE TRUST
19 } ITA 1449/DEL/2024 | 2018-19 | [A] T.V. TODAY NETWORK LIMITED (E FILE}
20 | ITA 1821/DEL/2024 | 2018-19 |[D] T.v. TODAY NETWORK LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 19-FEBRUARY-2026 (THURSDAY)

Assmt.

Srl | Appeal Number Year Assessee Name Remarks
1 | ITA454/DEL/2024 | 2019-20 |[A]) SUMIT KOHLI

2 | ITA455/DEL/2024 | 2019-20 |[A] SURINDER KOHLI

3 | ITA 3069/DEL/2024 | 2014-15 | [D] URBAINIA SPACES PVT LTD (E- FILE)
4 | 1TA 4883/DEL/2025 | 2011-12 | [A] FINE PROPERTIES PVT. LTD.

5 | ITA 4884/DEL/2025 | 2012-13 }[A} FINE PROPERTIES PVT., LTD,

6 [ITA7077/DEL/2025| 2017-18 |[A] SANJAY VARSHNEYA

7 | ITA 7078/DEL/2025 [ 2018-19 |[A] SANJAY VARSHNEYA

8 | ITA 7079/DEL/2025 | 2010-11 |[A] MAHAJAN LEASING 7 CREDIT P LTD
S | ITA 7080/DEL/2025 | 2019-20 |[A] YASIR ARAFAT

10 | ITA 7081/DEL/2025 | 2021-22 |[A] YASIR ARAFAT

11 | ITA 7082/DEL/2025 | 2021-22 | [A] YASIR ARAFAT

12 | ITA 7083/DEL/2025 | 2021-22 |[A] YASIR ARAFAT

13 | ITA 7084/DEL/2025 ] 2021-22 |[A] YASIR ARAFAT

14 | ITA 7085/DEL/2025 | 2021-22 |[A] YASIR ARAFAT

15 [ TTA 7086/DEL/2025 | 2017-18 [[A] AJAY SETHI

16 | ITA 7087/DEL/2025 | 2018-19 | [A] AJAY SETHI

17 | ITA 7088/DEL/2025 | 2021-22 |[A] SHVETA ARQRA

18 | ITA 7089/DEL/2025 | 2016-17 |[[A] T R CHAWLA AND SONS HUF

19 § ITA 7090/DEL/2025  2017-18 {[A] T R CHAWLA AND SONS HUF

20 | ITA 7091/DEL/2025 | 2014-2015 | [A] SANJEEV KUMAR
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 23-FEBRUARY-2026 (MONDAY)

sn

Assmt.

Appeal Number Year

Assessee Name Remarks

ITA 4901/DEL/2025 1 2017-18 |{A] BALWANT SINGH

ITA 4915/DEL/2025 ) 2017-18 | [A] BASANT RAI HUKAM CHAND JAIN PRIVATE LIMITED

3 | ITA7092/DEL/2025 ] 2019-20 | [A] CHEMICAL AGENCIES

4 | ITA 7093/DEL/2025 | 2021-22 | [A] ALM INFOTECH CITY PVT LTD
5 | ITA 7094/DEL/2025 | 2022-2023 | [A] VIJAY KUMAR GUPTA, DELHI
6 | ITA 7099/DEL/2025 | 2023-24 | [D] RASHMI BAJA]

7 | ITA7101/DEL/2025 | 2014-15 | [A] USHA DEVI

8 | ITA 7104/DEL/2025 | 2017-18 | [D} POONAM MALHOTRA

9 | CO277/OEL/2025 | 2017-18 | [A] POONAM MALHOTRA

10 | ITA 7106/DEL/2025 | 2022-23 | [A] RAMESH ZALPURI

11 | ITA 7107/DEL/2025 |  2018-19 {[D] MANSI MEHROTRA

12 [ ITA 7108/DEL/2025 | 2017-18 | (A] GAGAN DEEP KHATTAR

13 [ ITA7109/DEL/2025 ; 2017-18 | [A] GAGAN DEEP KHATTAR

14 | ITA 7110/DEL/2025 | 2017-18 |[A] GAGAN DEEP KHATTAR

15 | ITA7111/DEL/2025 | 2017-18 | [A] GAGAN DEEP KHATTAR

16 | ITA 4755/DEL/2025 | 2017-18 | [A] VIVEK MITTAL
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 24-FEBRUARY-2026 (TUESDAY)

sri| Appeal Number “fe:‘r“ Assessee Name Remarks
1 | ITA 7112/DEL/2025 | 2017-18 |[A] RANI DEVI
2 | ITA7113/DEL/2025 | 201819 | [A] NAMIT DAYAL
3 | ITA 7114/DEL/2025 2018-19 [A] SHINING VENTURE HOSPITALITY PVT LTD
4 | ITA7115/DEL/2025 | 2022-23 | [A] ASHRIYA CONSULTIVE (OPC) PRIVATE LIMITED
5 |ITA 7116/DELJ2025 | 2012-13 | [A] RAVINDER KUMAR AGGARWAL
6 |TTA7117/0EL/2025 | 2015-16 |[A) M/S BIRD CONSULTANCY SERVICES
7 | ITA 7118/DEL/2025 | 2016-17 | [A] MY TAXI INDLA PRIVATE LIMITED
ITA 7119/DEL/2025 | 2017-18 | [A] M/S URJAH METALLICS PRIVATE LIMITED
9 |ITA7120/DEL/2025 | 202021 |[A] RAJESH CHAUDHARY
10 | ITA 7121/DEL/2025 | 2021-22 | fA] RAJESH CHAUDHARY
11 | A 7122/DEy2025 | 202223 | [A] RAJESH CHAUDHARY
12 | TTA 7123/DEL/2025 | 2023-24 | [A] RAJESH CHAUDHARY
13 | ITA 7124/DEL/2025 | 2017-18 | [A] MANDER JAIN
14 | ITA 7126/DEL/2025 | 2005-06 | [A] M/S IRCON INTERNATIONAL LTD.
15 | ITA 7128/DEL/2025 | 2012-13 | [A} M/S CLASSIC TRANSPORTATION PRIVATE LIMITED
16 | ITA 5529/DEL/2024 | 2018-19 | [A] VINOSHA TRADE PVT LTD
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF C BENCH FOR 25-FEBRUARY-2026 (WEDNESDAY)

Srl | Appeal Number A$se:1:. Assessee Name Remarks
1 | ITA 7129/DEL/2025 | 2017-18 | [A] RAM NIWAS SAINI

2 | ITA 7130/DEL/2025 | 2018-2019 | [A] PRECISELY SOFTWARE AND DATA INDIA PRIVATE LIMITED
3 | ITA7132/DEL/2025 | 2020-21 |[D] GLORICH INDIA PRIVATE LIMITED

4 | ITA 7133/DEL/2025 | 2016-17 §[D] DH LIMITED

S {ITA 7134/DEL/2025 | 2016-17 |[D] MANIKYA CREATIONS PRIVATE LIMITED

6 | ITA 7136/DEL/2025 | 2021-2022 | [A] AMIT KUMAR

7 | ITA 7137/DEL/2025 | 2019-20 |[A] RAJESH CHAUDHARY

8 | ITA 7138/DEL/2025 | 2019-20 |[A] NAVNEET GUPTA & SONS

9 [ITA7139/DEL/2025 | 2019-20 | [A] RAJAN GUPTA & SONS

10 | ITA 7140/DEL/2025 | 2020-21 |[A] JITENDER PARMAR

11 | ITA 7141/DEL/2025 | 2017-18 | [A] SMT. NEELAM GUPTA

12 | ITA 7145/DEL/2025 | 2018-19 | [A] RAVI KISHORE ENTERPRISES PRIVATE LIMITED

13 | ITA 7149/DEL/2025 | 2018-19 |[A] SKYLARK INFRA ENGINEERING PRIVATE LIMITED

14 | ITA 7150/DEL/2025 | 2013-14 | [A] ANUJI KUCHHAL

15 | ITA 7151/DEL/2025 | 2013-14 | [A] ANU] KUCCHAL
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INCOME TAX APPELLATE TRIBUNAL, NCHES, NEW DELHI
CAUSE LIST OF C BENCH FOR 26-FEBRUARY-2026 (THURSDAY)
Srl | Appeal Number Aise:'rt' Assessee Name Remarks
1 | ITA 2978/DEL/2025 | 2013-14 | [A] LUV BHARDWAJ
2 | TA7152/DEL/2025 | 2020-21 | [A) SANJAY KALSI
3 | ITA71S3/DEL/2025 | 2016-17 | [A] OM PRAKASH SINGH
4 | 1TA7155/DEL/2025 | 2025-26 |[A] SHARDA CHOPRA CHARETABLE TRUST
5 | ITA7157/DEL/2025 | 2012-13 | [A} RAVINDER RAI
6 |ITA7158/DEL/2025 | 2016-17 |[A] MANOJ
7 | TA7159/DEL/2025 | 2017-18 | [A] MANO) KUMAR
8 | ITA7160/DEL/2025 | 2022-23 | {A] MOHD NAUSHAD
9 | ITA7161/DEL/2025 | 2019-20 |{A] MUBARAK OVERSEAS PRIVATE LIMTIED
10 | ITA 7163/DEL/2025 | 2023-2024 | {A] TATHAGAT
11 | ITA 7164/DEL/2025 | 2016-17 |[A] V P DISTRIBUTORS PRIVATE LIMITED
12 | ITA 7165/DEL/2025 | 2018-19 | {A] VISHWA RATNA SHARMA
13 | ITA 7166/DEL/2025 | 2023-24 | [A] LAJPAT RAI
14 | ITA 7167/DEL/2025 | 2017-2018 | [A] CHURCHIT AGRAWAL
15 | ITA 7168/DEL/2025 | 2014-15 | [A] CHARU BABBAR
16 | ITA 7233/DEL/2025 | 2016-17 | [ALM/S DOUBLE TREE ey CTELAGRA (A UNIT OF ARCHER
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 02-FEBRUARY-2026 (MONDAY)

Sl | Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 1074/DELf2025 2022-23 {A] ZTE CORPORATION (5/G)

2 ITA 186/DEL/2014 2006-07 [A] UTSTARCOM INC, (INTL, TAXATION)

3 ITA 3744/DEL/2023 2021-22 | [A] ENSONO, INC, {INTL, TAXATION (E- FILING})

4 ITA 5328/DEL/2024 2016-17 F[I?_?E;IMES CONTENT LIMITED {NOW KNOWN AS TIMES INTERNET LIMITED) (E

5 ITA 5331/DEL/2024 201718 éllbjs;'IMES CONTENT LIMITED {NOW KNOWN AS TIMES INTERNET LIMITED) (E

6 ITA 5333/DEL/2024 2018-19 F[ﬂ;I‘IMES CONTENT LIMITED( NOW KNOWN AS TIMES INTERNET LIMITED) (E

7 IT{ITA 1/DEL/ 2025 2019-20 [O] AIR FRANCE

8 IT{(IT)A 2/DELf2025 2020-21 [D] AIR FRANCE

9 IT{IT)A 3/DELf2025 2017-18 [D] MANI SONI ABROL

10 | TT(IT)A 4/DEL/2025 2017-18 [D] M{S AVECTO INC, o]
11 | T¥(IT)A S/DEL/2025 2015-16 [D] BORGWARNER MORSE TEC LLC

12 ITA 533/DELS2025 2015-16 {A] HASSAN RAZA RIZVI SYED

13 ITA 10B3/DEL/2025 2022-23 [A] SHALINT KANWAR CHAND

14 (IT(TT)A 1139/DEL/2025  2022-23 [A] ENSONO INC

15 |IT{IT)A 1742/DEL/2025| 2022-23 [A] HEIDRICK & STRUGGLES AUSTRALIA FTY, LTD,

16 |IT(IT)A 1743/DEL/2025| 2022-23 [A] HEIDRICK & STRUGGLES INC

17 | [TA 1893/DEL/2025 2022-23 | [A] MARKS & SPENCER PLC




B INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, ELH
CAUSE LIST OF D BENCH FOR 03-FEBRUARY-2026 (TUESDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA3309/DEL/2015 | 2011-12 | [A] M/S. THAKKAR STEEL

2 | TVA 159/DEL/2023 2013-14 | [A] NEHA SETH (INTL. TAXATION)

3 | TTA3851/DEL/2023 | 2021-22 | [A) HUAWEI TECHNOLOGIES CO. LTD {(E-FILLING))

4 | TTA1039/DEL/2025 | 2022-23 | [A] HUAWEI TECHNOLOGIES CO. LTD

5 | A 1752/0EL/2024 | 201819 ([é];ﬁ:gnl?ms TELECOMMUNICATION TECHNOLOGIES CO LTD (INTL. TAXATION

6 | IT(IT)A6/DEL/2025 | 2020-21 |[D] VARUN BEVERAGES LIMITED

7 { ITQIT)A 7/DEL/2025 | 2013-14 | [D} GOURAV BATRA

8 | IT(IT)AB/DEL/2025 | 2019-20 |[D) SOKTAS TEKSTIL SANAYI VE TICARET AS

9 | ITUT)A9/DEL/2025 | 2012-13 | [D] SATINDER SONDHI

10 | IT(IT)A 10/DEL/2025 | 2021-22 [ [A] PRITAM SINGH

11 | ITUT)A 13/DEL/2025 | 2022-23 | [A) PRITAM SINGH

12 | FT(IT)A 12/DEL/2025 | 2017-18 | [A] AASHISH NAVEEN PURI

13 § IT(IT)A 13/DEL/2025 | 2020-21 | [D] DISCOVERY NETWORKS ASIA-PACIFIC PTE LIMITED

14 | TTOT)A 14/0EL/2025 | 202021 L[I[:} nl;ugow FINANCE LIMITED (FORMERLY KNOWN AS FUSION MICRO FINANCE

15 | M)A 15/DEL/2025 | 202122 L[Itg I;lég;ON FINANCE LIMITED (FORMERLY KNOWN AS FUSION MICRO FINANCE

16 | IT(IT)A 16/DEL/2025 | 2015-16 [ [A] ADITYA CHANDRA JHA

17 § IT(IT)A 17/DEL/2025 | 2022-2023 | [A] SUDHIR CHOUDHRIE

18 |IT(IT)A 5147/DEL/2025| 2019-20 |[D] SATINDER PAL SINGH CHADDHA
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 04-FEBRUARY-2026 (WEDNESDAY)

Srl |  Appeal Number |Assmt. Year Assessee Name Remarks
1 | 1TA1765/0EL/2022 | 201718 | [A] SUZUKI MOTOR CORPORATION (.G.)

2 | ITA1893/DEL/2023 | 2020-21 | [A) SUZUKI MOTOR CORPORATION (S.G.)

3 |IT(T)A 2024/DEL/2025|  2022-23 | [(A) CONFLUENT, INC. (E FILING)

4 | I7A1696/DEL/2022 | 201819 | ([A] SABRE MARKETING NEDERLAND, BV, (INTL. TAXATION)

5 [IT(T)A 1239/0EL/2025)  2022-23 | [A] KITARA PTIN 1101

6 | ITA1697/DEL/2022 | 2019-20 | [A] SABRE MARKETING NEDERLAND,BV. (INTL, TAXATION)

7 | TTA1950/DEL/2022 | 201920 | [A) ASHOK KUMAR AWAL (INTL. TAXATION)

8 | ITA2083/DEL/2022 | 201920 | [A] SIEYUAN ELECTRIC CO. LTD. (INTL. TAXATION)

9 | ITA1401/DEL2025 | 202223 | [A] SIEVUAN ELECTRIC CO.LTD

10 | TA2279/0EY2022 | 201516 | [A] NOV RIG SOLUTIONS PTE. LTD (INTL. TAXATION)

11 | ITA1916/DEL/2023 | 202021 | [A] HYOSUNG CORPORATION (INTL. TAXATION)

12 | ITA2162/DEL/2023 | 2020-21 | [A) SOFTWAREONE INC (INTL. TAXATION E- { FILING))

13 | ITA3244/DEL/2023 | 2021-22 | [A] ORACLE AMERICA INC. (INTL. TAXATION)

14 | TUA3245/DEL/2023 | 202122 | {A] ORACLE CORPORATION SINGAPORE PTE. LTD. (INTL. TAXATION}

15 | TTAG85/DEL2025 | 2022-23 | [A] ORACLE CORPORATION SINGAPORE PTE. LIMITED

16 | ITA19S3/DEL/2025 | 2022-23 | [A]} ORACLE CAPAC SERVICES UNLIMITED COMPANY

17 | TTA3828/DEL/2023 | 2021-22 %Ag{&t%ﬁy‘g?ggmg)mow KNOWN AS NOKIA NETWORKS

18 | ITA3S04/DEL/2023 | 202122 | [A] EVALUESERVE HOLDING AG (INTL. TAXATION (E- {FILING))

19 | masepez023 | 2na122 | T RMATION SERVICES bl (INTL. TAYATION (E-FILING)
20 | ITA761/DEL2025 | 202223 | (A} S&P GLOBAL RATINGS SINGAPORE PTE. LTD,

21 | ITA847/DEL2025 | 202223 | [A] SABRE GLOBAL TECHNOLOGIES LIMITED

22 | TTA87DEY2025 | 202223 | [A) NUNHEMS NETHERLANDS B.V.

23 [IT(IT)A 1522/DEL/2025|  2022-23 | [A] SANKO SHOJI CO., LTD.

24 | ITA1740/DEL/2025 | 202223 |[A] ASIA SATELLITE TELECOMMUNICATIONS COMPANY LIMITED

25 | ITA 1890/DEL/2025 | 2022-2023 | [A] IMAX THEATRE SERVICES LTD,

26 | TTA 1934/DEL/2025 | 2022-2023 | [A] IMAX CORPORATION
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF D BENCH FOR 05-FEBRUARY-2026 (THURSDAY)
Sl Appeal Number | Assmt, Year Assessee Name Remarks
1 ITA 8770/DEL/ 2019 2016-17 [A] GEODATE ENGINEERING S.P.A. {R/M)
2 ITA 752/DEL/2022 2018-19 [ [A] TRACTEBEL ENGINEERING GMBH (INTL. TAXATION}
3 TITA 1982/DEL/ 2022 2018-1% [A] COGNYTE TECHNOLOGIES 1SRAEL LTD {INTL. TAXATION)
4 | TTA 1983/DEL/2022 2019-20 | [A) COGNYTE TECHNOLOGIES ISRAEL LTD (INTL, TAXATION)
5 TTA 2124/DELf2023 2020-21 [A) COGNYTE TECHNOLOGIES ISRAEL {INTL. TAXATION {E-FILLING})
6 ITA 541/DEL/2025 2022-23 [A] COGNYTE TECHNOLOGIES ISRAEL LIMITED
7 ITA 2357/DEL/2022 2018-19 [A] EGIS RAIL (INTL. TAXATION)
8 | ITA 2358/DEL/2022 2019-20 | [A] EGIS RAIL (INTL. TAXATION)
9 ITA 3623/DEL/2023 2021-22 [A} EGIS INTERNATIONAL SAS (INTL. TAXATION (E- (FILING))
10 | TTA 2327/0€L/2023 2020-21 [A] DONALDSON COMPANY INC, {(E FILLING})
11 | TITA 2979/DELf2023 2021-22 [A] DONALDSON COMPANY INC (INTL. TAXATION E- ( FILING })
12 ITA 882/DEL/2025 2022-23 [A] DONALDSON COMPANY INC
13 | TTA 2431/DEL/2023 2020-21 [A] ALTRAN TECHNOLOGIES (INTL. TAXATION)
14 | [MA 2717/DEL/2023 202021 (IéAi]:III’EIE.)IﬁGE INC, (MERGED WITH CAPGEMINI AMERICA INC.) (INTL. TAXATION
15 | [ITA 3652/DEL/2023 2021-22 [A] CONFLUENT, INC, (INTL. TAXATION (E-FILLING))
16 | TITA 3754/DEL/2023 2021-22 [A] ALTRAN TECHNCOLOGIES (INTL. TAXATION E- { FILING })
17 | ITA 1860/DEL/2024 2013-14 [A] SHIMIZU CORPORATION (INTL. TAXATION (E-FILLING})
18 | TTA 1861/DEL/2024 2014-15 [A] SHIMIZU CORPORATION (INTL. TAXATION (E-FILLING))
19 | ITA 1862/DEL/2024 2015-16 [A} SHIMIZU CORPORATION (INTL. TAXATION (E-FILLING)}
20 | ITA 1863/DEL/2024 2016-17 [A] SHIMIZU CORPORATION (INTL. TAXATION (E-FILLING})
21 | ITA 1864/DEL/2024 2017-18 [A] SHIMIZU CORPORATION (INTL. TAXATION (E-FILLING)}
22 | ITA 1865/DEL/2024 2018-19 [A] SHIMIZU CORPORATION (INTL. TAXATION (E-FILLING})
23 | TTA 3844/DEL/2024 2020-21 [A] CERAGON NETWORKS LIMITED (INTL. TAXATION (E.H))
24 | [TA5587/DEL/2024 2021-22 [A) CERAGON NETWORKS LIMITED
25 | ITA 1646/DEL/2025 2018-19 [A] MRS. RANI KISHIN CHANDIRAMANI
+-
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INCOME TAX APPELLATE TRIBUNAL, DELH] BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 09-FEBRUARY-2026 (MONDAY)

sd Appeal Number Assmit. Year Assessee Name Remarks
1 ITA 3695/DEL/2010 2005-06 [O] M/5. SHOWA CORPORATION {OLD APPEAL/TORPRIORITY)

2 [TA 4007 /DEL/2010 2005-06 [A] MfS. SHOWA CORPORATION {CLD APPEAL/TOPPRIORITY)

3 | A s429/0€L/2010 2006-07 | [A] SHOWA CORPORATION (OLD APPEAL/TOPPRIORITY)

4 ITA 4868/DELS2011 2007-08 [A]) SHOWA CORPORTION (INTL, TAXATION)

) ITA 5815/DELS2012 2008-09 [A] SHOWA CORPORATION (INTL. TAXATION)

6 ITA 2546/DELS2014 2009-10 [A] SHOWA CORPORATION (S/G (INTL. TAXATION)}

7 ITA 125/CHANDL/ 2015 2010-11 {A] SHOWA CORPORATION ({INTL, TAXATION})

8 ITA 2004/DEL/ 2016 2011-12 [A] SHOWA CORPORATION (INTL. TAXATION)

9 | mmaars/oEL2016 201112 | [D] M/S SHOWA CORPORATION (INTL. TAXATION)

10 ITA 1578/DELS2017 2012-13 [A] SHOWA CORPORATION {INTL. TAXATION)

11 ITA 6754/DEL 2017 2013-14 [A] SHOWA CORPORATION (5/G (INTL.TAXATION)}

12 ITA 6737/DEL/ 2018 2014-15 [A] SHOWA CORPORATION (INTL. TAXATION)

13 1TA 9529/DEL/ 2019 2015-16 [A] SHOWA CORPORATION (INTL, TAXATION)

14 ITA 109/DELS2021 2016-17 [A) SHOWA CORPORATION ([NTL. TAXATION)

15 ITA 2329/DEL{ 2023 2020-21 [A) EUI LIMITED ({5.G) €- (FILING)}

16 ITA 331/DEL/2025 2022-23 [A] BUT LIMITED (5/G)

17 ITA 2534/DEL{2017 2013-14 [A] LAHMEYER. INTERNATIONAL GMBH (INTRL. TAX.)

18 ITA 515/DEL/2018 2014-15 [A] LAHMEYER INTERNATIONAL GMBH (INTL. TAXATION)

19 TTA 7767/DELS2019 2015-16 [A) BENTELER AUTOMATIVE (CHINA) INVESTMENTR LIMITES {INTL, TAXATION)

20 1TA 1006/DELf2022 2016-17 [A) BENTELER AUTOMOTIVE {CHINA) INVESTMENT LTD (INTL. TAXATION)

21 ITA 1007/DEL{2022 2017-18 [A] BENTELER AUTOMOTIVE (CHINA} INVESTMENT LTD {INTL, TAXATION)

2 | ITA231/0EL/2021 2017-18 | A] ARUN BUSSI

23 ITA 2171/DEL/2023 2017-18 [A] ARUN BUSSI

24 [TA 1819/DELf 2022 2018-19 [A} KUKAMA VENTURES LTD {INTL. TAXATION)

25 ITA 5370/DEL/2025 2019-20 G[,:%)r[?:_l':'suj)EWEL INTERNATIONAL LIMITED {SUBSEQUENTLY KNOWN AS FINO LUXURY
26 ITA 1959/DELf2022 2018-19 [A] MVYM EGI ZRT.(FORMERLY KNOWN AS ENEXIO HUNGARY ZRT.) (INTL. TAXATICN)
27 | TTA 2856/DEL/2022 2017-18 | [D] RAYTHEON COMPANY {INTL. TAXATION)

28 | 1TA2421/DEL/2023 AY 2020-21 | [A] PSA INTERMATIONAL PTE LTD (INTL. TAXATION (E- FILLING))

29 17A 2667/DEL/2023 2020-21 éﬁ{m}(}:?UARIE SBI INFRASTRUCTURE INVESTMENTS PTE LTD {INTL. TAXATION (E-
30 ITA 2741/DELf2023 2020-21 [A] DIEBOLD MIXDORF SOFTWARE CV {INTL. TAXATION (£ FILLING ))

£ ITA 3903/DELf2023 2021-22 [A] DIEBOLD NIXDORF SOFTWARE CV (INTL. TAXATION E- { FILING ))

a2 ITA 1141/DEL/ 2025 2022-23 [A] HIEBOLD NIXDORF SOFTWARE Cv

33 ITA 1116/DEL/2025 2015-16 {A] PRABHAT BHATIA {E FILING}

34 ITA 1674/DEL2025 2022-23 [A) INDIUM TV {MAURITIUS) LIMITED

35 | ITA 1889/DEL/2025 202223 | [A) MICROSOFT REGIONAL SALES PTE. LTD.

36 | IT(IT)A 2030/DELI2025 2022-23 [A] ISHA KACKER (E FILING}

37 1TA 3525/DEL/ 2025 2018-19 [A] CHAVI ADVERTISING SERVICES PVT LTD

38 ITA S273/DEL 2025 2012-13 [D] BANBURY HOUSE INN (1995) LTD
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INCOME TAX APPELLATE TRIBUNAL, DELHY BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 10-FEBRUARY-2026 (TUESDAY)
S Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 5767{DEL{2010 2007-08 [A) COMVERSE KENAM UK {INTL. TAXATION}
2 ITA 5766/DEL/2010 2004-05 [A] COMVERSE KENAN UK (INTL. TAXATION)
3 | ITA 4948/DEL/2031 2008-09 | [A} COMVERSE KENAN UK (INTL. TAXATION)
4 | ITA1521/DEL2011 2006-07 | [A} €3G INTERNATIONAL LTD, (INTL. TAXATION)
5 ITA 898/DEL/2015 2014-12 [A] CEVA LOGISTICS HEADOFFICE BY (INTL. TAXATION)
6 1TA 1261/DELS2016 2012-13 [A] CEVA LOGISTICS HEADOFFICE 8V (INTL. TAXATION)
7 ITA 5128/DEL{2016 2013-14 [A] CEVA LOFISTICS HEADOFFICE BV (INTL. TAXATION)
8 ITA 4846/DELf2018 2014-15 [A] CEVA LOFISTICS HEADOFFICE BV (INTL, TAXATION)
9 ITA 4880/DEL{2018 2014-15 [D] CEVA LOGISTICS HEADUFFICE BV {INTL. TAXATION)
10 ITA 6112/DELf2017 2014-15 (A] SONTZ CORPORATION
i1 ITA 4840/0EL/ 2019 2015-16 {A] SONTZ CORPORATION {INTL. TAXATION)
12 ITA 15/DELf2018 2013-14 [A] SYSTRA SA PROJECTS OFFICE
13 [TA 16/DEL/2018 2014-15 [A] SYSTRA SA PROJECTS OFFICE
14 ITA 639/DEL/2023 2016-17 [A} TRACTEBEL ENGINEERING GMBH (INTL. TAXATION)
15 ITA 640/DEL/2023 2015-16 [4]) TRACTEBEL ENGINEERING GMBH (INTL. TAXATION)
16 ITA 1992/DEL/ 2023 2020-21 [A] INTECSEA INC. (INTL. TAXATION)
17 ITA 1105/DEL/2025 2022-23 [A] BAIN AND COMPANY, TNC
18 ITA 1130/DEL/2025 2022-23 [A] ANGELICA INVESTMENTS FTE. LTD.,
19 ITA 1830/DEL/2025 2022-23 [A] COPERION GMEH
20 ITA 1841/0EL/2025 2022-23 {A] HERBERT SMITH FREEHILLS LLP
21 [TA 2011/DEL/ 2025 2022-23 [A] IPSTAR INTERNATIONAL PTE. LIMITED
1A ITA 2031/DEL/2025 2022-23 [A} INTECSEA INC. (E FILING)
23 TTA 3604/DELS2025 2020-21 [A} BT GLOBAL COMMUNICATIONS INDIA PRIVATE LIMITED
24 iTA 5207/ DEL/2025 2019-20 [a] AIR FRANCE
AT
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INCOME TAX APPELLAYE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 1]1-FEBRUARY-2026 (WEDNESDAY)
Sl Appeal Number Assmt, Year Assesses Nome Remarks
1| BMA13/DEL2023 201920 | [D) ANKITA RAI TIWARI
2 | co122/06/2023 201920 | [A] ANKITA RAI TIWARI
3 | eMA 14/DEL/2023 201920 | [D] NIMIT RAI TIWARI
4 | CO123/DEL2023 201920 | [A] NIMIT RAI TIWARI
5 | Bma13/DEL2025 201920 | {D] ASHISH GARG
6 | BMA 1S/DEL/2025 2021 | (D) TARUN TRIKHA
7 | BMA 20/DEL/2025 2015-16 | [D] TAHILIANT DESIGN PV, LTD,
8 { BMA21/DEL/2025 2017-18 | (D] TAHILIANT DESIGN PV, LTD.
9 | ©MA22/DEL/2025 2018-19 | [D] TAHILIANI DESIGN PVT. LTO.
10 |  BMA 23/DEL/2025 2022-23 | [A] RAHUL BHATNAGAR
1 | mssinai7/oeL2004 | BITETIO o) i searma (wrs 260m))
12 | I7(SS)A 126/DEL/2005 °£§ﬁ;§° [D] ROWENA SHARMA ((U/S 260A))
13 | A 190/DEL/2015 200910 | [D] M/S. MITSUBISHI CORPORATION
14 | ImA 194DEL2018 2009-10 | [A] MITSUBISHI CORPORATION
15 | ITA 1671/DEL/2017 2010-11 | [A) MITSUBISHI CORPORATION
16 | ITA 153/DEL/2023 2016-17 | (A] SKW STAHL-METALLURGIE GMBH (INTL. TAXATION)
17 | A gzs/oe/2023 202021 | [A] FIREEYE IRELAND LIMITED (INTL, TAXATION)
18 | ITA3701/DEL/2023 202122 | [A] FIREEVE IRELAND LIMITED (INTL. TAXATION (E-FILLING))
19 | 17A 1897/DEL/2023 202021 | [A) WHESSOE ENGINEERING LIMITED (INTL. TAXATION)
20 | ITA 2024/DEL/2023 202021 | [A) ZEBRA TECHNOLOGIES ASIA PACIFIC PTE LTD (INTL. TAXATION (E FILING))
21 | ITA3351/DEL/2023 2021-22 | [A] ZEBRA TECHNOLOGIES ASIA PACIFIC PTE LTD (INTL. TAXATION (E-FILLING))
2 | 1A 2340/DEL/2023 2020-21 | [A] OUTSYSTEMS SINGAPORE PTE LTD (INTL. TAXATION)
23 | 1A 3522/DEL/2023 2021-22 | [A} OUTSVSTEMS SINGAPORE PTE. LTD. (INTL. TAXATION {E- (FILING))
24 | ITA 2398/DEL/2023 2020-21 | [A) TECHNIP ENERGIES (INTL. TAXATION)
25 | ITA 2719/DELj2023 201011 | [A] PGS GEOPHYSICAL AS (E-FILE)
26 | ITA3561/DEL/2023 202122 | [A] AVL LIST GMBH (INTL. TAXATION (E-FILLING))
27 | ITA3625/DEL/2023 2021-22 | [A] TREND MICRO AUSTRALIA PROPRIETARY LIMITED (INTL. TAXATION)
28 | ITA 1408/DEL/2024 2018-19 | {A] MACE MACRO TECHNICAL SERVICES LLC (INTL, TAXATION)
29 | ITA 1632/061/2024 201920 | [A] NAND MOHAN AHUJA (INTL. TAXATION)
30 | ITA 1895/DEL/2025 2022-23 | [A} CHECKMARX LIMITED
31 | IGTASUYDEL2025 |  2016-17 | [A) TRANS WORLD INTERNATIONAL (i
32 | MMA215YDEY2025 | 2022-23 | (A] TERMA A/S
“:, : Cim o]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF D BENCH FOR 12-FEBRUARY-2026 (THURSDAY)
Sri Appeal Number Assint, Year Assessee Name Remarks
1 [TA 1853/DEL/2025 2022-23 | [A] OLIVER WYMAN LTD (5/G)
2 YA 5835/DEL/2019 2015-16 [A] INDRA SISTEMAS S, A, (INTL, TAXATION)
3 ITA 6002/DEL/ 2019 2015-16 [D] INDRA SISTEMAS 5. A, {INTL. TAXATION)
4 ITA 9019/DEL/2019 2016-17 [A] INDRA SISTEMAS S.A. (INTL. TAXATION)
5 ITA 1117/DEL2020 2011-12 [A] INDRA SISTEMAS S. A, (ENTL. TAXATION)
6 ITA 1118/DEL{2020 2012-13 [A] INDRA SISTEMAS S. A. (INTL. TAXATION)
7 ITA 1119/DEL/2020 2014-15 [A) INDRA SISTEMAS S. A, (INTL. TAXATION)
8 ITA 5834/DEL/2019 2014-15 | [A] TINDRA SISTEMAS S, A, (INTL, TAXATEON}
9 ITA 1862/DEL/2020 2012-13 [D] INDRA SISTEMAS SA {INTL, TAXATION}
10 ITA 1863/DEL/2020 2014-15 (0] INDRA SISTEMAS 54 (INTL. TAXATION}
11 ITA 1966/DELS 2022 2017-18 [A] INDRA SISTEMAS S.A (INTL. TAXATION)
12 ITA 3340/DEL/2023 2021-22 [A] TRAVELPORT INTERNATIONAL OPERATIONS LIMITED (INTL. TAXATION)
13 ITA 757/DEL/2025 2022-23 [A] TRAVELPORT INTERNATIONAL OPERATIONS LIMITED
14 ITA 2430/DEL{ 2024 AY 2016-17 | [A] CRICKET AUSTRALIA {INTL. TAXATION E-(FILING}))
15 ITA 2431/DEL{2024 AY 2016-17 | [A] CRICKET SOUTH AFRICA (INTL. TAXATION (E-FILING))
16 ITA 812/DEL{ 2025 2015-16 [A]) BHAVIT SHASHIKANT DESAL
17 [TA 1896/DEL/2025 2018-19 [A] AMAZON WEB SERVICES, INC,
Z2U O
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CAUSE LIST OF D BENCH FOR 16-FEBRUARY-2026 (MONDAY)

srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 CO 139/DEL/2023 2018-19 [ [A] TOYOTO TSUSHO CORPORATION (INTL, TAXATION (E- (FILING))

2 | ITA 1508/DEL/2020 2016-17 | [D] TOYOTA TSUSHO CORPORATION (INTL. TAXATION}

3 | TTA 1513/DEL/2020 2015-16 [ [A] TOYOTA TSUSHO CORPORATION (INTL. TAXATION)

4 | ITA 1514/DEL{2020 2016-17 | [A] TOYOTA TSUSHO CORPORATION (INTL. TAXATION)

5 | ITA 1828/DEL/2018 2013-14 | [A] TOYOTA TSUSHO CORPORATION (INTL. TAXATION)

6 | ITA 1847/DEL/2025 2022-23 | [A] BBC GLOBAL NEWS LTD

7 | ITA 1908/DEL/2020 2015-16 {{D] TOYQTA TSUSHO CORPORATION (INTL. TAXATION)

8 | ITA 1511/DEL/2018 2013-14 | [D] TOYOTA TSUSHO CORPORATION (INTL. TAXATION)

9 | ITA 1942/DEL/2025 2018-19 [A] QUARTZELEC LIMITED

10 | ITA 1988/DEL/2025 2022-23 [ [A] DISCOVERY NETWORKS ASIA-PACIFIC PTE LIMITED

11 | ITA 2211/DELf2023 2020-21 [A] SABRE GLBL INC, (INTL. TAXATION)

12 | ITA 2244/DEL/2023 2020-21 [ [A] SABRE GLOBAL TECHNOLOGIES LIMITED (INTL. TAXATION (E- (FILING))
13 | ITA 26Q2/DEL/2023 2018-19 [ [A] TOYCTA TSUSHO CORPORATION {INTL. TAXATION {E- (FILING))

14 | TTA 2803/DEL/2023 2018-19 [ [D] TOYOTO TSUSHO CORPORATION (INTL. TAXATION (E- (FILING)}

15 | ITA 3207/DEL{2023 2021-22 | [A) PANAYA LIMITED (INTL, TAXATION)

16 | ITA 3220/DELf2023 2021-22  j[A] SABRE GLOBAL TECHNOLOGIES LIMITED {INTL. TAXATION (E- (FILING))
17 | TTA 3233/DEL/2023 2021-22 | [A] SABRE GLBL INC, (INTL. TAXATION { E FILING})

18 | ITA 3528/DEL/2023 2021-22 | [A] AMPLITUDE, INC. (INTL. TAXATION E- (FILING)}

19 | ITA 720/DEL/2025 2022-23 | [A] SABRE GLEBL INC.

20 | ITA 801/DEL/202% 2016-17 [ [A] SATHYANARAYAN CHANDRASHEKHAR
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INCOME TAX APPELLATE TRIBUNAL, DELHY BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 17-FEBRUARY-2026 {TUESDAY)
Sd | Appeal Number |Assmt. Year Assessee Name Remarks
1 [ ITA 1075/DEL/2014 | 2009-10 |[A] SMS MEER GMBH {INTL. TAXATION)
2 | ITA 1076/DEL/2014 | 2009-10 | [A] SMS MEVAC UK LTD, (INTL. TAXATION)
3 | ITA 1081/DEL/2025 | 2018-19 |[A) EGON ZEHNDER LTD
4 | ITA 1359/DEL/2012 2008-09 | [A] SMS MEET GMBH (INTL. TAXATION)
5 | ITA 136/DEL/2015 2010-11  {[A] SMS MEER GMBH (INTL. TAXATION)
6 | ITA 1360/DEL/2012 2008-09 [ [A] SMS MEVAC UK LTD. (INTL. TAXATION)
7 | ITA 1390/DEL/2012 | 2008-09 |[D] M/S, SMS MEER GMBH (INTL, TAXATION)
8 | ITA 1391/DEL/2012 | 2008-09 |[D] M/S. SMS MEVAC UK LTD. (INTL. TAXATION)
9 | ITA 1916/DEL/2014 | 2009-10 [ [D] M/S. SMS MEVAK UK LTD. (INTL. TAXATION)
10 | ITA 1932/DEL/2020 2017-18  [[A] SMS MEVAC UK LTD {INTL, TAXATION)
11 | TTA 2509/DEL/2018 2014-15 | [D] SMS MEER GMBH (INTL. TAXATION)
12 | TTA 2693/DEL/2018 2014-15 | [A] SMS MEVAC UK LTD. {INTL. TAXATION)
13 | ITA 2694/DEL/2018 | 2014-15 | [A] SMS MEER GMBH (INTL. TAXATION)
14 | ITA 3072/DEL/2019 2015-16 | [A] SMS MEER GMBH (INTL. TAXATION)
15 | ITA 5016/DEL/2016 2012-13 | [A] SMS MEER GMBH (INTL. TAXATION})
16 | TTA S415/DEL/2016 | 2013-14 | [A] SMS MEVAC UK LTD. (INTL. TAXATION}
17 | ITA 5416/DEL/2016 2013-14 | [A] SMS MEER GMBH (INTL. TAXATION)
18 | ITA 5655/DEL/2016 2013-14 | [D] M/S. SMS MEER GMBH {INTL. TAXATION)
19 | ITA5831/DEL/2015 | 2011-12 | [A] MR. SMS MEER GMBH (INTL. TAXATION)
20 | ITA6042/DEL/2015 | 2011-12 | [D] M/S SMS MEER GMBH {INTL. TAXATION)
21 | ITA 6043/DEL/2015 2011-12 | [D] M/S SMS MEVAC UK LTD. {INTL. TAXATION)

= ]
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INCOME TAX APPELLATE TRIBUNAL, DELH] BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 18-FEBRUARY-2026 (WEDNESDAY)

Svl | Appeal Number |Assmt. Year Assessee Name Remarks

1 203;}&2&2025 202223 | {A] INNIO JENBACHER GMBH & CO OG (€ FILING)

2 | A 1049/DEL2025 | 202223 | [A) GRID SOLUTIONS OY LIMITED

3 | Ima 1661/DEL/2025 | 201819 [ [A] MANVENDU BHARADWA?

4 | maisapey2025 | 2022-23 | [A] AGIO IMAGE LTD

5 | ITA1886/DEL/2025 | 2022-23 | [A] EXPEDIA LODGING PARTNER SERVICES SARL

6 | ITA1894/DEL/2025 | 202223 |[A] CARRIER CORPORATION

7 | ITA 1943/DEL/2025 | 2018-19 | [A] EXPEDIA LODGING PARTNER SERVICES SARL

8 | Ima2001/DEL/2025 | 200203 | [A] ALCATEL- LUCENT PORTUGAL SA

9 | ITA2002/DEL/2025 | 2003-04 | (A) ALCATEL- LUCENT PORTUGAL SA

10 | ITA 2225/DEL/2022 | 201819 |[A) SK TELECOM CO. LTD. (INTL. TAXATION)

11 | ITA 3790/DEL/2023 | AY 2021-22 |[A] SHL GROUP LIMITED (E- { FILING))

12 | ITA3922/DEL/2023 | 2021-22 | [A] FANS ASS. (INTL. TAXATION (E-FILING )}

13 | ITA4037/DEL/2025 | 2017-18 | [A] SACHIN SAXENA

14 | ITA4S56/DEL/2025 | 2019-20 | [A] SHIV PUN]

15 | ITA4598/DEL/2025 | 2011-12 | (D) EMIRATES INTEGRATED TELECOMMUNICATIONS COMPANY PISC
16 | ITA4599/DEL/2025 | 2013-14 | {D] EMIRATES INTEGRATED TELECOMMUNICATIONS COMPANY PISC
17 | ITA 4600/DEL/2025 | 2014-15 |(D] EMIRATES INTEGRATED TELECOMMUNICATIONS COMPANY PISC
18 | TTA4601/DEL/2025 | 2015-16 |{D] EMIRATES INTEGRATED TELECOMMUNICATIONS COMPANY PISC
19 | A 4602/DEL/2025 | 2016-17 {[D] EMIRATES INTEGRATED TELECOMMUNICATIONS COMPANY PISC
20 | ITA4603/DEL/2025 | 2018-19 |[D} EMIRATES INTEGRATED TELECOMMUNICATIONS COMPANY PISC
21 | ITA4815/DEL/2025 | 2018-19 | [A] SHRIRAM BAGAVATHYAPPAN

22 | ITA884/DEL/2025 | 2016-17 | [A] SHASHI BHUSAN PANDEY




PELLATE TRIB , DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 19-FEBRUARY-2(26 (THURSDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | CO3S/DEL2025 | 201819 |{A] INDIA BUSINESS EXCELLENCE FUND T
2|, 12%23},‘2‘025 AY 202223 | [A] MONTRES BREGUET SA
3 [ITama 731/peL2025 | AY 2022-23 | [A) OMEGA SA
4 | rma1185/DEL/2025 | 2022-23 | [A] CLOUDERA INC
5 | I7A 1784/DEL/2025 | 201819 | [A] EMIRATES-CAE FLIGHT TRAINING (LLC)
6 | ITA 1948/DEL/2025 | 202223 | [A] MITSUBISHI ELECTRIC EUROPE B.Y.
7 | 1A 3387/0EL/2023 | 202122 [ [A] CLOUDERA INC. (INTL. TAXATION (E-FILLING))
8 | TTA3601/DEL/2023 | 2021-22 |[A) SPLENDOUR MARINE PTE LTD. (INTL. TAXATION (E-FILLING))
o | ITa 3602/DEL/2023 | 2021-22 | [A] SPLENDOUR MARINE TRADING FZE (INTL. TAXATION (E-FILLING))
10 | ITA4889/DEL/2024 | 2018-19 |[D] INDIA BUSINESS EXCELLENCE FUND I
11 | ITAS039/DEL/2024 | 2020-21 |[A] VISHAL WANCHOO
12 | ITA548/DEL/2025 | 2018-19 |[A] HONDA R&D COMPANY LIMITED (S/G)
13 | ITAS99/DEL/2025 | 2017-18 |[A] DIPENDRA KUMAR SINGH (E- FILE)
14 | ITA912/DEY2025 | 2018-19 | {A] HONDA MOTOR CO,, LTD.
15 | 1TA913/DEL2025 | 2022-23 |[A] HONDA MOTOR CO, LTD.
16 | 1TA917/DEL/2023 | 2020-21 |[A] CLOUDERA INC. (INTL. TAXATION)

ST |
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF D BENCH FOR 23-FEBRUARY-2026 (MONDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks

1 ITA 161/DEL/2011 2007-08 | [A] AMERICOM ASIA PACIFIC LLC (INTL. TAXATION}

2 | ITA 5611/DEL/2011 2002-03 | [A] AMERICOM ASIA PACIFIC LLC (INTL. TAXATION)

3 ITA 970/DEL/2013 2003-04 | [D] M/S, AMERICOM ASIA PACIFIC LLC (INTL. TAXATION)

4 | ITA 971/DELf2013 2004-05 {[D] M/S. AMERICOM ASIA PACIFIC LLC (INTL. TAXATION)

5 ITA 972/DEL{2013 2005-06 | [D] M/S. AMERICOM ASIA PACIFIC LLC (INTL. TAXATION)

6 ITA 973/DEL/2013 2006-07 | [D] M/S. AMERICOM ASIA PACIFIC LLC (INTL. TAXATION)

7 | ITA 1225/DELf2013 2003-04 | [A] M/S AMERICOM ASIA PACIFIC LLC {(INTL. TAXATION)

8 | ITA 1226/DEL/2013 2004-05 | [A] AMERICOM ASIA PACIFIC LLC (INTL. TAXATION)

9 | ITA 1227/DEL/2013 2005-06 | [A) M/S AMERICOM ASIA PACIFIC LLC (INTL. TAXATION)

10 | ITA 1228/DEL{2013 2006-07 [ [A] M/S AMERICOM ASIA PACIFIC LLC (INTL. TAXATION)

11 | ITA 2210/DEL/2022 2018-19 | [A] ROSEMOUNT LLC, USA (INTL. TAXATION)

12 | ITA 2331/DEL/2022 2019-20 | [A] INTUIT INC. {INTL. TAXATION}

13 | ITA 342/DELf2023 2016-17 | {A) MOHAMMED AHSAN ALI KHAN (INTL. TAXATION)

14 | ITA 343/DEL/2023 2016-17 | [A] MOHHAMAD WAJAHAT ALT KHAN (INTL. TAXATION)

15 | ITA 344/DEL/2023 2017-18 | [A] MOHHAMAD WAJAHAT ALT KHAN (INTL, TAXATION)

16 | ITA 893/DEL/2023 2014-15 [ [A) SAAB AKTIEBOLAG

17 | ITA 2257/DEL{2024 2016-17 [ [A] ORACLE AMERICA INC. (INTL. TAXATION)

18 | ITA 2258/DEL/2024 2016-17 | [A] ORACLE CORPORATION SINGAPORE PTE. LTD, (INTL. TAXATION)

19 | ITA 2477/DELf2024 2016-17 | [A] ORACLE CAPAC SERVICES UNLIMITED COMPANY (INTL, TAXATION)

U
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 24-FEBRUARY-2026 (TUESDAY)

s

Appeal Number |Assmt, Year Assessee Name

Remarks

ITA 5639/DEL/2018 2012-13 | [A] BOMBARDIER TRANSPORTATION GMBH (5.G.)

2 | ITA 2361/DEL/2022 2019-20 | [A] FANGDA INNOTECH CO. LTD. (INTL. TAXATION)
3 | TTA 2362/DEL/2023 2020-21 {[D] FANGDA INNOTECH CO LTD (INTL, TAXATION {E-FILING))
4 | ITA 2411/DEL/2023 2020-21 | [A] TRAVELPORT GLOBAL DISTRIBUTION SYSTEM BV (INTL, TAXATION)




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 25-FEBRUARY-2026 (WEDNESDAY)

S | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA2992/DEL/2016 | 2009-10 |[A] SMEC INTERNATIOANL PVT. LTD. (R/M)
2 | ITA 2993/DEL/2016 | 2010-11 | [A] SMEC INTERNATIOANL PTY LTD. (R/M)
3 | ITA916/DEL/2021 | 2015-16 | [A] INTELSAT GLOBAL SALES AND MARKETING LIMITED (INTL. TAXATION)
4 | MA917/DEL/2021 | 2017-18 | [A] INTELSAT GLOBAL SALES AND MARKETING LIMITED (INTL. TAXATION)
5 | rmAsss/DEL/2023 | 2020-21 | [A] INTELSAT GLOBAL SALES AND MARKETING LIMITED (INTL. TAXATION)
o | oon 3500/0E/2023 | 202122 F[R]LIIITEI)E)LSAT GLOBAL SALES AND MARKETING LIMITED (INTL. TAXATION (E-
7 | masos/DEL/2023 | 2020-21 |[A] LUCY ELECTRIC (EMS) LIMITED (INTL. TAXATION)
8 589%‘;_)302 o« | AY 202122 [a) ey erectric (ems) umreo
9 | rTa 1741/DE2025 | 202223 | [A] LUCY ELECTRIC (EMS) LIMITED
10 | ITA 2151/DEL/2023 | 202021 | [A] TOYOTA BOSHOKU CORPORATION (INTL. TAXATION)
11 | ITA 2069/DEL/2023 | AY 2020-21 |[A] ELSEVIER B.V. (INTL. TAXATION (E FILING))
12 | ITA 3545/DEL/2023 | AY 2021-22 | [A] ELSEVIER B.V. (INTL. TAXATION (E- FILING))
13 1505%2@025 AY 2022-23 | [A] ELSEVIER UIMITED
14 173%@”5025 AY 2022-23 | [A] ELSEVIER INC.
15 | ITA 1281/DEL/2024 | 2018-19 | [A] SERVICIOS DE PERSONAL CINEMA S.A. DE C.V. (INTL, TAXATION)
16 | ITA 1005/DEL/2025 | 2021-2022 |[A] MOBITECH CREATIONS PRIVATE LIMITED
17 | 17A 1020/DEL/2025 | 202223 | [A) WHESSOE ENGINEERING LIMITED
18 | ITA 1675/DEL/2025 | 202223 |{A] AMPLITUDE, INC.




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF D BENCH FOR 26-FEBRUARY-2026 (THURSDAY)

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 6089/DEL/2010 2006-07 [ [A] ERICSSON AB {5.G.0LD APPEAL/TOPPRIORITY)
2 | ITA 5708/DEL/2011 2007-08 | [A] ERICSSON AB {5.G.)
3 ITA 98/DEL/2013 2008-09 | [A] M/S, ERICSSON AB, SWEDEN (INTL. TAXATION)
4 | ITA 1609/DEL/2014 2009-10 | [A] ERICSSON AB, SWEDEN {(5.G.))
5 | ITA 2717/DEL/2014 2005-06 | [D] M/S. ERICSSON AB (INTL. TAXATION)
6 | ITA 2869/DEL/2014 2005-06 | [A] M/S. ERICSSON AB (INTL. TAXATION)
7 | ITA 1609/DEL/2015 2010-11 | [A] ERICSSON AB, SWEDEN (5.G.)
8 [TA 589/DEL/2016 2011-12 | [A] ERICSSON AB, SWEDEN (INTL. TAXATION}
9 | ITA 6163/DEL/2016 2011-12 [A] ERICSSON AB (INTL. TAXATION)
10 | ITA 7680/DEL/2017 2013-14 [A] ERICSSON AB, SWEDEN (INTL. TAXATION)
11 | ITA 5216/DEL/2018 2014-15 | [A] ERICSSON AB, SWEDEN (INTL. TAXATION)
12 | ITA 9079/DEL/2019 2015-16 [ [A] ERICSSON AB, SWEDEN (INTL. TAXATION)
13 { ITA 125/DEL{2021 2017-18 | [A] ERICSSON AB (INTL. TAXATION)
14 | ITA 2381/DEL/2022 2018-19 | [A] ERICSSON AB (INTL. TAXATION)
15 | ITA 3157/DEL/2023 2021-22 | [A] ERICSSON AB (INTL. TAXATION S.G.(E FILING}))
16 | ITA 2535/DEL/2023 2020-21 | [A] TELEFONAKTIEBOLAGET LM ERICSSON (INTL. TAXATION (E-FILLING))
17 | ITA 5363/DEL/2025 2021-22 | [D] ARIBA INC




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF E BENCH FOR 02-FEBRUARY-2026 (MONDAY)
Sri | AppealNumber |Assmt. Year Assessee Nome Remarks
1 | ITA2247/DEL/2024 2015-.16 [A] HOME CONCEPTS
2 | ITA 2248/DEL/2024 2016-17 | [A) HOME CONCEPTS
3 | DA 2958/DEL/2024 2015-16 | {A] NEHA SALWAN
4 | ITA 3802/DEL/2024 2012-13 [ {A] OJAS IMPEX PRIVATE LIMITED
S | [ITA 4424/DEL/2024 2015-16 | {A] NAVNEET DAWAR
6 | ITA 5043/DEL/2024 2015 [D) NAVNEET DAWAR
7 | ITA 5380/DEL/2024 2016-17 | [A] M/S MARKK LAMB INTERNATIONAL LTD
8 | ITA989/DEL/2025 2021-22 | [D] DENSO HARYANA PRIVATE LIMITED
9 | ITA 1223/DEL/2025 2015 (D] POOIA GARG
10 | I[TA1227/0€EL/2025 | 2014-15 | [D] GEM AGROFOODS PVT. LTD.
11 | ITA 1232/DEL/2025 | 2018-19 | {D] NANDAN GUPTA
12 | ITA 1234/DEL/2025 | AACCG6312] [ (D] GWALIOR BYPASS PROJECT LTD.
13 | [TA 1261/DEL/2025 2011-12 [ [A) GRAND REALCON PRIVATE LIMITED
14 | TTA 1262/DEL/2025 2012-13 | [A) GRAND REALCON PRIVATE LIMITED
15 | ITA 1263/DEL/2025 -26284 | [A] FOCUS REALCON PVT LTD
16 | TTA 1264/DEL/2025 2012-13 | [A)] FOCUS REALCON PVT LTD
17 | ITA 1265/DEL/2025 2011-12 | [A] STARLITE BUILDERS PRIVATE LIMTED
18 | ITA 1266/DEL/2025 2012-13 | {A] STARLITE BUILDERS PRIVATE LIMITED
19 | ITA 1546/DEL/2025 | 2013-2014 |([A] SHALIMAR CORP LTD.
20 | ITA 1547/DEL/2025 2017-18 | [D) YAKULT DANONE INDIA PRIVATE LIMITED
21 | ITA 1548/DEL/2025 | 2014-2015 ] [A] SHALIMAR CORP LTD.
22 | ITA 1552/DEL/2025 2017-18 | [A) KRISHAN KUMAR
23 | ITA 1554/DEL/2025 2013-14 | [A] KAMLA YADAV
24 | [TA 2838/DEL/2025 2009-10 | (D] MR) CONSULTANTS PRIVATE LIMITED
25 | ITA 3264/DEL/2025 2018-19 | [A] VINOD KUMAR BHATIA
26 | ITA 3265/DEL/2025 2017-18 | {A] BAAKIR REAL ESTATES PVT LTD
27 | ITA 3266/DEL/2025 2018-19 | [A] NV DISTILLERIES PVT LTD
28 | ITA 3485/DEL/2025 | 2009-2010 | [A] MRJ CONSULTANTS PRIVATE LIMITED
29 | ITA 1470/DEL/2025 2016-17 | {A] MEENAKSHI SAREE CENTRE (P) LTD
=N
Assfstanta:g;;
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR G3-FEBRUARY~2026 (TUESDAY)
S | Appeal Number | Assmt, Year Assesses Name Remarks
1 ITA 915/DEL/2024 2017-18 [A] M.K. GUPTA AND SONS HUF
2 TTA 4464/DEL/ 2024 2017-18 [D] MISHKA EXIM LTD.
3 TTA 3285/DEL/2025 2012-13 [A]) KULDIP KUMAR GOEL
9 ITA 3309/DEL/2025 2018-19 [A) KARMA KITCHEN & BAR PVT LTD.
5 ITA 3381/DEL/2025 2011-12 [D] ANOVA INFRACON PVT. LTD.
6 TTA 3385/DEL/2025 2014-15 [A] SUSHIL KUMAR JAIN
7 ITA 3388/DEL/2025 2012-13 [D] ANOVA INFRACON PRIVATE LIMITED
8 | TTA 3394/DEL/2025 2014-15 | [A] MAXFLOW PUMPS INDIA PVT. LTD.
9 ITA 3402/DEL 2025 2018-19 [A] SURENDER KUMAR
10 | TTA 3405/DELf2025 2010-11 [A} H.L. MALHOTRA AMD COMPANY PRIVATE LIMITED
11 | TTA 3413/DEL/2025 2017-18 [A] DEV RA) SHARMA,
12 | TITA 3415/DELf2025 2018-19 [A] RAKESH KUMAR
13 | TITA 3419/DELf2025 2014-15 [A] R.G. INTERNATIONAL PRIVATE LIMITED
14 | I7A 3420/DEL/2025 2015-16 [ [A] R,G. INTERNATIONAL PRIVATE LIMITED
15 | TITA 3421/DELf2025 2016-17 {A] R.G. INTERNATIONAL PRIVATE LIMITED
16 | TITA 3432/DEL/2025 2020-21 [A] SHREE AMJANEY TRADERS LLP
17 | ITA 4167/DEL/2025 2017-18 [D] KARMA KITCHEN & BAR PRIVATE LIMITED
18 | TTA 4168/DELf2025 2018-19 [D] KARMA KITCHEN & BAR PRIVATE LIMITED
19 | TTA 5179/DELf2025 2016-17 [D] KARMA KITCHEN & BAR PVT. LTD.
20 | CO 246/DELf2025 2016-17 | [A] KARMA KITCHEN AND BAR PVT LTD
21 CO 247/DEL/ 2025 27-18 [A] KARMA KITCHEN AND BAR PRIVATE LIMITED

T o~




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 04-FEBRUARY-2026 (WEDNESDAY)
Srd |  Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 3568/DEL/2024 2012-13 | [A) NAVEEN TIMBER PVT. LTD,
2 ITA 4579/DEL/2024 2012-13 [A] NAVYUG TECHNOLOGIES PRIVATE LIMITED
3 | [TA 4969/DEL/2024 N.A, [A) MILES2SMILE FOUNDATION
4 ITA 4970/DEL/f2024 N.A. [A] MILES2SMILE FOUNDATION
5 ITA 5482/DEL/2024 2017-18 [A] MMC AND H PHARMACIES
6 ITA 6105/DEL{ 2024 2015-16 | [A] NITESH KAPOOR
7 ITA 6175/DEL/ 2024 18-19 [A] LT.COL. SATISH KUMAR OBEROI
8 ITA 6176/DEL{2024 19-20 [A] LT COL. SATISH KUMAR OBEROL
9 | I7A6188/DEL/2024 17-18 [A] LT.COL. SATISH KUMAR OBEROI
10 | ITA 6200/DEL{2024 21-22 [A] LT COL. SATISH KUMAR OBEROI
11 | TTA 6206/DEL{2024 22-23 [A] LT. COL. SATISH KUMAR OBEROI
12 | ITA 6210/DEL/2024 20-21 [A] LT.COL, SATISH KUMAR OBEROI
13 ITA BB1/DELS2025 2018-19 | [D] DHARAMVIR KHOSLA
14 CO 76/DELf2025 2018-19 | [A] DHARAMVIR KHOSLA
15 | [ITA 1011/DELS2025 2024-25 [A] INTERNATIONAL UNION AGAINST TUBERCULOSIS AND LUNG DISEASE
16 | [ITA 3281/DEL{2025 2014-15 {A] MERL MINERALS PRIVATE LIMITED
17 | TTA 3262/DEL/2025 2015-16 [A] MERL MINERALS PRIVATE LIMITED
18 | ITA 3283/DEL/2025 2016-17 [A] MERU MINERALS PRIVATE LIMITED
19 | ITA 3284/DEL/2025 2017-18 [A] MERU MINERALS PRIVATE LIMITED
20 | TTA 3325/DELf2025 2021-22 [AJ ARJUN SINGH RAWAT
21 | TTA 339B/DEL/2025 2015-16 [A] GHAZIABAD CONTAINERS PRIVATE LIMITED
22 | TITA 3408/DEL/2025 2014-15 [A] FUTURESTIC INTERNATIONAL PVT LTD
23 | ITA 3578/DEL/2025 2022-23 [D] SURJEET SINGH
Assistant Registra
27-3an-202
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 05-FEBRUARY-2026 (THURSDAY)
Sl | Appeal Number | Assmt. Year Assesgee Name Remarks
1 ITA 3853/DEL/2023 2020-21 | [A] NITA PURL
2 ITA 931/DEL/2025 2017-18 [A] ANITA
3 [TA 1453/DEL/ 2025 - [A] RAJESH KAPOOR
4 ITA 3427/DELS2025 2015-16 | [A] KARAN GOMBER
S ITA 3428/DEL/2025 2016-17 | [A] KARAN GOMBER
6 ITA 3448/DEL/ 2025 2018-19 | [A] AJAY KUMAR GUFTA
7 ITA 3452/DEL 2025 2021-22 [A] AT&T GLOBAL NETWORK SERVICES INDIA PRIVATE LIMITED
B ITA 3455/DEL/ 2025 2021-22 [D] SITTIN TOMAR
9 1TA 3456/DEL/2025 2014-15 [A) PARYKAM AUTO PVT LTD
10 | ITA 3463/DEL/2025 2021-22 [A] EAST DELHI WASTE FROCESSING COMPANY PRIVATE LIMITED
11 | ITA 3466/DEL/2025 2015-16 | [A] POONAM LOHIA
12 | ITA 3489/DEL/2025 2022-23 [A]) DEEPAK PAWAR
13 | TTA 3492/DEL/2025 2018-19 {A] HALE REALTORS PRIVATE LIMITED
14 } [TA 3500/DEL/2025 2018-19 [A] KSHITIZ IMPEX FVT LTD
15 | TTA 3534/DEL/2025 2014-15 [D] ADROIT FINANCIAL SERVICES PVT LTD
16 CO 291/DEL/2025 2014-15 [ [A} ADROIT FINANCIAL SERVICES PVT LTD
17 CO 292/DELf2025 2014-15 | [A) ADROIT FINANCIAL SERVICES PVT LTD
18 | ITA SQ05/DEL/2025 2016-17 [A) POOKOTUKAVU VENKATARAMANA SAIRAM
15 | TTA 5009/DEL/2025 - [A) RESEARCH SOCIETY FOR THE STUDY OF DIABETES IN INDIA
20 | ITA SQ10/DEL/2025 - [A) RESEARCH SOCIETY FOR THE STUDY OF DIABETES IN INDIA
21 | ITA 6346/DEL/2025 2022-23 {A] MR MANDEEP SINGH
22 | TTA S5011/DEL/2025 2017-18 [A] GAURAY HANS
23 | ITA 5019/DEL/2025 2017-18 | [A] MANOCI AGGARWAL
24 | TTA 5021/DEL/2025 2021 [D] RAHUL
25 @ [ITA 5027/DEL/2025 2017-18 [A] INDOWESTERN COMMODITIES AND ENERGY TRADE PRIVATE LIMITED
I
Assistant RegistraH
27-Jan-2026]
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INCOME TAX APPELLATE TRIBUNAL, DELH] BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 09-FEBRUARY-2026 (MONDAY)

Sr Appeal Number Assmt. Year Assessee Name Remarks
1 SA 2/DEL2025 2016-2017 | {A] MANO) AGGARWAL
2 ITA 2775/DELf2024 2016-2017 | [A) MANO) AGGARWAL
3 ITA 313/DEL/2018 2008-09 | [A] MANGAL SINGH KHATANA {R/M)
3 ITA 314/DEL/2018 2010-11 | [A] MANGAL SINGH KHATANA (R/M)
5 ITA 315/0EL/2018 2011-12 [A] MANGAL SINGH KHATANA (R/M}
6 ITA 316/DEL/2018 2012-13 | [A] MANGAL SINGH KHATANA (R/M)
7 ITA 3114/DEL/2023 2018-19 | [D] TUMLARE SOFTWARE SERVICES PVT. LTD.
8 ITA 3355/DEL/2024 2018-19 | (D] THE INDURE PRIVATE LIMITED
2 ITA 5281/DEL/2024 2011-12 {0] VAYAM TECHNOLOGIES LIMITED
10 ITA 1086/DEL/2025 2020-21 [A] HARYANA WIRES LTD.
11 | ITA 3483/DEL/2025 2019-20 | [A] AJAY KUMAR SINGH
12 | TTA 3524/DEVL/2025 2013-14 | [D) MAVYUG EDUVENTURES PRIVATE LIMITED
13 CO 271/DEL/2025 2013-14 | [A] NAVYUG EDUVENTURES PRIVATE LIMITED
14 | ITA 3527/DEL/2025 2016-17 | [A] AMIT RANA
1S | [TTA 3528/DEL/2025 2017-18 | [A] AMIT RANA

i
27-Jan-2026
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INCOME TAX APPELLATE TRIBUNAL, DELH]I BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 10-FEBRUARY-2026 (TUESDAY)

Appeal Number

Assmt, Year

Assessee Name Remuarks
1 ITA 4375/DELS2024 2018-19 [D] TECHNOSYS INTEGRATED SOLUTIONS PRIVATE LIMITED
2 | TTAS511S/DEL/2024 2018-19 | D) ORIENTAL STITCH PRIVATE LIMITED
3 | ITA5880/DEL/2024 2016-17 | [D] MAAN SOFTECH PRIVATE LIMITED
4 CO 57/DEL/2025 2016-17 | [A) MAAN SOFTECH PRIVATE LIMITED
5 | ITA 1530/DEL/2025 2016-17 | [A] ADAM SMITH CONSULTANCY PRIVATE LIMITED
6 | ITA3556/DEL/2025 2016-17 | [A] PARSEE LEASING AND FINVEST LIMITED
7 | tva3557/08L/2025 201819 | [A} PARSEE LEASING AND FINVEST LIMITED
8 | ITA3603/DEL/2025 2018-19 | [A] SHRISH ENTERPRISES PRIVATE LIMITED
9 ITA 3611/DEL/2025 2014-15 [D] GUNJAN GUPTA
10 | ITA 4951/DEL/2025 2014-15 | [A] SACHIN MUTREJA
11 | ITA 4952/DEL/2025 2015-16 | [A] SACHIN MUTREJA
12 | ITA 4953/DEL/2025 2016-17 | [A] SACHIN MUTREJA
13 | ITA 4954/DEL/2025 2017418 | [A] SACHIN MUTREJA
14 | ITA 4955/DEL/2025 2018-19 | [A) SACHIN MUTREJA
15 | ITA 4956/DEL/2025 2019-20 | [A] SACHIN MUTRE)A
16 | ITA 4957/DEL/2025 2020-21 | [A] SACHIN MUTREJA
17 | ITA S083/DEL/2025 2020-21 | [A) SONIKA SINGHAL, NEW DELHI
18 | ITA S08S/DEL/2025 NA [A) CHAROBAR FOUNDATION
19 | ITA SO86/DEL/2025 201920 | [A) CHATTAN CLIMBING SPORTS SOLUTIONS LLP

20 | ITA 5098/DEL/2025 2014-15 | [A] SAMEER MUTREIA

21 | ITA 5099/DEL/2025 201516 | [A] SAMEER MUTREJA

22 | ITA 5100/DEL/2025 2016-17 | [A} SAMEER MUTREJA
23 | A 5101/DEL/2025 2017-18 | [A] SAMEER MUTREJA

24 | ITA 5102/DEL/2025 2018-19 | [A] SAMEER MUTREJA

25 | ITA S103/DEL/2025 201920  { {A] SAMEER MUTREJA

26 | ITA 5104/DEL/2025 202021 | [A) SAMEER MUTREJA

27 { ITAS5149/DEL/2025 2015-16 | [A] AJAY GUPTA

28 | ITA5152/DEL/2025 2021-22 | [A] NAVITA MALHOTRA

29 | ITA 5155/DEL/2025 2020-21 | [A] PALM MOTORS PRIVATE LIMITED

30 | ITA5161/DEL/2025 201213 | [A] PARTAP SINGH

31 | ITA 5162/DEL/2025 2013-14 | [A] PARTAP SINGH

32 | 1A 5167/DEL/2025 2020-21 | [A) PALM MOTORS PRIVATE LIMITED

33 | ITA 7368/DEL/2025 2018-19 | {A] AMIT KATYAL

33 | ITA 7369/DEL/2025 201718 | [A] AMIT KATYAL

35 | ITA7370/DEL/2025 | AAEPK4660H | [A] AMIT KATYAL

Assistant Regi
27-3an-202




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 12-FEBRUARY-2026 (THURSDAY)

Sl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 3590/DELS2025 2013-14 | [A) P.P. JEWELLERS PVT LTD
2 ITA 3591/DEL/ 2025 2017-18 {A] P.B. JEWELLERS PVT LTD
3 ITA 5045/DEL/ 2025 2013-14 [D] BANSAL INSULATION PRODUCTS PVT, LTD,
4 ITA S047/DEL/ 2025 2017-18 [A] KESHARDEO AGARWAL
5 ITA SO48/DEL/ 2025 201718 [A) KESHARDEQ AGARWAL
6 ITA S051/DEL/ 2025 2022-23 [A] SONICA SACHDEVA TH THE LEGAL HEIR DEEPAK SACHDEVA
7 ITA 5061/DEL/ 2025 2012-13 [A] MALL HOTEL LIMITED
8 ITA 5062/DEL/2025 2013-14 [A] MALL HOTEL LIMITED
9 ITA 5063/DEL/ 2025 2014-15 {A] MALL HOTEL LIMITED
1 ITA 5074/DEL/2025 2013-14 {D] AGGARWAL ALLOY STEELS PVT LTD
1 CO 3/DEL/2026 2013-14 [A) AGARWAL ALLOY STEELS PVT LTD
12 ITA 5078/DEL/2025 2025-26 [A] OPT EDUCATIONAL TRUST
13 ITA 5194/DEL/2025 2018-19 [A]) GITA EDUCATIONAL TRUST
14 ITA 5196/DEL/2025 2018-19 [A] PRADEEP AGGARWAL
15 ITA 5203/DEL/2025 2017-18 [A] ANUPAM SHARMA
16 ITA 5212/DEL/2025 2017-18 [A] HARJINDER: SINGH
17 ITA 5213/DEL/2025 2016-17 {A] INFINITE LUXURY BRANDS PRIVATE LIMITED
18 ITA 5215/DEL{2025 2017-18 [A] SHYAMA DEVI
19 ITA 5216/DEL/2025 2017 (D] GROWTHPATH SOLUTIONS PRIVATE LIMITED
20 ITA 5217/DEL{2025 2014-2015 | [A] TARUN KUMAR SAHAY (HUF)
21 ITA 5218/DEL/2025 2015-2016 | [A] TARUN KUMAR SAHAY (HUF)
22 ITA 5219/DEL/2025 2016-2017 | [A] TARUN KUMAR SAHAY (HUF)
23 ITA 5220/DEL/ 2025 2017-2018 | [A] TARUN KUMAR SAHAY {HUF)
24 ITA 5221/0€L/2025 2019-2020 | [A) TARUN KUMAR SAHAY (HUF}
25 ITA 5222/DEL/ 2025 2018-2019 | {A] TARUN KUMAR SAHAY (HUF}
26 ITA 5258/DEL/2025 2021-2022 | [A] TARUN KUMAR SAHAY (HUF}
e
Assistant
27-Jan-202
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 16-FEBRUARY-2026 (MONDAY)

SH

Appeal Number

Assmt, Year Assessee Name Remarks

1 | IFAB894/DEL/2025 2011-12 | [A] YASH TUTE)A

2 TTA 895/DEL/2025 2018-19 [A] YASH TUTEJA

3 ITA 896/DEL2025 2020-21 [A] YASH TUTEJA

4 ITA 3482/DEL/2025 2022-23 [A] A2Z INFRASERVICES LIMITED

5 ITA 34594/DELS2025 2018-19 [A] A2Z INFRASERVICES LTD.

& ITA 5068/DEL/2025 2012-13 {A] M/S KAANE VISIONARY PROJECTS PRIVATE LIMETED
7 [TA 5069/DEL/ 2025 2015-16 [A] M/S KAANE VISIONARY PROJECTS PRIVATE LIMITED
8 TTA 5070/DEL/2025 2016-17 [A] M/S KAANE VISIONARY PROJECTS PRIVATE LIMITED
9 ITA 5071/DELf2025 2015-16 [A] M/S ENSO INFRASTRUCTURES PRIVATE LIMITED

10 ITA 5072/DEL/ 2025 2016-17 [A] M{S ENSO INFRASTRUCTURES PRIVATE LIMITED

11 ITA 5075/DEL2025 2017-18 [A] SUNANDA POLYMERS LLP

12 ITA 5076/DEL/2025 2018-19 {A] SUNANDA, POLYMERS LLP

13 ITA 5077/DEL/2025 2018-19 [A] SUNANDA POLYMERS LLP

14 ITA 5262/DEL/2025 2020-21 [D] ESS AAR TOOLS PRIVATE LIMITED

15 ITA 5263/DEL/2025 2016-17 [A] ARNON BUILDERS AND DEVELOPERS PRIVATE LIMITED
16 ITA 5265/DEL/ 2025 2011-12 [A) EMPIRE REALTECH PRIVATE LIMITED

17 ITA 5266/DEL/ 2025 2017-18 [D] SACHIN KHARBANDA

18 ITA 5267/DEL/2025 2022-23 0] JAGSON INTERNATIONAL LYD

19 CO 289/DEL/2025 2022-23 [A] JAGSON INTERNATIONAL LTD.

20 ITA 5331/DEL/2025 2016-17 [D] ENSO INFRASTRUCTURES PVT LTD

21 ITA 7372/DELf2025 2015-2016 | [A] RAJESHVAR
22 ITA 7373/DEL/2025 2016-2017 | [A] RAJESHVAR
23 ITA 7374/DELS 2025 2017-2018 | [A] RAJESHVAR

B
Assistant
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 17-FEBRUARY-2026 (TUESDAY)

Appeal Number Assmt, Year Assessee Name Remarks

1 ITA 2698/DEL/2025 2018-19 [A] SAMIR VISHNL KRIPALANI

2 | ITA 2699/DEL/2025 2019-20 | [A] SAMIR VISHNU KRIPALAN]

3 ITA 5012/DEL/2025 2023-24 [A] ATOP PRODUCTS PRIVATE LIMITED

4 ITA 5088/DEL/ 2025 2018 - 19 | [A] AMIT PAUL

5 ITA 5095/DEL/2025 AN, 2013-14 | [A] ARJUN SINGH

6 ITA S115/DEL/2025 2018-19 [A] SOCOMES INOLA PRIVATE LIMITED

7 ITA 5122/DEL/2025 2017-18 [A) 5LV SECURITY SERVICES PRIVATE LIMITED

8 [TA 5186/0EL/ 2025 2014-15 [A] THE HISAR LEADING BANK CO-OP NON-AGRI THRIFT & CREDIT SOCIETY
9 ITA 5187/DEL{2025 2014-15 [A) THE HISAR LEADING BANK CO-OP NON-AGR] THRIFT & CREDIT SOCIETY
10 ITA 5188/DEL/2025 2014-15 [A] THE HISAR LEADING BANK CO-OP NON-AGRI THRIFT & CREDIT SOCIETY
i1 ITA 5189/DEL/ 2025 2015-16 [A] THE HISAR LEADING BANK CO-OP NON-AGRI THRIFT & CREDIT SOCIETY
12 [TA 5190/DEL/ 2025 2016-17 [A] THE HISAR LEADING BANK CO-OP NON-AGRI THRIFT & CREDIT SOCIETY
13 ITA 5191/DEL/ 2025 2016-17 [A] THE HISAR LEADING BANK CO-OP NON-AGRI THRIFT & CREDIT SOCIETY
14 ITA 5192/DEL/2025 2016-17 [A] THE HISAR LEADING BANK QO-OF NON-AGRI THRIFT & CREDIT SOCIETY
15 ITA 5193/DEL/ 2025 2017-18 [A] THE HISAR LEADING BANK QO-OP NON-AGRI THRIFT & CREOTT SOCIETY
16 ITA 5264/DEL/2025 2023-24 [A] NITIN KHURANA

17 ITA 5268/DEL/ 2025 2017 {0] DHAWAN CREATIVE PRINTS PRIVATE LIMITED

18 ITA 5269/DEL/ 2025 2022-23 {D] DEEPAK MITTAL

19 ITA 5272/DEL/ 2025 2022-23 [D] MAHALAXMI AGENCIES

20 ITA 5274/DEL/ 2025 2017 [D} SATYINDER KUMAR THROUGH LEGAL HEIR M$. KAVITA PUSHKARNA, WIFE
21 ITA 5275/DEL/2025 2018-19 [A] IMPERIAL LIFE SCIENCE PRIVATE LIMITED

22 ITA 5276/DEL/2025 2017-18 [0 DEEPAK GUPTA

23 ITA 5277/DELS2025 2018-19 [2] JBN APPARELS P LTD

24 ITA 5278/DEL/2025 2019-20 (O] JBN APPARELS P LTD

25 ITA 5279/DELf2025 2021-2022 | [A] AHLCON PARENTERNALS {INDIA) LIMITED

26 ITA 4080/DEL/ 2025 2019-20 [A] JAASODHA AUTO PVT. LTD.

27 ITA 5364/DEL/2024 2013-16 [A] JAASODHA AUTQ PVT. LTD.

28 ITA 5365/DEL/ 2024 2016-17 [A] JAASODHA AUTO PYT.LTD.

29 ITA 945/DELS2025 2019-20 [A} BHAVYA BISHNOL
30 ITA 946/DEL/ 2025 2019-20 [A] KULDEEP BISHNOIL

31 ITA 2300/DEL/ 2025 2018-19 [A) GLOBAL ARTHUB LLP

32 ITA 2301/DELf 2025 2019-20 {A] GLOBAL ARTHUB LLP

33 ITA 3383/DEL/2025 2020-21 [A] MANIKARAN TRADING PRIVATE LIMITED

34 ITA 3400/DEL/2025 2018-19 [A] SPARSH VYAPAAR PRIVATE LIMITED

s ITA 4337/DELf2025 2019-20 (A} SPARSH VYAPAAR PRIVATE LIMITED

27-Jan-2028
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 18-FEBRUARY-2026 (WEDNESDAY)

Appeal Number

Assmit. Year

Assesses Name Remarks
1 ITA 3521/DEL/2025 2016-19 [D} MAHAMAYA PRO MINES AMD MINERALS INDIA PVT. LTD.,
2 ITA 3601/DELf 2025 2020-21 [A] B H TRADING CO
3 ITA 3602/DEL/2025 2020-21 [A] BABOO RAM HARI CHAND
4 ITA S108/DELf2025 2020-21 [A] FLORENCE NIGHTINGALE EDUCATIONAL SOCIETY
5 [TA 5117/DEL{2025 2017-18 [A] AGF FIMLEASE (INDIA) UMITED
6 ITA S123/DEL/2025 2018-19 [A] CHANDA ARORA
7 ITA 5230/DEL/2025 2016-17 [D] ARCSERVE INDIA SOFTWARE SOLUTIONS PVT LTD
8 ITA 5235/DEL/ 2025 2016-17 [A] MAI DISHA EDUCATION SOCIETY
9 ITA 5237/DEL/ 2025 2016-17 [A] FEDERATION OF HOTEL & RESTAURANT ASSOCIATIONS OF INDIA
10 ITA 5238/DELS2025 2017-18 [A] FEDERTAYION OF HOTEL & RESTAURANT ASSOCITAITON OF INDIA
11 CO 1/DEL/2026 2017-18 [A] SH. MANMOHINDER PAL SINGH
12 ITA 2938/DELS2022 2011-12 [A] NYK ENTERPRISES P.LTD
13 | ITA 1396/DEL/2023 2016-17 | {D] N Vv HOLDING (INDIA) P.LTYD
14 ITA 1096/DEL/2024 2014-15 [A] NV DISTILLERIES{UK} PVT LTD
15 ITA 1784/DEL/ 2024 2011-12 [A] LALESHWAR KUMAR, RALT
16 ITA 2493/DEL/ 2024 2011-12 [A] VISHWAS MARKETING SERVICES PRIVATE LIMITED
17 ITA 5189/DEL/2024 2017-18 [©] SH. MANMOHINDER FAL SINGH
18 [TA 6100/CEL/2024 2017-18 {A] MANISH GUTPA
19 ITA 1048/DEL/2025 2014-15 [0] GAGNISH ARORA
20 ITA 4988/DEL/2025 2016-17 [A] CITYCON BUILDWEL PRIVATE LIMITED
21 ITA 5137/DEL/ 2025 2016-17 [A] ARCSERVE SOFTWARE SOLUTIONS PRIVATE LIMITED
22 ITA 7375/DEL/ 2025 2016-17 [A} NITIN GARG
3 ITA 7376/DEL/ 2025 2022-2023 | [A] MARKET COMMITTEE TARAORI
24 | ITA 7377/DEL/2025 2015-16 | [A] SAHIL KOHLI
25 ITA 73768/DEL/ 2025 2016-17 [A] SAHIL KOHU
26 ITA 7379/DEL/ 2025 2017-18 [A] SAHIL KOHLI
27 ITA 7380/DELS 2025 2019-20 [A) SAHIL KOHLI
28 ITA 7381/DELS 2025 2023-24 [D] SACHIN SHARMA

27-Jan-2026)




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 19-FEBRUARY-2026 (THURSDAY)

sr Appeal Number Assmt, Year Assesseg Name Remarks
1 ITA 3531/D€L/2025 2020-21 {A] AMAZON TRANSPORTATION SERVICES PRIVATE LIMITED
2 ITA 3562/DEL/2025 2020-21 {A] APPARIO RETAIL PRIVATE LIMITED
3 ITA 5228/DELS202% 2018-19 {0] ECOGREEN ENERGY GWALIAR PRIVATE LIMITED
4 ITA 5231/DEL/2025 2011-12 [D] GENNEXT PROMOTERS PRIVATE LIMITED
5 ITA 5233/DELf2025 2017-18 [A] SAMPARK INDIA LOGISTICS LIMITED
6 ITA 5253/DEL/2025 2017-18 [D) YOGESH KUMAR
? ITA 5257/DELf2025 2015-16 [A} PRIMEGOLD STEEL AND POWER LIMITED
8 TTA 7382/DEL/2025 2017-2018 ] [A) BLUE BELL INFOSOLUTIONS PVT, LTD.
9 ITA 7383/DEL/ 2025 2017-18 [A] HCL TRAINING & STAFFING SERVICES PRIVATE LIMITED
10 ITA 7384/DEL/ 2025 2020-21 [O) NATURE PEARLS PRIVATE LEMITED
11 ITA 7385/DEL/ 2025 2022-23 [D] NATURE PEARLS PRIVATE LIMITED
12 ITA 7386/DEL/2025 2017-18 {A) SHUBHAM CHEMICALS 8 SOLVENTS LIMITED
13 ITA 7387/0EL/2025 2017-18 [A] MANISH JAIN
14 ITA 7388/DEL/2025 2017-18 [A] PIVUSH JAIN
15 ITA 7389/DEL/ 2025 2020-21 [A] ANAND NAVANI
16 ITA 7390/DEL/2025 2020-24 [A] WOTIMA SINGH
17 [TA 7391/DEL/ 2025 2023-24 [A] SHRIRAM SCIENTIFIC & INDUSTRIAL RESEARCH FOUNDATION
18 ITA 7392/DEL{2025 2016-17 [A) HARPAL SINGH
19 iTA 7393/DEL2025 2014-15 [D] MICROSOFT CORPORATION (INDIA) PRIVATE LIMITED
20 ITA 7394/DEL/ 2025 2019-20 [AJ SURINDER KOHLI
21 ITA 7395/DEL/ 2025 2017-2018 | {A] SURLON TNDIA LIMITED
22 ITA 7397/DEL/2025 2026-27 [A] SHAKYASIMHA FOUNDATION
=<
Assistant
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF E_ BENCH FOR 23-FEBRUARY-2026 (MONDAY)

S Appeal Number Assmt, Year Assassee Name Remarks
1 ITA 1944/DEL/2022 2018-19 [A] MUKESH KUMAR SONL

2 ITA 6030/DEL/2024 2021-22 [A] NIPPON AUDIOTRONLIX PRIVATE LIMITED

3 ITA 5287 /DEL/2025 2019-20 [A] SANJAY AGGRAWAL

q ITA 5286/DEL/2025 2020-21 [A] 5.5 INFRASTRUCTURES

5 ITA 5285/DEL/2025 2020-21 [A] 5.5 INFRASTRUCTURES

6 ITA 5284/DEL/2025 2019-20 [A] 5.5 INFRASTRUCTURES

7 ITA 5283/DEL/2025 2019-20 [A] 5.5 INFRASTRUCTURES

8 ITA 5282/DEL/ 2025 2019-2¢ [A] 5.5, INFRASTRUCTURES

9 ITA 3437/DEL/2025 2019-20 [A] 5.5. INFRASTRUCTERS

10 ITA 3438/DEL/2025 2021-22 [A] 5.5, INFRASTRUCTURES

1 ITA 1497/DEL/ 2025 2012-13 [A] MANINDER PAL SINGH MAINE

12 ITA 3617/DELS2025 2011-12 [A] M/5 CORPORATE INTERNATIONAL FINANCIAL SERVICES LIMITED

13 ITA 3618/DEL/ 2025 2012-13 [A] MfS CORPORATE INTERNATIONAL FINANCIAL SERVICES LIMITED

14 ITA 3619/DELf2025 2012-13 [A] M/S CORPORATE INTERNATIONAL FINANCIAL SERVICES LIMITED

13 [TA 3622/DEL/2025 2025-26 [A] JAL THAL VAYU FOUNDATION

16 ITA 3623/DEL/2025 2025-26 [A] JAL THAL VAYU FOUNDATION

17 ITA 3636/DEL/2025 2018-19 [A] M{5 ASIA SPINNERS

18 ITA 5259/DEL/2025 2012-13 [D] JPC INFRA PRIVATE LIMITED

19 ITA 5260/DEL/ 2025 2020-21 {0] E-HOMES INFRASTRUCTURE PRIVATE LIMITED

20 CO 212/DEL/ 2025 2020-21 (D] E HOMES INFRASTRUCTURE PVT LTD

21 ITA 5261/DEL/2025 2018-19 (0] JBB APPARELS PRIVATE LIMITED

22 ITA 5288/DEL{2025 2019-20 [A] ANISHA SACHDEVA

23 ITA 5289/DEL/2025 2020-21 [A] DEEP CHAND HAR PRASAD

24 ITA 5290/DEL/2025 2016-17 [A] BASE EXPORTS PRIVATE LIMITED

25 ITA 5291/DEL/2025 2018-19 [A] 5.H BHARMENDRA,

26 ITA 5292/DEL/ 2025 2005-06 [A)] RAMESHWAR CHAINS AND JEWELLERY PRIVATE LIMITED

27 ITA S371/DELS 2025 2012-13 [A) VASUDHA PREMKUMAR SHARMA

28 ITA 5372/DEL/ 2025 2013-14 [A] VASUDHA PREMKUMAR SHARMA,

29 ITA 5373/DEL/2025 2016-17 [D] NUTSHELL VYAPAAR PRIVATE LIMITED

30 | ITA5374/DEL/2025 2020-21 | [D] NUTSHELL VYAPAAR PVT LTD

3 ITA 5377/DEL/2025 2016-17 [A] VIEWPOINT FOODS & SERVICES PRIVATE LIMITED

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, RDELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 24-FEBRUARY-2026 (TUESDAY)
sl Appeal Number Assimt. Year Assessee Name Remarks
1 ITA 1093/DEL/2023 2018-19 [ [A) NAVEEN TOURS PRIVATE LIMITED
2 ITA 5202/DEL/2025 2017-18 [A] INDIAN ASSOCIATION PF PARLIMENTARIANS ON POPULATIONS & DEVELOPMENT
3 [TA 5378/DEL/ 2025 2011-12 [O} ANMOL TRADEX PVT LTD,
4 ITA 5379/DELf2025 2012-13 [D} ANMOL TRADEX PVYT, LTD.
5 ITA 5380/DEL/2025 2013-14 (D} ANMOL TRADEX PVT. LTD
6 ITA 5381/DEL/2025 2014-15 [D] ANMOL TRADEX PVT. LTD
7 ITA 5382/DEL/2025 2015-16 [D] ANMOL TRADEX FVT, LTD.
8 ITA 5383/DEL 2025 2016-17 D] ANMOL TRADEX PVT. LTD.
9 ITA 5384/DEL/2025 2017-18 [D] ANMOL TYRADEX PVT. LTD.
10 ITA 5385/DEL/2025 2011-12 [D] BAL GOPAL IMPORTERS & EXPORTERS PRIVATE LIMITED LTD
11 ITA 5386/DEL/2025 2012-13 [} BAL GOPAL IMPORTERS & EXPORTERS PRIVATE LIMITED LTD
12 [TA 5387/DELS2025 2013-14 [D] BAL GOPAL IMPORTERS & EXPORTERS PRIVATE LIMITED LTD
13 ITA 5388/DEL/2025 2014-15 {O] BAL GOPAL IMPORTERS & EXPORTERS PRIVATE LIMITED LTD
14 ITA 5385/DEL/ 2025 2015-16 [D] BAL GOPAL TMPORTERS & EXPORTERS PRIVATE LIMITED LTD
15 ITA 5350/DEL/ 2025 2016-17 [D] BAL GOPAL IMPORTERS & EXPORTERS PRIVATE LIMITED LTD
16 ITA 5391/DEL/2025 2017-18 {0] BAl. GOPAL IMPORTERS & EXPORTERS PRIVATE LIMITED LTD
17 ITA 5392/DEL/ 2025 2009-10 D] OJAS SUPPLIERS LIMITED
8 ITA 5394/DEL{2025 2025-26 [A] VOICE OF INDIAN COMMUNICATION TECHNOLOGY ENTERPRISES
19 [TA 5398/DEL/ 2025 2017-18 [A] ) DARCL LOGISTICS LIMITED
20 ITA S39%/DELJ2025 2021-22 {0] ALSORG INTERIORS INDIA PRIVATE LIMITED
21 ITA S400/DEL/2025 2022-23 [D] ALSORG INTERIORS INDJA PRIVATE LIMITED
—
Assistant Registrarny
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 25-FEBRUARY-2026 (WEDNESDAY)

srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 7919/DEL/2019 2011-12 | [D] MINDA CAPLTAL PVT LTD

2 ITA 413/DEL/2020 2015-16 {A] MEDITATION PROPERTIES PVT. LTD.

3 ITA 243/DEL/2023 2015-16 | [A) PASWARA IMPEX LTD

4 ITA 3750/DEL/2023 2017-18 [A] B R AGROTECH LTD.

& ITA 3751/DEL/2023 2016-17 [A] B R AGROTECH LTD.

6 ITA 2022/DEL/2024 2014-15 [D] TREHAN INFRABUILD PRIVATE LIMITED

7 TTA 2823/DEL/2024 2012-13 (D] MILLENTIUM VINIMAY PRIVATE LIMITED

8 CO 78/DEL{2024 2012-13 {AY MILLENIUM VINIMAY PRIVATE LIMITED

9 ITA 953/DEL/2025 2015-16 | {D] ANKIT AGARWAL (HUF)

10 ITA 956/DEL/2025 2016 [D] WELLISEN NUTRACEUTICALS PRIVATE LIMITED

1 ITA 3640/DEL/2025 2018-19 [A] NIRAMAYAA CONSULTING INDIA PRIVATE LIMITED

12 ITA 3641/DEL/2025 2015-16 [A] SHAILESH KUMAR

13 ITA 3642/DEL/ 2025 2012-13 [A] SAPTENT CONSTRUCTIONS PRIVATE LIMITED

14 | ITA 3643/DEL/2025 2015-16 | [A] JSP PROJECTS {P) LTD

15 ITA 3644/DEL/2025 2016-17 [A] ISP PROIECTS {P) LTD

16 | ITA 3645/DEL/2025 201920 | [A) JSP PROJECTS (P) LTD

17 ITA 3646/0DEL/2025 2020-21 {A] ISP PROJECTS (P) LTD

18 ITA 3647/DEL/2025 2021-22 [A] J5P PROJECTS (P) LTD

19 | ITA 3648/DEL/2025 2016-17 | [A] M/S MPS STRUCTURE (P) LTD.

20 ITA 3649/DEL/ 2025 2016-17 [A] REFCP INDIA COMPANY

21 ITA 3651/0EL/2025 2017-18 [D] LYALLPUR UNIFORMS PRIVATE LIMITED

22 | TTA 5402/DEL/2025 2017-18 | [A] JASNEET KAUR BHATIA

Assistant Registran™ .
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INCOME YAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 26-FEBRUARY-2026 (THURSDAY)
s Appeal Number Assmt. Year Assestes Name Remarks
1 ITA 4902/DEL/2018 2013-14 {A] OXIGEN SERVICES INDIA PVT. LTD. {{R/M))
2 ITA 1193/DEL/2022 2016-17 ] MOHAN EXPORTS (INDIA) PVT. LTD.
3 ITA 2601/DEL/ 2022 2008-09 [0] MDLR ESTATES PVT. LTD.
4 | ITA 2802/DEL/2022 2008-09 | {D] MDLR BUILDERS PVT, LTD.
S ITA 1002/0EL/2023 2019-20 [A] TARUN KUMAR JAIN
G 1TA 1907/0EL/2023 2013-14 [A] NTPC LIMITED
7 | 1TTA 1908/DEL2023 2014-15 | [A] NTPC LIMITED
8 ITA 1909/DEL/2023 2015-16 [A] NTPC LIMITED
9 ITA 1938/DEL/ 2023 2013-14 [D} NTPC LTD
10 ITA 1939/DEL/2023 2014-15 [D] NTPC LTD
1 ITA 1940/DEL/2023 2015-16 [0) NTPC LTD
12 ITA 258/DEL/2024 2012-2013 | [A) AERENS PROJECTS AND INFRASTRUCTURE PRIVATE LIMITED
13 ITA 259/DEL/2024 2017-2018 | [A] AERENS PROJECTS AND INFRASTRUCTURE PRIVATE LIMITED
14 ITA 265/DEL/ 2024 2012-2013 | [A] METROLINE PROMOTERS PRIVATE LIMITED
15 ITA B52/DEL{ 2024 2017-18 [A} MADAN LAL
16 ITA 4679/DEL/ 2024 2017-18 {0] MOHD SULTAN
17 ITA 6149/DEL{ 2024 2017-18 [A] AMIR ARMED
18 ITA 6150/DEL/2024 2017-18 [A] NAVED AHMED
19 ITA B76/DEL{ 2025 2018-19 [D] VIDYA METAL MANUFACTURING COMPANY PRIVATE LIMITED
20 €O 280/DEL/2025 2018-19 {A] VIDYA METAL MANUFACTURING COMPANY PRIVATE LIMITED
21 TTA 923{DEL/2025 2014-2015 | [A] MANOHAR FILAMENTS P LTD
2 TTA 938/DEL/2025 2012-13 [A] NEERAD
23 ITA 939/DEL/2025 2012-13 [A] NEERAD
24 ITA 941/DEL/2025 2013-14 {A) GURL PAL
25 ITA 1461/DEL/ 2025 2012-13 [D] AGRA DEVELOPMENT AUTHORITY
6 ITA 1462/DEL/2025 2014-15 [D) AGRA DEVELOPMENT AUTHORITY
27 ITA 1463/DELS2025 2016-17 ) AGRA DEVELOPMENT AUTHORITY

o
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 02-FEBRUARY-2026 (MONDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 5268/DEL{2011 2006-07 [A] M/S. VINAY KUMAR (#/8)
2 ITA 9201/DEL/ 2016 2010-11 [A] SHRI JAGBIR
3 174 5724/DELJ 2016 2005-06 [A) M/S. CIMMCO LTD. (RfM)
4 1TA 6425/DEL{2016 2008-09 [D] MfS. THAPAR HOMER LTD, (RfM}
5 ITA 2408/DEL{ 2017 2006-07 [A] M/S. AIRPORTS AUTHORTTY OF IND1A
6 ITA 5243/DEL/ 2017 2010-11 (D] VISHAL GOLD & PRECIOUS STONES PVT. LTD.
7 ITA 873{DELf2018 2009-10 [A] KUSUM LATA {R/HM)
8 ITA 874/DEL/2018 2010-11 [A] KUSUM LATA (RfMi
9 [TA 875/DEL{2018 2011-12 [A] KUSUM LATA (R;M)
10 ITA 3254/0EL/2018 2012-13 [A] RAGHAV ADITYA CHITS P.LTD
11 ITA 4708/0FL{2018 2008-09 [A] MUKESH KHURANA
12 ITA 5130/DEL/2018 2015-16 [A] BRAHMAPUTRA INFRASTRUCTURE LIMITED
13 CO 10/DELS2020 2001-02 [A] PRECISION &GENCICS PYT. LTD.
14 1TA 9038/DEL/201% 2000-01 [A) PRECISION AGENCIES PVT. LTD.
15 ITA 9035/DEL/ 2019 2001-02 [A] PRECISION AGENCIES PVT. LTD.
16 ITA 9040/DEL 2019 2002-03 [A) PRECISION AGENCIES PYT. LTD.
17 [TA 9274fDEL{2019 2001-02 [D] PRECISION AGENCIES PVT. LTD.
18 ITA 401/DEL/2021 2015-16 [A] NAVDEEF SINGH
19 ITA S515/DEL2025 2018-19 [A] VESTIGE MARKETING PVT. LTD.
20 ITA S516/DELS2025 2039-20 [A) VESTIGE MARKETING PVT LTD
21 ITA 5517/DELf2025 2020-21 [A] VESTIGE MARKETING PVYT LTD
22 1TA 5518/DEL{2025 2021-22 [A] VESTIGE MARKETING PVT LTD
23 I1TA 5519/DEL{2025 2022-23 [A] VESTIGE MARKETING PVT LTD
29 1TA 5520/DELS2025 2023-24 [A] VESTIGE MARKETING PVT LTD
25 ITA 5521/DEL/2025 2024-2% {A] VESTIGE MARKETING FVT LTD
26 ITA 5522/DELS2025 2015-16 {A) MG HOUSING PRIVATE LIMITED
7 [TA 5523/DELF2025 2015-16 [A] MG HOUSING PRIVATE LIMITED
28 iTA 5526/DELf2025 2018-19 {A] ASHOK SETHI
29 T4 5527/DEL/2025 2020-21 [A) SHANTI NIKETAN EDUCATION

<5 o
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INCOME TAX APPELLAYE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 03-FEBRUARY-2026 (YUESDAY)
sr Appeal Number Assmt. Year Assesses Name Remarks
1 ITA 1228/DEL{2006 2002-2003 | (0] SHEENA INDUSTRIES {26GA)
2 ITA 1229/DEL{2006 1999-2000 [D] SHEENA INDUSTRIES
3 ITA 970/DELS2007 2003-2004 [D] SHEENA EXPORTS ((OLD APPEAL/TOP PRIORITY))
4 ITA 3076/DEL/2008 2004-2005 | [A] SHEENA INDUSTRIES
5 ITA 6848/DELS2017 2013-17 {A] TIRUPAT] BALAJ] FIBER LTD.
6 iTA 83/DELS2018 2011-12 [D1 JAGATIIT INDUSTRIES LIMITED
7 ITA 84/DELS2018 2012-13 [O] JAGATIIT INDUSTRIES LIMITED
8 ITA 85/DEL/2018 2013-14 [0] JAGATIIT INDUSTRIES LIMITED
¢ C0 98/DEL/2019 2012-13 [A) JAGATIIT INDUSTRIES LIMITED
10 CO 97/DEL/2018 2011-12 [A] JAGATIIT INDUSTRIES LIMITED
11 ITA 3507/DEL/2017 2012-13 [A) PETRONET LING LTD.
12 [TA S2/DEL2017 2008-09 {A) MfS, PETRONET LNG LTOD.
13 ITA 4144/0EL 2017 2012-13 [D) PETRONET LNG LTD.
14 ITA 2147/DELf2018 2013-14 [A} PETRONET LNG LTD.
15 ITA 2401/DEL{2018 2013-14 [0] PETRONET LNG LTD,
16 ITA 5153/DEL/2018 2014-15 [A] PETRONET LNG LTD.
1/ ITA 707%/DEL/2018 2015-16 [A] PETROMET LNG LTD,
i3 1TA 7455/DEL{2018 2015-16 [A) GAURAY SALHOTRA {R/t1)
19 ITA 36B/DEL/201% 2015-16 [A] DINESH KUMAR (HUF)
20 ITA 4494/DELS2019 2013-14 [D] NEMINATH INDUSTRIES PVT. LTD.
21 ITA 4691/DEL{2019 2013-14 {A] OZONE BUILDERS & DEVELOPERS PVT LTD
22 174 8604/DEL/ 2019 2011-12 [A] BONANZA PROMOTERS PLTD
23 ITA 886/DELf2021 2017-18 [D1 N C JEWELLERS
24 TTA 993/DEL/ 2021 2017-18 (A] N.C. JEWELLERS
5 174 3770/DEL/2025 M [A) SOWGOOD FOUNDATION
26 ITA 3772/DEL{2025 2011-12 [A] ANJU CHOPRA
27 ITA 5528/DEL2025 2017-18 [A] MfS. SWARNIM LEASING & HOLDINGS LTD.
28 {TA 5529/0EL/2025 2017-18 {A] RAJESH KUMAR
29 {TA 5530/DEL 2025 2016-17 {A) PEBBLES INFRADEVELCPERS PRIVATE LIMITED
30 ITA 5533/DELF2025 2017-18 [A] SUBHADRA BHARDWAD
3 ITA 5533/DEL/2025 2016-17 [A] SUBHASH CHANDER GUPTA
32 1TA 5534/DELf2025 2017-18 [A] SUBASH CHANDER GUPTA
23 174 S535/DEL2025 2018-19 [A) SUBASH CHANDER GUPTA
39 ITA 5536/DEL{2025 2018-20 [A]) SUBHASH CHANDER GUFTA
35 ITA 5537/DEL2025 2021-22 [A] SUBHASH CHANDER GUPTA

y'sta;%’e;g-hwi
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l INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF F BENCH FOR 04-FEBRUARY-2026 {WEDNESDAY)
Srl Appeal Number Assmit. Year Assessee Name Remarks
1 ITA 4514/DEL{ 2005 1989-1990 [A] DOUBLE A FARM LTD. {CLD AFPEAL TOR PRIGRITY)
2 T4 2528/DEL 2010 2005-06 [D] 5H. SANJEEY MALHOTRA [(H.0 ARPEAL TOF PRICRINY)
3 ITA 2772/DELI2014 2009-10 [D] SH. KUNJAN ARCRA
4 CO 77/DEL/ 2024 2009-10 [A] SH. KUNIAN ARCRA
5 ITA 3415/DEW2016 2011-12 [0] M/S A2Z MAINTENANCE AND ENGG. SERVICES LTD.
6 ITA 3416/DEL/ 2016 2012-13 [O) MfS A2Z MAINTENANCE AND ENGG. SERVICES LTD.
7 1TA 3417/DELf2016 2013-14 [0] MfS A2Z MAINTENANCE AND ENGG. SERVICES LTD.
8 1TA 3505/DELS2016 2011-12 [A) A2Z MAINTENANCE & ENGINEERING SERVICES LTD.
9 1TA 3506/DEL{2016 2012-13 [A] A2Z MAINTENANCE & EMGINEERING SERVICES LTD.
10 ITA 3507/DEL{2016 2013-14 [A] A2Z MAINTENANCE & ENGINEERING SERVICES LTD.
11 ITA 5026/DEL/2016 2011-12 [D] M{S. AR INDLA SATS AIRPORT SERVICES PVT. LTD.
12 ITA B6533/DELf2017 2013-14 [C] AR LINIDLA SATS AIRPORT SERVICES PYT. LTD.
13 ITA 645/DELf2018 2012-13 [D] AIR [NDIA SATS AIRPORT SERVICES PVT, LTD.
14 1TA 505/DEL/2018 2010-11 [A] GIRDHARI LAL THROUGH LfH SH. PREMCHAND & OTHERS {F/M}
15 1TA 190/DEL/2021 2013-14 [A] VIPUL GUPTA
_ll’: 1TA S538/DELf 2025 2008-9 [A] ).V, INDUSTRIES PVT, LTD,
1% 114 5535/DELF2025 2014-15 [A) ISHLEEM KAUR
I8 ITA 5540/DELf 2025 2021-22 [A] ASHA GUPTA
19 ITA 5541/DEL/2025 2016-17 [A] RAHUL BANSAL
20 1TA 5542/DELS2025 2017-18 [A] RAHUL BANSAL
21 ITA 5543/DELf2025 2018-19 [A]) RAHUL BANSAL
22 ITA 5544/DEL/2025 201%8-20 [A] TRISHUL REALCON PYT LT
23 ITA 5545/ DELf2025 2013-14 [A]} A2Z WASTE MANAGEMENT (ALIGARH) LIMITED
21 ITA 5546/DEL{2025 2013-14 [A] A2Z WASTE MANAGEMENT (ALIGARH) LIMITED
25 114 5547/ DEL{ 2025 2013-14 [A) A2Z WASTE MANAGEMENT {ALIGARH) LIMITED
26 [TA 5548/DEL/2025 2013-14 [A] A2Z WASTE MANAGEMENT {ALIGARH) LIMITED
27 ITA S549/DEL{2025 2013-14 [A]) AZZ WASTE MANAGEMENT {ALIGARH) LIMITED
28 [TA 5350/DEL/2025 2015-16 [A] A2Z WASTE MANAGEMENT {ALIGARH) LIMITED
_29 ITA 5551/DEL/2025 2013-14 [A) A27 WASTE MANA(&EMENT (JAIPUR} LIMITED
kLY 14 5552/DEL2025 2014-15 [A] A2Z WASTE MANAGEMENT {JAIPUR} LIMITED

Assistant R
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INCOME TAX APPELLAYE YRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 05-FEBRUARY-2(026 (THURSDAY)

Srl

Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 2360/DEL/ 2015 2005-06 [A] M5, KHEMKA STUART LEISURE LID.
2 ITA 7087/DELf2017 2012-13 [A] SEAVIEW DEVELOPERS FVT. |TD.
3 ITA 3731/DELS2025 2014-15 (D] M/S PANDIT MUNSHI RAM & ASSOCIATES PVT LTD
4 ITA 3734/DEL{2025 2017-18 [A] POONAM SAWHNEY
5 ITA 3735/DELf2025 2017-18 [0] RAJESH CRAFTIEWEL IND1A PVT, LTD.
6 iTA 5468/DEL{ 2025 2016-17 [C} HARIOM COMMUNICATION LLP
7 CO 279{DELf2025 2017-18 [A] HARIOM COMMUNICATION LLP
8 CO 278/DEL{2025 2016-17 [A] HARIOM COMMUNICATION LLP
9 I1TA 5469/DEL/2025 201718 [O] HARIOM COMMUNICATION LLP
10 ITA 5554/DELS 2025 2016-17 [A} SAMEER BAHADUR
11 ITA 5555/DEL/2025 2015-16 [D] SANIEEV AGGARWAL
12 ITA 5557/DELS2025 2014-15 [A] NUSRAT BANKA
13 ITA 5558/DELf2025 2010-11 [A] VINOD KUMAR
14 ITa 5559/DELF202S 2021-22 (D] FARGO ESTATE PVT LTD
15 CO 226/DEL{2025 2021-22 [A] FARGO ESTATE PVT LTD
16 ITA S560/DEL/ 2025 2019-20 [D] NOWVELLE SECURITIES PYT LTD
17 CO 227{DEL{ 2025 2019-20 [A) NOUVELLE SECURITIES PV L1D
18 ITA 5561/DEL 2025 2013-14 [A] M{S DAFFODILLS PHARMACEUTICAL LTD.
15 TTA 5562/DEL{ 2025 2020-21 [A] GOLDEN SANDHAR MILLS LIMITED
20 1TA 5563/DEL{2025 2023-24 [A] SUBROS EDUCATIONAL SOCIETY
21 ITA 5564/DEL/2025 2013-14 [A} MR PROVIEW REAL TECH PRIVATE LIMITE DIRECTOR
2 ITA 5566/DEL/2025 2018-19 [A] VAZIR SINGH
23 ITA 5568/DEL/2025 2018-17 [A] ASHOK BANASAL
2| ITA 5565/DELS2025 2019-20 [A] PRIGRITY MEDIA PRIVATE LTD
25 [T4 5570/DELf2025 2020-21 [A] AMIT AGGARWAL

Soo-N
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF F BENCH TOR Q9-FEBRUARY-2026 (MONDAY)
sr Appeal Numb t. Year Assessee Name Remarks
1 [TA 3966/DELf2025 2020-21 D] VEDNA TRADING PVT, LTD.
2 ITA 3809/DEL2025 2019-20 [D] VEDNA TRADING PRIVATE LIMITED
3 C0 162/DELf 2025 2019-20 [A] VEDNA TRADING FRIVATE LIMITED
4 CO 207/DEL{ 2025 2020-21 [D] VEDNA TRADING PVT. LTD.
5 174 3813/DELf2025 2018-20 [D] KRITUNAIRU BUILDERS AND DEVELOPERS PVT LTD
& 1TA 3967/DEL{202S 2020-21 [D] KRITUNAIRL BUILDERS AND DEVELOPERS PVT. LTD.
7 CO 208/DELf2025 2020-21 [D] KRITUNAIRL BUILDERS ANC DEVELOPERS PVT, LTD.
3 ITA 3814/DEL/2025 2020-21 {D] GENIUS ASSOCIATES
9 CO 200/DEL{2025 2020-21 [O] GENILS ASSOCIATES
10 1TA 3315/DELS2025 2020-21 [C] PORTER BUILDCON PVT, LTD,
1 L0 201f0EL2025 2020-21 [D] PORTER BUNLDCON PVT. LTD.
_-:2 ITh 3816/DEL/2025 2020-21 [D] ELLORA BUILDTECH PVT, LTD.
13 C0 202/DEL/2025 2020-21 [D] ELLORA BUILDTECH PYT, LTD.
14 ITA 381B8/DEL{2025 2020-21 [D] SEVEN HEAVEN INFRABUILD PVT. LTD.
15 CC 159/DEL{2025 2020-21 [A] SEVEN HEAVEN INFRABUILD PVT. LTD.
1€ IT4 38149/DELf2025 2020-21 [B] ZENTRUM BUILDWELL PRIIVET LIMITED
17 CO 154/0ELf 2025 2020-21 {A] ZENTRUM BUILDWELL PRIIVET LIMITED
18 ITA 3826/DEL{2025 2019-20 fD] POONAM BATRA
19 1TA 3827/DEL{2025 2020-21 [D] POONAM BATRA
20 CO 203/DELf2025 20159-20 (D] POONAM BATRA
21 ITA 3830/DEL/2025 2020-21 [D] ONEPOINT ASSOCIATES
22 CO 204fDEL 2025 220-21 [D] ONEPGINT ASSCGCIATES
__}‘.3 ITA 3831/DEL/2025 2020-21 (D] ALESH INFORMATION TECHN;.)LOGY PVT. LTD.
2 ITA 384 3/DEL/ 2025 2019-20 [D] ALESH INFORMATION TECHNOLDGY PVT. LTD.
_.2‘5 O 153,I’DEL}202.5-. ..... 2019-20 [A] ALESH INFDRMATIO.I; ;EC;N;LOGY ;"Jf LTD.
_26 CQ 157{DEL{2025 2020-21 [A] ALESH INFORMATION TECHNOLOGY PVT. LTD.
7 ITA 3836/DEL{202S 2020-21 [D] DELIGHT BUSINESS SOLUTIONS
28 CO 205/DEL{2025 2020-21 (D] DELIGHT BUSINESS SOLUTIONS
29 [IA 3IRIF/OELI 2025 2020-21 (D] LEOSIGN DEVELOPERS PVT. LID,
30 ITA 3840/DEL/2025 2020-21 [C] SAMRAT INFRACOM PVT. LTD.
31 ITA 3963/DEL 2025 2020-21 [D} AWESOME BUILDERS
- 32 CO 155/DELf2025 2020-21 [A) AWESOME BUILDERS
33 ITA 3962/DEL{2025 2020-21 [D] SUNVISION ADVERTISING & MARKETING PVT. LTD.
34 CO 160/DELS2025 2020-21 [A] SUNVISION ADVERTISING AND MARKETING PVT LTD
35 ITA 3969/DEL{2025 2020-21 [D] RACHAITA BUILDCON PVT. LTD.
36 CO 161/DELF20S 2)20-21 [A) RACHAITA BUILDCON PVYT. LT0.
37 ITA 3968/0EL/2025 2020-21 [D] MATRIX ESTATES
38 ITA 3975/0EL{2025 2020-21 (O] POWER VISION PROPERTIES
39 CO 156/DEL 2025 202321 [A]} POWER. VISION PROPERTIES
a0 1TA 2970/DELf 2025 2020-21 [D] SUNSTAR INFRABUILD PVT. LTD,
a1l [TA 4085/DEL/2025 2019-20 (D] SUNSTAR INFRABULLD PVT. LTD.
’>4? CO 158/DELf 2025 2020-21 [&) SUNSTAR [NFRABUILD PVT. LTD.




P S
L
CAUSE LIST OF F BENCH FOR 09-FEBRUARY-2026 {MONDAY) E"’.;’)

s Appeal Number Assmi. Year Assessee Name Remarks
43 1TA 1416fDEL/ 2024 2021-22 [A] ONEHUB {CHENNAI} PRIVATE LIMITED
44 ITA 3293/DEL 2025 2020-21 {A] M{5 SAMRAT INFRACON PRIVATE LIMITED
15 ITA 329%/DEL{2025 2020-21 [A] M{S LEOSIGN DEVELOPERS PRIVATE LIMITED
a6 1TA 3296{DEL/2025 2019-20 [A] MfS KRITUNAIRU BUILDERS AND DEVELOPERS PRIVATE LIMITED
a7 1TA 3297/DEL{2025 2020-21 [A) POONAM BATRA
' 44 [TA 3298/DFL2025 2020-21 [A] M/S MATRIX ESTATES
19 [TA 3335/DELS2025 2019-20 [A]) PRANJIL BATRA
50 ITA 3336/0ELS2029 2020-21 [A) PRANJLL BATRA

Assistant REGistrar

- 27-Jan-2026] -
L4 (\/



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF E BENCH FOR 10-FEBRUARY-2026 (TUESDAY)

s

Appeal Number Assmt. Year Assessee Name Remarks
i O 179/DEL 200 2004-05 [A] M/S SAHARA INDIA FINANCIAL CORPORATION LTD.
2 CO 157/DEL2017 2012-13 {A] M/S. SAHARA TNDIA FINANCIAL CORPORATICN LTD.
3 CO 199%/DEL 2017 2013-14 {A] SAHARA INDIA FINANCIAL CORPORATION LTD.
4 CO 208{DEL{2017 2014-15 {A] SAHARA INDIA FINANCIAL CORP. LTD.
5 CO 14/DEL{2019 2015-18 [A] SAHARA TNDIA FINANCIAL CORPORATION LTOD.
6 ITA 3248/DEL{2009 2002-03 [DF M/S. SARARA INDIA FINANCIAL CORPORATION (OLD MATTER/TOP PRIORITY)
7 1TA 3353/DELf2009 2002-03 [A) SAHARA INDIA FINANCIAL CORPORATION LTD (OLL MATTER/ TOP PRIORITYS
8 1TA 648/DEL/2010 2003-04 [A] SAHARA INDIA FINANCIAL CORP. ITD. {OLD MATTER/ TOP PRIORITY)
9 1TA 1084/DELf2010 2003-04 [D] M{S. SAHARA INDIA FINANCIAL CORPORATION LTD. (OLD MATTERSTOP PRIGRITY)
10 1TA 1607/DELf2010 2004-05 [D] M/S SAHARA INDIA FINANCIAL CORPORATION LTD. {OLD MATTER/TOP PRIORITY)
11 ITA 1953/DEL/2017 2011-12 [O] MfS. SAHARA INDIA FINANCIAL CORPORATION LTD.
12 LTA 2787fDEL/2017 2012-13 (0] M/S. SAHARA INDIA FINANCIAL CORPORATION LTD.
i3 1A 4363/DEL/2017 2013-14 [D] SAHARA INDIA FINANCIAL CORPORATION LTD.
14 [TA 4359/DELF2017 2014-15% [D] SAHARA INDIA FINANCIAL CORF. LID.
15 1TA 6927/DEL 2018 2015-16 {D] SAHARA INDIA FINANCIAL CORPORATION LTD.
16 CO 162/DELS2011 2003-04 {A] /5. SAHARA INDIA (FIRM)
17 €O 242/DEL{2011 2004-05 [A] M{S SAHARA INDI1A (FIRM}
18 CO 245/DEL{2011 2005-06 [A] M{S SAHARA INDIA (FIRM}
15 ITA 1820/DEL/2011 2003-04 [O] M/S. SAHARA INDIA (FIRM)
20 1TA 3140/DEL/2011 2004-05 [0] M/S SAHARA INDILA (FIRM)
21 TTA 3143/DELf2011 2005-06 [D] M7S SAHARA INDIA (FIRM)
22 1TA 5176/DELS2016 2005-10 [D] M/S SAHARA TNDIA (FIRM) o
23 17A 5725/DELf2013 2003-10 [D] M/S. SAHARA INDIA {FIRM)
24 ITA 260/DELf2017 2011-12 [O] M{S. SAHARA INDIA (FIRM)
25 ITA 2786/DEL/2017 2012-13 (D] M5, SAHARA INDIA (FIRM)
26 CO 37/LKW/ 2006 1998-99 (A] SAHARA [NDIA LTD.
_2_? CO 36/LKW/ 2006 1997-98 {A] SAHARA INDTA LTD.
28 CO 39/LKW/2006 2000-04 [A] SAHARA INDIA LTD.
29 CO 407LKW/ 2006 2001-02 {A] SAHARA INDIA LTD.
30 ITA 898/LKW/2005 1596-97 {A] SAHARA INDIA LTD.
31 [TA 45/LKW/2006 1967-98 (D] SAHARA INDIA LTD.
32 [TA 46/LKW/2006 1958-99 [O] SAHARA [NDIA LTO.
_33 ITA 7B/LKW/2006 2000-01 [O] SAHARA TNDIA LTD.
34 TTA 122/LKW/ 2006 2001-02 [O) SAHARA [NDIA LTO.
35 1TA 1243/DELf2009 2003-04 [A] SAHARA [NDIA LIMITED
36 1TA S844/DEL/2013 2009-10 [A] SAHARA [NDIA
37 ITA 5792/DELf2019 2016-17 [D) SAHARA INDIA
38 ITA 7235/DEL/2018 2013-14 [A] SAHARA TUTNER CON STRUCTIONS LTD

Ko

Assistant Eegi;f;am
?ﬁ

27-Jan-
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELH]

CAUSE LIST OF F BENCH FOR 11-FEBRUARY-2026 (WEDNESDAY)

sd Appeal Number Assmit, Year Assessee Name Remarks
1 ITA 2363/DEL/ 2016 2007-08 {A) M/S TIRUPATI BALAJI FIBER LTD.

2 1TA S226/DEL{2016 2012-13 [A] M{fS SHRING CONSTRUCTION CO. PVT. LTD.
3 ITA 7057/DELf2018 2012-13 [A) SHRING CONSTRUCTION COMPANY PVT. LTD.
q ITA 1699/DEL/2019 2014-15 [A] BHASIN MOTORS PVT. LTD

5 ITA 5544/DEL2019 2014-15 [A] BHASIN MOTORS LTD

6 ITA 2132/DEL/2019 2009-10 {A] KUMAR FOODS INDUSTRIES LTD.

7 ITA 2133/DELf2019 2010-11 [A] KUMAR FOODS INDUSTRIES LTD.,

] ITA 2134/DEL{2019 2011-12 [A] KUMAR FOODS INDUSTRIES LTD.

9 1TA 2135/DEL/2019 2012-13 [A] KUMAR FOODS INDUSTRIES LTD,

10 ITA 2136/DEL{2019 2013-14 [A] KUMAR FOODS INDUSTRIES LTD.

11 ITA 2137/DELF2019 2014-15 [A] KUMAR FOODS INDUSTRIES LTD.

12 ITA 2138/DELF2019 2015-16 {A] KUMAR FOODS INDUSTRIES LTD.

13 ITA 6632/DEL/2019 2011-12 [A] ERICSSON INDILA PYT. LTD.

14 ITA 6667/DELS2019 2011-12 {D] ERICSSON INCIA PVT, LTD.

15 1TA 1689/DEL2021 2016-17 [A] ERICSSION INDIA PVT. LTD.

16 [TA 27{DEL{2020 2016-17 [D] THE HINDUSTAN TIMES LTD

17 [Ta 335/DELS2021 2012-13 [A] FITTIEE LIMITED.

18 1T 339/0DELS2021 2013-14 [A) FITJEE LIMITED.

19 ITA 961/DELf2022 2012-13 [A] FITIEE LTD:.

20 {TA 821/DEL202] 2015-16 [A] FALZAN ArMAD

21 17A 1008/DELf2021 2002-03 [D] NORM CONSULTANTS PYT. LTD.

22 I7A 3746/DELf2025 2018-19 [D] VINOD KUMAR

23 ITA 3747/DELI 2025 2019-20 (D] VINOD KUMAR

24 [TA 3748/DEL/2025 2020-21 (D] VINOD KUMAR

Assistan% Eeg:‘su-ar

y A 27-Jan-202
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[ INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 12-FEBRUARY-2026 (THURSDAY)

srl r Appeal Number Assmit. Year Assesses Name Remarks
1 ITA 5268/DEL/2016 2009-10 [A] MfS ELDECO INFRASTRUCTURE & PROPERTIES LTD.
2z ITA 8132/DEL{2016 2009-10 [0] MfS ELDECO INFRASTRUCTURE & PROPERTIES LTD.
3 1TA 2396/DEL{ 2019 2014-15 [A] PULIN INVESTMENTS (F) LTD.
4 ITA 3195/DELf2019 2015-16 [D] TELECOMMUNICATIONS CONSULTANTS INDIA LFD.
5 ITA 3371/DEL2019 2015-16 [A) TELECOMMUNICATIONS CONSULTANTS INDIA LTD.
3 TTA 28/DEL/2020 2016-17 (0] TELECOM COMSULT INDIA LTD.
7 ITA 4408/DEL/2019 2013-14 [A] UNITECH REALITY PVT. LTD.
8 1TA A409/DELf2019 2010-11 [A] UNITECH RESIDENTIAL RESORTS LTD.
9 ITA 205/DEL/2020 200%-10 [D) D-ART FURNITURE SYSTEMS P.LTD
10 ITA 1709/DEL{2020 2017-18 [A] PEEJAY INDUSTRIES PYT LTD
1 ITA 2875/DEL 2024 2017-18 [D] PEEJAY INDUSTRIES PVT, LTD.
12 ITA 3751/DELS2025 2020-21 [A) PARMESH CONSTRUCTION COMPANY LTD
13 1TA 3752/DEL{2025 2021-22 [A] PARMESH CONSTRUTION COMPANY LTD
14 ITA 3753/DEL/2025 2017-18 (D] SAMIAY JAIN (E FILE)
15 ITA 3755/DELf2025 2013-14 [A] BELA SAHNI
16 ITA 5488/DEL/2025 2019-20 [D] PREEKSHAT BHASIN (€ FILE:
17 ITA 557 1/DELS2025 2018-19 [A] DOMUS GREENS PRIVATE LIMITED
13 ITA 5573/DEL{2025 2015-16 [A) KANHA SOFTECH PRIVATE LIMITED
19 ITA 5574/DEL/2025 2012 [D] M/S RADHA JEWELLERY HOUSE

l 20 ITA 5575/DELf2025 2018-19 [D] THE SARASWATIT EDUCATIONAL SOCIETY REGD

! 21 ITA 5576/DEL{2025 2015 [D] TAYAL SONS PRIVATE LIMITED
a2 1TA 5578/DELS 2029 2017-18 [A] LALA SHER SINGH MEMORIAL JEEVAN VIGYAMN TRUST SOCIETY




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 16-FEBRUARY-2026 (MONDAY)

EL Appeal Number Assmt. Year Assessee Mame Remarks
1 ITA 3625/DEL{2015 2009-10 {A] M/S. QRIENT CRAFT LTD.

? ITA 3626/DEL{2015 2010-1t {A] M/S. ORIENT CRAFT LTD.

3 ITA 3773/DELf2015 2009-10 [D] M/S. ORIENT CRAFT LTD.

4 ITA 3774/DELS2015 2010-11 [D] M/S GRIENT CRAFT LTD.

5 ITA 3202/DEL 2017 2011-12 [D] ORIENT CRAFT LTD.

3 ITA 3203/DEL/ 2017 2012-13 (D) GRIENT CRAFT LTD.

7 ITA 479/DELf2017 2006-07 [A) CHARU SHEKHAR GUPTA

8 ITA 9B0/DELS2017 2007-08 [A] CHARU SHEKHAR GUPTA

9 TTA 1154/DELS2017 2009-10 [D] SHRI CHARU SHEKHAR GUPTA {RfM)

10 [TA 1156/DEL/2017 2011-12 [D] SHRI {HARU SHEKHAR GUPTA

11 CQ 76/0DELf2017 2012-13 {A] 5H. CHARU SHEKHAR GUPTA

12 ITA 6358/DEL{2019 2006-07 [A] CHARU SHEKHAR GUPTA

13 TTA 6365/DELS2019 2007-08 [A] CHARU SIHEKHAK GUPTA

14 1TA 1753/DEL{ 2018 2012-13 [A] SAPIENT CONSULTING PYT. LTD.

15 {TA 7022/CEL/2018 2008-09 (D] SAPIENT CORPORATION PVT, LTD.

16 ITA 7475/DEL{2018 2012-13 [D] CHANNEL NINE ENTERTAINMENT LTD

17 ITA 4355/DEL/2019 2011-12 [A] UF BONES MILLS PVT LTD

18 ITA 6185/DEL{2019 2014-15 [A] UP BONES MILLS PVT LTD

149 ITA 6234/DELS2019 2015-16 [A] UP BONES MILLS PVT LYD

20 1TA 7320/DELF2019 2015-16 [A] EDENIC PROPBUILD PRIVATE LIMITED

21 ITA 7337/DELF2019 2015-16 [D] EDENIC PROPBUILD PRIVATE LIMITED

22 1TA 7336/DELS2019 2015-16 (D] ELLORA [NRATECH PVT. L¥D.

23 1TA 7411/DEL{2019 2014-15 [A] INVERNATIONAL TRACTORS LTD.

24 ITA 7412/DELF2019 2015-16 [A] INTERNATIONAL TRACTORS LTD.

25 1TA 7413/DEL{2019 2016-17 [A] INTERNATIONAL TRACTORS LTD.

L_za ITA 8104/DEL/2019 2014-15 [A} BICL BRITE )V
27 ITA 776/0DEL{ 2020 2014-15 [A] RAM GARHIA CO-OPERATIVE BANK LIMITED
28 ITA 53/DEL/2024 2020-21 {A] BINDU
-
istant Re"gd};;raa/

27-Jan-202
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELH]

CAUSE LIST OF F BENCH FOR 17-FEBRUARY-2026 (YUESDAY)

s

Appeal Number Assmt. Year Assessee Name Remarks
1 CO 270/DEL/2010 200203 [A] M/S. NIIT LTD {{ TOP FRIGRTY(OE (3 APPEALY
2 1TA 4096/DEL/2009 2002-03 [D) M/S. NIIT LTD ({ FOP PRIGRTY(OLD APPEAL )Y
3 ITA 2058/DEL/2010 2000-01 [A) NILT {{TOP PRIORTY{ULD APPEAL}}
4 ITA 2059/DEL/2010 2001-G2 [A] NILT {{TOP PRICRIY{OLD APPEALY)
5 ITA 2060/DEL/2010 2002-03 [A] NIIT {(TCP PRIORTY{OLD APPEAL))
6 [Ta 2061/DEL{2010 2003-04 (A] NIIT {{ [OF PRICRTY{OLD APPEAL})
7 ITA 2062/DEL/2010 2004-05 [A] NIIT ({TOP PREORTY(OLL APPEELY
8 1TA 2063/DEL{2010 2005-06 [A] NIFT (4708 BTy o apias,
g 1TA 9242/DEL /2019 2010-11 [A] ANIL AGGARWAL o
10 ITA $243/DEL2019 2011-12 [A] ANIL AGGARWAL
n! 1TA S579/DELf2025 2015-1& [A] AKSHAY GOEL
12 1TA 5580/DELf2025 2016-17 [A} AKSHAY GOEL
13 1TA 5581/DEL/2025 2017-18 [A] AKSHAY GOEL
14 ITA 5582/DEL/2025 2018-19 [A] AKSHAY GOEL
15 ITh 5583/DELS2025 2019-20 [A]) AKSHAY GOEL
16 [TA 5584/DEL/2025 2025-26 [A] VAIDIK LOK KALYAN TRUST
17 ITA 5585/DEL/2025 2013-14 [A] AMIT GUPTA (HUF}
18 ITA 5586/DEL/2025 2017-18 [A] FLORENCE NIGHTINGALE EDUCATIONAL SOCIETY
19 [TA 5587/DEL{2025 2014-15 [A] ARCHIT GUPTA AND SONS HUF
20 ITA 5588/DEL/2025 2013-14 D] CANON INDLA PRIVATE LIMITELD
2t ITA 5589/DEL/2025 2015-16 (D] SANJEEV AGGARWAL
22 T1A 9530/DEL/2025 2017-18 [A] PURAN STORE
Assistant Registrar]
27-Jan-2026]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 18-FEBRUARY-2026 (WEDNESDAY)

Srl Appeal Number Assmt, Year Assessee Name Remarks
1 ITA 1851/DEL2019 2009-10 [A] M/S, 5.C. JOHNSON PRODUCTS PVT LTD, ¢ sisl

2 ITA 1852/DEL{2019 2010-11 [A] MfS. S.C. JOHNSON PRODUCTS PVT. LTD. i3/k0

3 1TA 1853/DEL/2019 2011-12 (![?11;'15 KARAMCHAND APPLIANCES PYT, LTD (NOW KNOWN AS ST JOHNSON PRODUCTS PLTD))}
4 ITA 1854/DEL{2015 2014-15 (4] M/S. S.C. JOHNSON PRODUCTS PVT. LTD.

5 [TA 1970/DEL/201% 2008-10 [D] S.C. JOHNSON PRODUCTS PVT. LTD (EfH)

6 ITA 1571/DEL{2019 2011-12 [D] S.C. JOHNSON PRODUCTS PVT. LTD {E/H)

7 TTA 1123/DEL{2020 2015-16 [A] S.C., JOHNSON PVT. LTD.

8 ITA 1209/DEL{2021 2015-16 [D] SC JOHNSON PRODUCTS PVT LTD

9 1TA 3389/DEL{2016 1999-2000 [A] AGEMO EXIM LTD.

10 ITA 3517/DEL{2016 1999-2000 | [A] AGEMO EXIM LTD.

11 ITA 3656/DEL/2017 2012-13 [D] M75. ODEAN SHRINE MULTIPLEX PVT. LTD.

12 [TA 3844/DEL/2017 201213 [A] ODEAN SHRINE MULTIPLEX PVT. LTD

13 ITA 3842/DEL/2017 2012-13 [&) PYR LTD.

14 ITA 4071/DEL/2017 2012-13 {D] PVR LTD.

1% 174 5593/DEL/2025 017-18 [A] AMIL BANSAL

16 1TA 5594/DEL/ 2025 2017-18 [A] SHRI RATHI STEEL {DAKSHIN)

17 1TA 5595/DELf2025 2015-20 [A]) NIKHIL RAJPAL

i8 TTA 5596/DELf2025 2017-18 [A] KRC GEMS PVT LTD

14 [TA 5598/DELS2025 2023-24 [A] SHAKUNTLA DATA

20 ITA 5599/DEL{ 2025 2018-19 [A) PUSHPA

21 ITA S600/DEL/2025 2018-19 [A] PUSHPA

22 1TA 5603/DELS 2025 2019-20 [A] MAHESH KUMAR

23 1TA 5604/ DEL2025 2005-06 [A]) NATIONAL HIGHWAYS LOGISTICS MANAGEMENT LIMITED

29 ITA 5605/DELS2025 2019-20 [A] GOPAL




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 19-FEBRUARY-2026 (THURSDAY)

Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 1254/DEL/2019 2015-16 [A] PAYAL BANSAL

2 1T 2822/DEL/2019 2015-16 [A] MANMEET SINGH SAHNI

3 1T4 4482/DEL/ 2019 2014-15 [A] JAIPRAKASH ASSOCIATES LTD.

4 [TA S428/DELF2019 2015-16 [D] PROMIMENT METAL PVT. LTD.

5 ITA 6866/DELf2019 2014-15 [A] ).R. MODI ASSOCIATES LTD.

6 1TA 7728/DEL/2019 2012-12 [A] 1R, MODI ASSOCIATES L10.

——? 1T 7489/DELf 2019 2012-13 [A] SURENDER MCDI

8 CO 5B/DEL2020 2014-15 [A) RAJESH KEDIA

9 ITA 436/DEL/2020 2012-13 {D] SHIVA DRUMS PVT LTD

1% 1TA 519/DEL/2020 2012-13 (D] SHIVA DRUMS PVT LTD

11 ITA 1643/DEL/2020 2011-12 [A]) PAXTON INFRASTRUCTLURE PVT LTD (RfM}

12 T4 3707/DELS2025 2025-26 [A] ACHARYA MAHAMANDLESHWAR SWAMI GANESHANAND MAHARA) DHARMARTH TRUST
13 ITa 5606/0EL 2025 2013-14 {A] JaY IBER PRIVATE LIMITED

14 ITh SROV/DELS 2025 2018-19 [A) SH. MAHINDER

15 ITA S603/DEL/2025 2011-12 [A] MANGO MEDIA PRIVATE LIMITED

16 1TA S609/DEL{ 2025 2011-12 [A] MANGO MEDIA PRIVATE LIMITED

17 1TA 5610/DELF2025 2011-12 {A] MANGO MEDIA PRIVATE LIMITED

18 1TA 5611/DELS2025 2011-12 [A] MANGO MEDIA PRIVATE LIMITED

19 1TA 5612/DEL{2025 2012-13 [A] MANGD MEDIA PRIVATE LIMITED

20 ITA 5613/DELS2025 2012-13 [A} MANGD MEDIA PRIVATE LIMITED

21 ITA S614/DEL/202S 2012-13 [A] MANGO MEDIA PRIVATE LIMITED

22 I1T4 5515/DELF2025 2012-13 [A] MANGO MEDIA PRIVATE LIMITED

27-Jan-202
L ’gl./ an L -




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI I
CAUSE LIST OF F BENCH FOR 23-FEBRUARY-2026 (MONDAY)
Sl Appeal Number Assmt, Year Assessee Name Remarks
1 ITA 3868/DELF2025 2017-18 [A4]) HARISH CHANDER SEHGAL (G/H (E FILE}}
2 ITaA 402/DELf2015 2011-12 [A] M/S. M A PROJECTS PVT. LTD.
3 ITA 1017/0EL2018 2010-11 DY) PAWAN HANS LTD.
4 1TA 4557/DELf2018 2011-12 [D] PEC LTD.
5 TTA 7305/DEL/2019 2012-13 [A] PEC LIMITED
& 1TA 1513/DEL/20LS 2013-14 [A] MORIT GARG
7 ITA 3118/DEL/201% 200%-10 [A] RAKESH BANSAL (R/M)
8 ITA 37/DEL/2024 2014-15 {O] RAJENDRA KUMAR, (£ FILIING)
9 ITA 3857/DEL/2025 2013-14 [D] SHIV KUMAR GUPTA L 1.k}
10 CO 152/0ELf2025 2013-14 [D] SHIV KUMAR GUPTA
11 [Th 5616/DELS 2025 2015-16 fA] MUKESH GOEL ©& L
12 ITA 5617/DEL{2025 2019-20 [A] MUKESH GOEL {E FiLE)
13 ITA S61B/DEL{2025 2G20-21 [A] MUKESH GOEL (E FILE}
14 ITA 5615/DELf 2025 2015-16 [O] VISTAR INTERIOR LLP (E FILE)
15 ITA 5620/0EL{2025 2017-18 [D] JHELUM JAVERRI PRIVATE LIMITED (E FILE)
I I'TA 5621/DELF202S 2015-16 [A] ANUNEET BUILDWELL PRIVATE LIMITED (L FILE}
17 1TA 5622/DEL/2025 2022-23 D] SURENDER KUMAR GOYAL (5 FliE)
18 ITA 5623/DEL/ 2025 2022-23 (D} ANJU GOYAL {E FLL.E}
19 IT4 5625/DEL/2025 2022-23 [A] VIKAS CHAWLA (E FILE)
20 ITA 5626/DEL/2025 2017-18 [D] INDIAN BROADCASTING FOUNDATION {E FILE}
21 1TA 1293/DELf2018 2013-14 [A] SHANTI DEVI JAIN MEMORIAL TRUST
FHo
Assistant Registrar
L - A7-Jan-2026,
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L INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF F BENCH FOR 24-FEBRUARY-2026 (TUESDAY)

5n Appeal Number Assmt. Year Assessee Name Remarks
1 A 207/ LKW 2002 1998-99 {07 SAHARA AIRLINES LTD. {OLE MAI FERSTOP PRIGRITY)

2 CO 7 2/LKN2005 1598-99 {A] SAHARA ATRLINES UTD. SOTOR PRIRORETY P OLD MATYERY)

3 ITA 2237/DELf2012 2005-06 {A) MILKANTH CONCAST PVT. LTD.

4 ITA 2730/0ELS 2012 2005-08 {D] M{S, NILKANTH CONCAST PYT. LTD.

S I ITA 728fDEL/2016 2007-08 [D} MIS. GUPTA & CO. PVT. LTD.

& _: ITA 2036/0EL{2017 2012-13 [C] MfS. HPC BIOSCIENCE LTD.

7 —: ITA 2731/DEL/2017 2013-14 [0} MfS HPC BIOSCIENCE LTD.

2 : ITA 2732/DEL/2017 2014-15 [D] M{S HPC BIOSCIENCE LTD.

9 ' ITA B201/DELS2019 2011-12 {A]) BLUE BELL PROMOTERS P.LTD {0

10 I| ITA S99/DEL/2020 2011-12 {A] DEEPAK BHARDWA]

11 I| ITA 1875/DELS2020 1996-97 [A] KUBER FLORITECH LT

12 II ITA 1876/0EL 2020 1997-98 [A] KUBER FLORITECH LTD

13 I| 1TA 1877/DEL2020 1997-95 [A) KUBER FINANCE {1) LTD

14 I ITA 5480/DELS 2025 2015-16 [A] DHEUVA GOEL

b : 1TA 5627/DELF2025 2022 [D] SIDHARTH MUNDHRA

i6 : [TA S628/0EL2025 2015-2016 [&] MODERN FROZEMFOOD FRIVATE LIMITED

17 : ITA S625/DELF 2025 2018-19 [D] SBL PRIVATE LIMITED

18 ' TTA 5630/DEL2025 2025-26 {A] GYAN ADHAR WELFARE SOCIETY
19 II 1TA 5631/DELF2025 2025-26 [A) GYAN ADHAR WELFARE SOCIETY
20 T| ITA 5632/DELS 2025 2013-149 [A] VEDANTA LTD.
21 Il ITA S634/DEL2025 2017-18 [A] AMITABH MANCHANDA
22 1TA 5636/DEL2025 2012-13 [&] MPCL INDUSTRIES LIMITED

Assistant R;gis&a

o 27-Jan-2
r




‘_' INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF F BENCH FOR 25-FEBRUARY-2026 (WEDNESDAY)
Srl Appeal Numb A L. Year Assassee Name Remarks
1 ITA 3207/DELf2017 2010-11 [A] TIL AND NATURAL GAS CORPORATION LTD. [F/H)
2 ITA 7754/DELf2017 2011-12 [D] QIL & NATURAL GAS CORPORATION LTD. of 'H*
3 1TA 92/ DEL{2018 2011-12 [A] OIL AND NATURAL GAS CORPORATION LTD, (LiH;
9 ITh 2294/DEL{ 2019 2012-13 [A] OIL ANG NATURAL GAS CORPORATION LTD. (EfH)
5 iTA 2B09/DELS2019 2012-13 [D] OIL AND NATURAL GAS CORPORATION LTD. (E/H)
6 ITA 7394/DEL{2019 2016-17 [A] ESCORTS LTD. (Z60A}
7 1TA 4301/DEL/2019 2014-15 [D] NUTECH CONTRACTS PVT LTD
8 1T 4717/DELS2019 2014-15 [A] AMIT SINGH TREHAN
9 ITA 1815/DEL{ 2020 2011-12 [A] 1SH BUILGCON (P) UMITED
10 [TA 1470/DEL{2021 2016-17 [A] POOJA ARORA
11 TTA 3721/DELf2025 2013-14 [A]) PRATIK JINDAL (£ FILE)
12 ITA 3722/DELf2025 2014-15 [A] PRATIK JINDAL (E FILE)
13 ITA 5637/DELf2025 2013-14 [A] PREM SINGH TANWAR
14 ITA S5638/DEL/2025 2020-21 [A] SAYA BUILDCON CONSORTIUM PRIVATE LIMITED
15 [TA S639/DELF2025 2017-18 {A] VANGUARD MEDTA PRIATE LIMITELD
19 ITA 5640/DEL{ 2025 2017-18 [A] KAPOOR WATCH COMPANY PYVT. LTD.
17 ITA 5641/DELf2025 2018-19 [A] KAPOOR, WATCH COMPANY PVT, LTD.
18 1TA 5642/DEL2025 2019-20 [A] KAPOOR WATCH COMPANY PVT. LTD.
19 ITA 5643fDELF2025 2020-21 [A] KAPOGR WATCH COMPANY PVT. LTD.
20 ITA 5644;DEL{2025 2021-22 [A) KAPOOR WATCH COMPANY PVT. LTD
21 LTA S645/DELI2025 2022-23 [A] KAPOOR WATCH COMPANY PVT, LTD.
22 ITA 5646/DEL/ 2025 2023-24 [A] KAPOOR WATCH COMANY PVT, LTD

==
Assistant Registra

A 27-Jan-2ﬁi/



APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELH]

CAUSE LIST OF E BENCH FOR 26-FEBRUARY-2026 (THURSDAY)

Sd Appeal Number Assmt. Year Assessee Name Remarks
1 IT(S5)A 3/DEL/2015 Dlljg?gfsﬁgg;" [D] M/S. KUBER SECURITIES LTD.

2 CO 69/DEL/2016 nég%,;glg;;o [A) M/S. KUBER SECURITIES LT,

3 1T(S5)A 4/DEL/2015 03{3%;9133;0 {D] M/S. KUBER FINANCE INDIA LTD.
4 CO 70/DEL/2016 03’;%';1{9123?“ {A] M/S. KUBER FINANCE INDIA LTD.
5 IT(SSA 2/DEL/2018 03';3%‘;,?3;;0 {A] KUBER MUTUAL BENEFTT LTD.

BLOCK PERIOD
6 IT{SSIA YDEL/2018 | 0170471987 - | [O] KUBER MUTUAL BENEFITS LTD.
08/05/1957

7 ITA 1460/DEL/2016 2011-12 | [A} SMT. VIDHI AGARWAL

8 iTA 1200/DEL/2019 2014-15 | {A] BSM DEVELOPERS PV, LD, (it}
9 ITA 1648/DEL/2019 201415 | {A] SUNSTONE LEARNING PVT LTD

10 [TA 8200/DEL/2019 201617 | [A] PRIME COMFORT PRODUCTS PLTD
11 {TA 1109/0EL/2020 2013-14 [A) MANK ELECTRIC & TOWERS A.LTD
12 ITA 1110/DEL/2020 2014-15 | [A] MANK ELECTRIC & TOWERS P.LTD
13 ITA 1606/DEL/2020 2016-17 | (D] LALIT MOHAN MADAN

14 1TA 1656/DEL/2020 2011-12 | jA] AASHIYANA INFRASTRUCTURE DEVELOPMENT PVT LTD
15 TA 184/DEL/2021 2016-17 | (D) DINESH KUMAR SHARMA

16 1TA 5459/DEL/2025 2034-15 | [A] VDAY KUMAR SONI (E FILE)

17 ITA 5647/DEL/2025 202122 | [A] SANDEEP KAPOOR

18 [TA S648/DELS 2025 2023-24 [A] SANDEEP KAPOOR

19 [TA 5649/DEL/2025 202122 | [A] AMARJEET SINGH KAPOOR

<Xe¢

Assistant Registrar

|—r

,M?-Jan-;tt’ﬁ/
Li



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELH]

CAUSE LIST OF G BENCH FOR 02-FEBRUARY-2026 (MONDAY)

Sl Appeal Number Assmit, Year Assessee Name Remarks

1 ITA 1264/0ELF2023 2017-18 [A] VIKRAM KUMAR BAJA)

2 ITA 1644 DELF2025 2018-19 [A] TRIUMPH REALTY PRIVATE LIMITED

3 [PA 1735fDEL 2025 2017-18 [©] TECHNC FAC CONTRACTS PRIVATL LIMITED

4 ITA 3088/DEL 2025 201213 [A] RANJITGARH FINANCE COMPANY PRIVATE LIMITED

5 TVA 4301/DELA2025 201415 [A) MACHING POLYMERS {TD

6 TTA 5718/DEL/ 2025 2021-22 [A] OYQ HOTELS AND HOMES PRIVATE LIMITED i
7 ITA 5790/DELS 2025 2018-19 [A] SH. ARPIT CHAURASIA

8 TTA $934/DEL{2025 2017-18 [A] NEW KAl KA NATIONAL JEWEILERS

9 ITA 5935/DEL/2025 2018-19 [A) M/S AARKEN ADVISORS PVT. LTD. o
19 ITA 5936/DEL/2025 2011-12 [A] SH. ATUL KUMAR, BANSAL

1 ITa S036/DFL/ 2025 201617 [A] MMC CARBON FRIVATL LIl

12 ITA 5939/DELf2025 2016-17 {AJ MMC CARBON PRIVATE LIMITED

13 TT4 5940/DEL/ 2025 2016-17 {A) MEDECUBE HEALTBCARE IND2A PRIVATE LIMITED

14 [TA 5943/DEL{ 2025 2019-20 [D) RAHUL SINGHAL

15 TTA R945/DEL/ 2025 2019-20 [A] ASHOK AND SOMS (HLIF}

16 iTA 5946/DELS 2025 2018-19 [A] BEYOND EVOLUTICON TECH SOLUTIONS PRIVATE LIMITED

1/ I'Ta, 7237/DELS2028 2021 [D] OYO HOTELS AND HOMES PYT LTD

Assistant Rég aj

27-Jan- 3626
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 03-FEERUARY-2026 (TUESDAY) l
srt Appeal Number Assmit, Year Assessee Name Remarks
1 CO 231/DEL/2025 2019-20 [A] THE SILK FACTORY
2 CO 235/ DEL/202% 2011-12 [A) SMT. SUDESH GAHLOT
3 ITA 1842/DEL/2025 2022 [D] DISCOVERY LIQUUR HOUSE
4 ITa 4144/ DELL 2025 016-17 [A] GURGAON ONE RESTDENT WELFARE ASSQCIATION
5 ITA 4145/DEL{2025 2017-18 [A] GURGAON ONE RESIDENT WELFARE ASSOCIATION
6 {TA 4177/DEL2025 2011-12 [A] BLUE SKY PORTFQLIOS PRIVATE LIMITED
7 ITA 4176/DEL 2025 2012-13 [A] BLLIE SKY PORTFOLIOS PRIVATE LIMITED n
8 ITa 5743/DEL/ 2025 016-17 [A} DAYALU FASHIONS PRIVATE LIMITED
ol 1TA 5771/DEL/ 2025 2015-16 [A] VARDHMAN INTERKATLONAL
10 ITA 5772/DELS2025 016-17 [A) VARDHMAN INTERNATIONAL
11 TTA $947/DEL/ 2025 2011-12 {D] SMT. SUDESH GAHLOT
12 TTA S948/DEL/2025 2017-18 [D] SHIV KUMAR
13 ITA 5949/DEL 2025 2017-18 {A] GLOBAL WECTRA HELICORP LIMITED
14 [T& 5951/DELJ2025 01213 [D¥] ANAND PRAKASH - i
15 [Th 5953/ DELL2025 2016-2017 [A] CRS INFRASTRUCTURE LIMLTED
16 ITA 5957/DEL 2025 2019-20 [A] MOBI QCEAN MOBILITY SOFTWARE SCLUTIONS LLP
17 ITA S958/DEL/2025 2019-20 |A] MOB] OCEAN MOBILITY SOFTWARE SOLUTIONS LLP _
13 ITA 6048/DEL/2024 2019-20 [[}] THE SILK FACTORY
Bk
Assistant Registrar,’
27-Jan-2028

oY



INCOME TAX APPELLATE YRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR C4-FEBRUARY-2026 (WEDNESDAY)

Appeal Number

Assmt. Year

Assessee Name Remarks

1 CO 61/DEL/2023 2012-12 {A] SAT PAL NAGAR

2 C0 62/DEL 2023 01i-12 [A]) SAT PAL NAGAR

3 ITA 1462/DELS2023 2012-12 (D] SAT PAL NAGAR

B IT& 1463/DEL/2023 2011-12 [D) SAT PAL NAGAR

5 [TA 5110/DFLI2025 2014-15 [D] JAL SINGH HOODA

6 ITA 5735/DELI2025 2016-17 [A] Mf3 ELDECO INFRASTRUCTURE & PROPERTIES LTD

7 ITA 5955/ DELF 2025 2019-20 FA] LAUT ARORA B
N 8 [7A S960/DELS 2025 2016+17 [[}] ELDECG INFRASTRUCURE & PROPERTIES FVT. LTD

9 1TA S961/DEL/ 2025 2023-24 [D] M/S [T ENFRASERVICES PRIVATE LIMITED -

10 1TA S962/DEL/2025 2011-12 [A] ANOGP JAIN HUF

11 T4 5963/DEL/ 2025 2018-19 {A] A_ANKAR APARTMENTS PYT. LTD.

12 ITA 5965/DELS2025 201920 (D] NITI ARYA

13 ITA 5066/DELI 2035 2012 {D] M/S STAR BUILDERS DEVELOPERS

14 ITA 6033/DELS2025 2014-15 [A] JA1 SINGH HOQDA |

Assistant Rmd/ '
27-Jan-202)
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR (5-FEBRUARY-2026 (THURSDAY)

Srl PP A Year Assessee Name Rematks
1 1TA 4171/DEL f2028 2018-1% [D] SAHARA TNDIA FINANCIAL CORPORATION LIMITED
2 ITA 5967/DELf2025 2015-16 [A] GRISH ROY PANDIT T
3 TTA 5269/DEL/2025 2026-21 [A] NITIN SACHDEVA
q 1TA S970/DEL/2025 2014-15 {A] RITU JAIN B
5 T7A 5971/DEL/2025 2017-18 {A] MUKESH KUMAR AGRAWAL
6 ITA 5572/DEL/2025 20172018 | |A] SHIVLI AGARWAL
7 [Th 5973/DEL2025 20i8-2019 [ [A] SHIVL] AGARWAL
8 [TA 5¢74/DELf2025 2019-2020 [A] SHIVLI AGARWAL 1
9 ITA S975/DEL/2025 2017-2018 [A] SHARPT AGARWAL
j A 5476/DEL2025 2018-2019 [A) SHARPT AGARWAL
11 iTA 5977/DEL/2025 2019-2020 [A] SHARPI AGARWEL

Agsistant Registra
27 -Jan=-20



INCOME TAX APPELLATE TRIBUNAL, DELH] BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 09-FEBRUARY-2026 (MONDAY)

Appeal Number

Assmt. Year Assessee Name Remarks
1 ITA 5766/DELF2025 201617 [A) MATRIX INFO SYSTEMS PVT, LTD,
2 ITA 5767/DEL/ 2025 2047-18 [A] MATRIX INFQ SYSTEMS FVT. LTD.
3 ITA 5978/DEL/2025 2019-2020 [A] KIRAN AGARWAL
" 4 [TA SS79/0DEL/ 2025 2018-19 [A] SEEMA AGARWAL
5 ITA 5980/DELS2025 2019-20 [A] SEEMA AGARWAL
6 TTA 5981/DEILJ2025 2019-20 [A] SEEMA AGARWAL B
7 [TA 5982/DEL{ 2025 2014-2015 [A] ASHOK, KUMAR AGARWAL
8 ITA 5983/DELf 2025 2015-2016 [A] ASHOK KUMAR AGARWAL
9 TTA S984/DEi 2025 2016-2017 | [A] ASHOK KUMAR AGARWAL
10 ITA 5985/DEL2025 2019-2020 ] [A] ASHOK KUMAR AGARWAL
11 ITA 5986/DELf2025 2020-21 {A] ASHOK KUMAR AGARWAL
12 ITA 5987/0€L/2025 2019-2020 [A] SHIKH] AGARWAL
13 ITA 8536/DEL/2025 02314 {A] DHRUV JATN

N

27-Jan-20%>




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 10-FEBRUARY-2026 (TUESDAY)

Sel Appaal Number Assmt. Year Assessee Name Remarks
1 C0 209/DEL/2025 2015-20 {D] SUNSTAR INFRABUILD PVT, LTD.
2 ITA 5838/DEL/2025 2020-21 {A] ENN ¥ ENN DESIGNS PRIVATE LIMITED
3 T7A 583%/0€ELf2025 2021-23 [A] ENN V ENN DESIGNS PRIVATE LIMITED
q TTA 5840/DELS2025 202223 [A] ENN ¥ ENN DESIGNS PRIVATE LIMITED
5 I[TA 5841/DEL 2025 2023-24 [A) ENN ¥ ENN DESIGNS PRIVATE LIMITEQ
6 [TA 5906/0D€L{ 2024 2020-21 {A) WELL BEING RESEARCH & REHABILITATION CENTRE
7 ITA 5988/DEL{ 2025 2017-2018 | [A] PRATISHTHA GARG
8 ITA 5969/DEL/ 2025 2018-2019 [A] PRATISHTHA GARG
9 1TA 5990/DELf 2025 2019-202¢ | [A] PRATISHTHA GARG
10 1TA 5991/DEL2029 2023-24 [A} PARMOD KUMAR KARNWAL i
11 ITA 5992/0EL/2025 1132 [A) GURSHARAMN GOYAL
12 ITA 5993/DEL/2025 2018-19 [A] PARVEEN GARG
13 ITA 5994/DEL/ 2025 2020-2t [A] PARVEEN GARG
14 ITA 5995/0EL/2025 2024-25 {A) AAKASH BHARDWA)
15 [TA S996/DEL/ 2025 2014-15 [A] SANDAY KUMAR YATS
16 [TA 5997/0ELI2025 2015-16 [A] SANJAY KUMAR VATS
.
Assistant Regi#¥iar) -
2‘7-Jan-2:.‘2{

I



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHED, NEW DELHI

CAUSE LIST OF G_BENCH FOR 11-FEBRUARY-2026 (WEDNESDAY)

Appeal Number

Assmt. Year Assessee Hame Remarks
1 ITA 4073/DELS 2025 2016-20 [A] PRATEEK CHITKARA
2 ITA 4136/DELS2025 201%-20 {D] PRATEEK CHITKARA
3 TTA 4139/DEL/ 2025 2017-18 [D] PRATEEK, CHITKARA, 1
4 ITA 5763/DEL{2025 2016 (D] ASHWANT KUMAR,
5 TTA S5823/DELL 2025 2015-2020 [A] VEENA GUPTA
6 ITA 5998,/DEL/7025 201435 [A] SAL EXPG FAB PVT._LTD. . _l
7 [1A 6003/DEL 2025 2014-15 4] SURESH CHAND
g {TA 6006/DELf2025 2018-19 [A] RAM AVTAR MITTAL l
9 1TA 6007/DEL{202% 2020-21 [A] RAM AVTAR MITTAL '
10 ITA 6008/DELS2025 2012-13 [A) ANQOP JALN HUF
11 TTA 6005/DEL 2025 H015-16 [A] ANOCP JAIN HUF
i2 TTA 6010/DELS 2025 2016-17 {A] ITS MY NAME PRIVATE LIMITED
L3 ITA 6D11/0€Lf 2025 200803 [A] NAMAH SHIVAYA MARKETING PRIVATE LIMITED
14 TTA 6013/DEL{2025 2019-20 [A] RAMBIR. PAL SHAH




-

L INCOME TAX APPELLATE TRIGUMAL, DELHI GENCHES, NEW DELHI 1
N
CAUSE LIST OF G BENCH FOR 12-FEBRUARY-2026 (THURSDAY)

Sl Appeal Number Assmt. Year Assessee Name Remarks

1 ITA 6014/DEL /2025 2015-20 [A) MOBI OCEAN MOBILITY SOFTWARE SOLUTIONS LLP )

2 T7A 6015/DEL/2025 2019-20 [A) MOBI OCEAN MOBILITY SOFTWARE SOULLUTION LLP

3 ITA 6015/0EL/2025 2019-20 [A] MOBI OCEAN MOBILITY SOFTWARE SOLUTIONS LLP

4 [75 6017/0€L{2025 2019-20 [A) MOBI OCEAN MOBILITY SOFTWARE SOLUTIONS LLP

5 [TA 6018/DEL/2025 2013-14 {A) JAIDEEP CHOPRA

6 ITA 6019/DEL/2025 201819 [D] AAKARSHAN ESTATE PVT LTD(EARLIER KNOWN AS PAARTH INFRATECH PVT LTD)

7 1TA 6020/DEL/2025 2018-19% [A] BANDO INDLA PRIVATE LIMITED

8 ITA 6023/DEL/2025 2017-18 [A] RAVINDER SHARMA

9 ITA 8623/DEL/2025 2020-21 {A] CLOUDSPACE TECHNOLOGIES PRIVATE LIMITED

Assistant xéyTaE‘;/
27-Jan-20,




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 16-FEBRUARY-2026 (MONDAY)

R 1M b

Sd PP A t. Year Assessee Name Remarks

1 ITA 2097/0ELf2025 2018-19 [D] MEHFOOZ KHAN

2 ITA 5710/0€L12025 2012-13 [A] AADINATH PROBUILD(INDIA} PYT. LTD.

3 ITA 5819/DELS2025 2016-17 [D] SUNANDA POLYMERS

q [TA 5894/DEL{2025 2012-13 [A] MfS CHANDRA CO-OPERATIVE GROUP HOUSING SOCIETY LIMITED

5 [TA 5898/DEL/2025 2010-11 [A] M/S NAVAYUGA CONSULTANCY PRIVATE LIMITED

6 iTA S899/DEL{2025 2011-12 [A] MfS NAVAYUGA CONSULTANCY PRIVATE LIMITED

7 ITA 6024/DEL2025 2014-2015 [A] GENINS IND]A INSURANCE TPA LTD

8 TTA 8025/DEL/2025 2015-2016 (4] GENINS IND1A INSURANCE TRA LTD

9 T7A 6026/DEL/2025 2016-2017 [A] GENINS INDIA INSURANCE TRA LTD

10 [TA 6027/DEL{2025 2017-2018 [A) GENINS INDIA INSURANCE TPA LTD N
11 ITA 6028/DEL/2025 2018-2019 [A] GENINS [NDIA INSURENCE TPA LIMITED

12 [TA 6029/DEL/2025 201%-2020 [A] GENIMS [NDTA TNSURANCE TPA LTD

13 [TA 6030/DEL{ 2025 2020-2021 [A] GENINS INDIA INSURANCE TPA LTD

14 ITA 6032/DEL 2625 2017-18 [AJ KAVIT MANCHANDA

15 TTA 8035/DFL/2025 01617 [D] STAR WIRE TNDEA LIMITED |
16 ITA 6036/DEL/2025 2019 {D] SHANKAR METAL & ALLOYS

17 [TA 6369fDEL 2025 20202021 [A] GENINS INDIA INSURANCE TPA LTD {E-{FILE)}

MM

27-Jan-2u26]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 17-FEBRUARY-2026 (TUESDAY)

Sel Appest Number Assmt. Year Assessee Name Remarks

i ITA 2621/DEL{2024 2017-18 [A] SEAVIEW DEVELOPERS PRIVATE LIMITEL: (E FiLE) 1
2 ITA 2719/DEL{ 2024 2017-18 [D] SEAVIEW DEVELGPERS PVT LTD (E FILE)

3 ITA 2921/DEL/2023 2017-18 [A] SHASHANK JAIM

4 1TA 2965/0EL/ 2623 201718 (D} SHASHANK JAIN \E F1i E)

5 ITA 3586/DELf 2024 2018-19 [A] SANJAY JAIN

6 T¥A S009/DELS 2024 018 {D) SANAY JAIN

7 [TA 5B75/DELF2025 2015-16 [A] ACCURATE PRESSINGS

8 [TA 5877/DEL{2025 2018-19 [A] VDAY KUMAR BHASIN s
9 [TA 5883/DELF2025 2017-18 [A] BASANT KUMAR AGGARWAL

10 {TA 6037/DEL/ 2025 2018-19 [A] ENQUEST PETRO SOLUTIONS PRIVATE LIMITED

11 ITA 6038/DEL{ 2025 2018-19 [A] 1AT SEWA SANGH

12 ITA 6039/DEL 2025 2018-19 |A] JAT SEWA SANGH ]
13 ITA 6040/0€L/ 2025 2011-12 {A] ANCHOF JAIN

14 T4 6041 /DELS 2025 2012-13 [A] ANOOP JAIN

5 [TA 8044/DELS 2025 2012-13 fA] PARAS RICE PRODUCTS PRIVATE LIMITED

H3 [TA 6045/DEL/2025 2011-12 [A] M/S HI LEAD INFOTECH (P} LTD.

17 [TA 6046/ DEL/2025 01314 [A] M/S HI LEAD TNFOTECH (P} LTD,

18 ITA 6047/ DEL{2025 2012-13 [A] MfS HI LEAD INFOTECH (P} LTD,

19 ITA 6048/DELf 2025 2014-15 [A] M/S HI LEAD INFOTECH (P} LTD. T

b= P 8

- —
Assistant Registrar| .

27-13::-255’9/



INCOME VAX APPELLATE TREBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 18-FEBRUARY-2026 (WEDNESDAY)

Appeal Number Assmt. Year Assessee Name Remarks

1 JTA 3498/DEL/2025 2021-22 [A] MRIDU HAR] DALMLA

2 1TA 4161/DEL /2025 21-22 {D] MRIDU HART DALMIA

3 TT4 5765/0EL/ 2024 2017-18 1D} SUNIL DUTT SAIN]

4 1TA 6CAS/DELS202% 2018-19 |A) INFINITE LUXURY BRANDS PVT, LTD,

5 TTA 6050/DELI2025 2015-16 [A] M5 VIVEK BAL NIKETAN EDHUCATIONAL SGTIETY T

) ITA 6052/DEL2025 2017-18 [A] RAM AVTAR MITTAL

7 I[TA 6053/DEL/2025 2017-15 [A] RAHUL AGGARWAL

& TTA 6054/ DELI2075 2003 [}] BAST] SUGAR MILI S 0. LTD, MO KNOWN AS DHENIL SUGAR LIMITED T
_-9 ITA 6055/DELI2025 2013-14 [B] M/S AMBIT DIGIHOMES PYT. {TD 7]

i0 ITA 6056/DEL{ 2025 2014-15 [D] M#S AMBIT DIGIHOME-S:\.I; I.TD ) B

ITA 6058/DEL2025

21i5-17 (D] M/S ORBIT RESORT LT0

Assistant Heglstr
27-Jan-202
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELH]

CAUSE LIST OF G BENCH FOR 19-FEBRUARY-2026 (THURSDAY}

sri Appeal Number Assmt, Year Assegsee Name Remarks

1 ITA 6059/DEL{2025 2017-18 [A] PRAMOD JAIN

2 ITA 6061/DELS 2025 2018-1% [A] CONSOLIDATED ENGINEERING JOMPANY

3 TTA 6062/DEL/2025 2017-18 [A] VISHNU SONI

4 ITA 6063/DEL/2025 2016-17 {#4] DEEVIK GARG

s ITA 6064/DEL/2025 2016-17 [A] M/S BHARAT RASAYAN LIMITED ]
] ITA 8065/ DELF2025 2017-18 [A] M¢S BHARAT RASAYAN LIMITED

7 ITA 60E7/DEL/2025 2017-18 {A] RAKESH KUMAR JAIN (THROUGH I.EGA:HEIR ARUMA JAIN)

8 ITA 60G8/DEL/2025 2012-13 [A] SHYAM INTERMATIONAL

9 TTA S069/DEL/2025 2013-14 [A} MS, DEEPTI GOEL ]
10 TTA 6070/DEL/2025 2014-15 [ LAXMI CHAND AGGARWAL

ok

Assistant Registra
27-Jan-202
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INCOME TAX APPELLATE TRIBUNAL, DELH] BENCHES, NEW DELH]

CAUSE LIST OF G BENCH FOR 23-FEBRUARY-2026 {MONDAY)

s Appaal Number Assmt. Year Assesses Name Remarks
1 LTA 6071/DELF2025 2019-29 [A] SURYADEV FOUD AND BEVERAGES PRIVATE LIMITED

2 1A 6072{DELf2025 2009-10 [A] URMILA

3 TTA BO7 3 DEL/ 2025 2009-10 [A] URMILA

4 ITA 6075/DELf2025 2015-16 {A] ST THOMAS SPG TAMIL. CHURCH

s ITA 6077/DELf 2025 2014-15 [A] NEHA GUPTA

6 ITA 6078/DEL/2025 2015-20 [A} KARAN MOTORS FVT LTD

7 TTA 6079/DEL/2025 2015-16 [A] VIVEK BAL NIKETAN EDUCATIONAL SOCIETY

8 1TA BOBO/DEL 2025 2012-13 [A] SH. MANUJENDRA SHAH

9 1TA 60B1/DELF2025 2020-21 [A] RAHUL SINGHAL

10 A 6083/DELS 2025 2020-21 [A] GAURAY GROVER

27-Jair20,

[



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 24-FEBRUARY-2026 (TUESDAY)
54 Appeal Number Assmt. Year Assessee Name Remarks
1 TTA 3718/DEL/ 2024 14-15 [A] SHRITT VERMA (E FILE}

Z TTA S73%/0EL 2025 2017-18 [D] PVYR TNOX LIMITED

3 T4 5740/DEL/2025 2018-19 [O] PVR INCX LIMITED

4 TTA S853/DEL/2025 201819 [A] KANWAR BIR SINGH

S TTA 5894/0ELf2025 2019-20 [A] KANWAR BIR SINGH

[} [TA SBSS/DELF2025 2020-21 [A] KANWAR, BIR SINGH

7 ITA 5856/DEL12025 2021-22 [A] KANWAR, BIR SINGH

8 ITA S857/DEL 2025 2022-23 [A] KANWAR BIR SINGH

9 ITA 5858/DELf 2025 2023-24 [A] KANWAR. BIR SINGH

10 ITA S859/DEL/ 2025 2024-25 [A] KANWAR BIR SINGH

11 TTA 6084/DEL; 2025 2020-21 [D] AGARWAL EARTH MOVERS PRIVATE LIMITED

12 1TA 6085/DELf 2025 2020-21 [A} GANMNA VIKAS PARISHAD

13 1TA 50B6/DEL 2025 2011-12 [A] CYAN FINANCIAL SOLUTIONS PRIVATE LTD,

14 TTA S087/DELS 2025 2012-13 [A] CrAN FINANCIAL SOLUTIONS PRIVATE LTD.

15 ITa 6088/DEL/ 2025 2020-21 [A] SAKET AGARWAL

16 ITA 60BS/OELS2025 2016-17 [A] PYR INOX LIMITED

17 ITA 6090/0EL{2025 20i7-18 [A] PVR INOX LIMITED

18 [TA 6091/DELf 2025 2018-19 [A] PVR INOX LIMITED

19 [Th 6092/DELf2025 01415 [4] RASHMI MAGAZINE

20 [TA BOO3DEL 2025 M2 (D] BINARY HETWORK SOLUTICN

Assistant Registrad]
27-Jan-2028

r



INCOME TAX APPELLATE TRIGUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 25-FEBRUARY-2026 (WEDNESDAY)

Appeal Number

Assmt, Year

Assessee Name Remarks
ITA 3704/DEL/2025 2010-11 [A} CHUNNLU INTERNATIONAL
TTA 4029/DELf 2025 2017186 [A} MAHENDER MANDA
1TA 6094/DELf2025 2021-22 [A] POQ)A MINING & MARELES PRIVATE LTMITFD:
1T 6095/0EL/ 2025 a11-12 [#] M/S AMBICA TIMBER TRADE PRIVATE LIMITED
TTA 6096, DELS 2025 2013-14 [A] M{5 AMBLCA TIMBER T RADE MRIVATE LIMITED
ITA 6097/ LEL 2025 2017-18 [A] M/S AMBICA TIMBEF TRADE FRIVATE ! IMITED
[TA ECOB/DELf2025 2017-18 [¥] DEVARSHI PHARMA
ITA 6099/DEL/2025 2015-16 [A] TRISHLA BUILDTECH PRIVATE LIMITED
TTA 6100/DEL{2025 2017-18 [A] ABHISHEK KNITWEAR PYT. LTD.
—
Assistant RegisTran
27-Jan-20.

K
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF G BENCH FOR 26-FEBRUARY-2026 (THURSDAY)

S Appeal Number Assmt. Year Assessee Name Remarks

1 [TA 4031/DELF2025 2016-2017 [A] SUNITA RAO

2 [TA 4079/DEL/2025 2017-18 [D] SATISH BANSAL

3 [TA 5731/DELf2025 2016-17 [A] RINGLETS TRADEX PVT LTD

q [TA 5742/DELJ2025 2018-19 [A] RAJIV KAWATRA

5 ITA 5769/DEL{ 2025 201619 [A] JAT SHANTI ENTERFRISES

6 TTA SB15/DEL/2025 2012-13 [A] TOFFEE AGRICULTURAL FARMS PRIVATE LIMITED

7 ITA 5816/DEL/2025 2013-14 [A] TOFFEE AGRICULTURAL FARMS PRIVATE LIMITED

8 ITA SB36/DEL/2025 2023-24 {A] LIONS WORKFORCE SOLUTION TNDIA PRIVATE LIMITED

9 ITA 6034/DEL/2025 2023-24 (D) M/S LIONS WORKFORCE SOLUTIONS INDIA PVT, LTD.

10 [TA 6106/DEL/2025 2014-15 {D] PRASHANT JALN

11 ITA B1G7fOEL{2025 2018-19 [A] SHIVAN LEEXHA

12 [TA 6109/DEL/Z025 2017-18 [A] SHANKAR JATSWAL

13 [TA 6110/DEL/2025 2018-19 [A] MfS SHAKUNTALAM INVESTMENT AND LEASING LIMITED

Assistant eglstrag
L 27-Jan-202

n




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

"
CAUSE LIST OF H BENCH FOR 02-FEBRUARY-2026 (MONDAY)
Srl Appeal Number Assmt, ‘rearl Assaessee Naine Remarks
1 ITA 3318/DEL/2024 | AY 2021-22 | [A] BMW INDIA PRIVAT-E LIMITED %000
2 ITA 5354/DEL/2012 2008-09 [A] BMW INDIA PVT, LTD, (2604}
3 ITA 7223/DEL/2017 2013-14 [A] BMW INDILA PVT, LTD.
4 ITA 8226/DEL/2018 2014-15 [A] BMW INDIA PVT, LTD.
-] ITA 9657/DEL/2019 2015-16 | [A] BMW INDIA PVT, LTD.
6 ITA 480/DEL/2021 2016-17 [A] BMN NDIA PTD. B
7 mITA 50270}].;’2022 201?-—_].{-; ) A BH\M f_.l O.‘:;'R“SPIF;T_THS_{'S; WINE EINDIA) PRIVATE LI‘I'VI-I'I'_ED
3 BMA 14/DELS2025 2019-20 fD] ASHUTCSH SHARMA
l 9 ITA 4389/DEL/2018 2014-15 fA] AGILENT TECHNOLOGIES INDIA PVT, LTD.
10 ITA 601/DEL/2022 2017-18 (A] RMD KWIKFROM INDIA PRIVATE LIMITED
I 1 ITA 1475/DEL/2022 2004-05 [A] WHIRLPOOL O INDIALTD T
1-_12_“ {TA 2325/DEL/2022 201311'" [A] AE.!:'(I_S“CO_M—MU;ICA 16;\;;1-\;01;\ P_LTD o ]
_‘]E_ ITA 1163/DEL/2024 2009-10 {A] JAS FORWARDING WORLDWIDE PRIVATE LIMITED
14 iTA 116;,;1;);L12024 2011-12 {A] JAS FORWARDING WORLDWIDE PRIVATE LIMITED
15 | ITA 4451/DEL/2024 2020-21 | [A) JAS—I;ORWARDING WORLDWIDE PRIVATE LIMITED
16 | ITAS611/DEL/2024 | AY 2021-22 | [A] JAS FORWARDING WORLDWI DE PRIVATE LIMITED
17 ITA 3738/DELL2024 2020-21 [A) SHARI EXPORTS PRIVATE LIMITED . .
18 | ITA326/DE/2024 | 202021 | [A] OSKAM LIGHTING PRIVATE LIMITED 11 ) |
19 iTA 4334{DEU2524 A‘;‘;OZD-ZI ‘; ‘[-A_j A_CIJITY KNO_W_LEE)GE GI:R\_-"_IE;:S (INDIA) PRIVATE LIMITED {E TLLE}
20 ITA 5267/DEL/2024 2527 -2; [A] ALPS LOGISTICS INDIA PRIVATE LIMITED (& FILE:
21 ITA 4259}’DEL{2024 AY 2020-21 | [A] DENSO INDIA PRI VATE L[MIT{:D L
‘_22 IT{TP}A l,‘DELlZU& 2017-18 [_;];RILF AND BULCKAND 1INDI "_!ni;i;:\m:t LIMITED o
23 | ITA 3616/DEL/2075 . 2018-19 : [A] NIDEC W;uB 11\ lNDi;- PRIVATE LlMl‘E_D_—-— - -
24 ITA 6115/DELf2025 ' 2022-23 [A;‘R_AJESH BANSAL B

AssistaM

~of

27-Jan-2020)
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INCOME TAX APPELLATE TRIBUNAL, DELH] BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 0Q3-FEBRUARY-2026 (TUESDAY)

srl Appeal Number | Assmt. Year Assessee Name Remarks
1| BMA1/DEL/2025 | 202122 |[A)ATANU BANERIEE
2 | ITA1941/DEL/2017 | 2012-13 [ [A] THYSSENKRUPP ELEVATOR (INDIA) PVT. LTD.
3| ITAS67/DEL/20I8 | 201314 | [A] THYSSENKRUPP EL EVATOR (INJIA PVT. 1TD.
& | ITAGBS/DELIZ0I8 | 201314 | (D] THYSSENKRUPP LLEVATOR (INDIA) PVT. (70,
5 | ITA3473/DEL/2018 | 2014-15 | [D] THYSSENKRUPP ELEVATOR (INDIA) PVT, LTD,
6 | ITA716/DEL/2019 | 201516 | [D]) THYSSENKRUPP ELEVATOR (INDIA) PVT, LTD.
7 | ITA3892/DEL/2023 | AY. 2013-14 | {D] KOHINOOR FOODS LIMITED
8 | ITA4ISYDEL2024 | Av 2020-21 |[A) NATWEST DIGHTAL SERRICES TNOIA PRNATE‘ HIMITED SUCESSOR ENTITY TO
9 | ITA4154/DEL/2024 | AY 2020-21 | [A] NATWEST DIGITAL SERVICES INDIA PRIVATE LIMITED (£ -FILE
10 | ITA4599/DEL/2024 | 2020-21 | {A) DONALDSON INDIA PRIVATE LIMITED (E FILE}
11| ssooezos | 2021z | L) ALWEST DIGITAL SERVICES TNGIA PRIVATE LINITED (SUCCESSOR T
12 | ITA610/DEL/2021 | 2016-17 | [A) BERGEN ENGINES INDIA PVT. LTD.
13 | ITA3887/DEL/2024 | 202021 | [A] OLYMPUS MEDICAL SYSTEMS INDIA PRIVATE LIMITED . < F1! F
14 | 1TA 4210/DEL/2024 2020-21 , [A] BECTON DICI-\_IN_S:ON_IN‘IJT_;\ F’F;NA‘I'E IJMIT ED ..
15 | [TASI96/DEL/2024 | 202122 [A] OLYMPUS MEDICAL SYSTEMS INDIA PYT LTD
16 | ITAGODO/DEL/2024 | 2021-22 | [A] BECTON DICKINSON INDIA PRIVATE LIMITED




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 04-FEBRUARY-2026 (WEDNESDAY)

Srl Appeal Number | Assmt, Year Assessee Name Remarks
1 ITA 725/DELS2021 2016-17 {A] NESTLE INDIA LTD. (5/G}

2 ITA 1267 /DEL/2022 2017-18 {A] NESTLE INDIA LIMITED {5/0;

3 ITA 1268/DEL/2022 2018-19 {A] NESTLE INDIA LIMITED - 5,

4 ITA 598/DEL/2021 2016-17 &?&Sﬁiﬂﬁjﬁ&?g&%ﬁ% I:I\({ZT PE‘|I'\|;A)TE LIMITED {FORMERLY KNOWN AS
3 ITA 1658/DEL/2023 7014-15 {A} EXPERION DEVELOPERS FLTD

& ITA 1797/DEL/2023 2014-15 {D] EXPERION DEVELOPERS PVT.LTD.,

7 ITA 4469/DEL/2024 2020-21 | {A] TORAY INDUSTRIES (INDLA) PRIVATE LIMITED ¢ ¢ . -

] ITA 5212/DEL/ 2024 2021-22 ! [A] GOODYEJ;;H.NDMIIVI._H&1) o

9 | ITA 5255/DEL/2024 2021-322 | [A] IPM INDIA';'\;-;&)LESALE TRADING PRIVATE LIMITED (f: HHLE £ S/G:}

10 | TTA 5449/DELf2024 2021-22 {A] PERNOD RICARD INDIA PVT, LTD, . siut

11 ITA 5484/DEL/2024 2021-22 Eﬁl'?gg%i:EmTAS CONSUMER PRODUCTS SERVICES (INDIA) PRIVATE
12 | ITA 6028/DEL/2024 2020-21 [ [A] EXLSERVICE.COM(INDIA) PRIVATE LIMITED (5/6)

13 1TA 6029/DEL/ 2024 2021-22 [A] EXL SERVICE.COM (INDIA) PRIVATE LIMITED {505

14 ITA 1175/DEL/2022 2017-18 l&i&S]SI;;TQE:é ;?JgrAOPT%PSSE?:I\I”BF?KE SYSTEMS PLTD {EARLIER KNOWN AS
15 ITA 12/DEL/2020 2014-15 {A] VEDANTA LTD, NEW DELHI (2604}

16 ITA 758/DEL/2021 2016-17 {A] EXLSERVICES.COM (INDLA) PVT. LTD. {5/G})

17 ITA S41/DEL/2021 2015-16 [A] VEDANTA LIMITED {(FORMERLY KNOWN AS SESA STERLITE LTD.)

18 ITA 997/DELf2024 2013-14  : [A] GENPACT SERVICES LLC .

19 [TA 998/DEL/2024 2016-17 _I{AJ(;ETEAE:I _SI:R\MU:S L.i_{.' .. - o _

20 | ITA 1970/DEL{2024 2019-20 {A] PERNOD _R_EIZARD INOIA PVT, LTD. "“":“

21 ITA 2044/DEL/2022 2018-19 {A] HITACHI ASTEMO RAJASTHANBRAKE SYSTEMS PVT LTD {5/C (E FILE}
22 ITA 2048/DELf2022 2018-19 [A] BT GLOBAL COMMUNICAIONS INDIA PLTD {5/G}

23 | ITA 2189/DEL/2022 2017-18 | [A) EXLSERVICE.COM (INDIA) PVY LTD .oty

A I e o A
25 | ITA 2442/DEL/2022 2017-18 [A] GENPACT INDIA PRIVATE LIMITED {&/G;

26 | ITA 2443/DEL/2022 2018-19 [A] GENPACT INDIA PVT LTD $/G}

27 ITA 332/DELf2022 2017-18 [A] RELIGARE ENTERPRISES LTD. /5/G)

28 ITA 350/DEL/2022 2017-18 [A] 8T GLOBAL COMMUNICATIONS INDIA PRIVATE LIMITED {5/G)

29 ITA 3680/DEL/2024 2020-21 {A) TPM INDIA WHOLESALE TRAD!.F_\I;_C;HF;FSVATE LIMITED

30 ITA 4297/DEL/2024 2020-21 _:[A]_E)UTSOURLLPAR'N[-Rb]NT[RW\T]ONAL—PRI:\J;I'E LnlMITED LJ_-‘ y
A ITA 4427/DEL/ 2024 2020-21 _i [A] PERNOD RICAEE_J;\JD_IA_P_V} LTD ESE

S, e i e e e i 4


SERVICE.COM
EXLSERVICES.COM
EXLSERVICE.COM

INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 05-FEBRUARY-2026 (THURSDAY)

srl Appeal Number | Assmt. Year Assessee Name Remarks
i 1TA 4410/DEL{2024 2020-21 [A] HONDA R AND D (INDIA} PRIVATE LIMITED 7t it
2 | ITA 1054/DEL/2023 2012-13 N [:AJEI;Y—AI:(;\;U‘\;LTD*__ -
3 ITA 3D56/DEL/2024 2020-2021 | [A] MITSUL P;{IME ADWVANCED EC:I';I P(_Z)SITES INDIA PRIVATE LIMITED (C FILL)
4 ITA 4158/DELS2024 2020-21 [A] YUTAKA AUTOPARTS INDIA PRIVATE LIMITED (E-FILE)
5 ITA 5840/DEL{ 2024 2021-22 [A] YUTAKA AUTOPARTS INDIA PRIVATE LIMITED
6 ITA 4399/DEL/2024 2020-21 [A] GLOBALLOGIC INDIA PRIVATE LIMITED 7&/11)
7 TTA 3564/DEL{2024 2020-21 {A] NESTLE INDIA LIMITED -
8 ITA 3670/DEL/2024 2020-21 [A] BT INDLA PRIVATE LIMITED (%500 “ (13
9 | ITA 3832/DEL/2024 2020-21 | [A] GOODYEAR INDIA LIMITED f5:i};
10 ITA 4067 /DELI 2024 2020-21 [A] SUZUKT MOTORCYCLE INDIA PRIVATE LIMITED /S/0 JE-FILE))
11 ITA 1732/DELJ2022 2018-1% (A] SIEGWERK INDIA PRIVATE LIMITED = .7
12 | ITA 2138/DEL/2022 2018-1% : [A] GLOBALLOGIC INDIA PLTD )
13 ITA 2393/DEL/2022 2018-19 | [A] BT l:;;R_\J’_l_NDI_A;J;'T_L_TD_ -
14 ITA 4489/DELf 2024 2020- 21 [A) SCIOINSFIRE CONSULTING SERVICES {INDIA) PRIVATE LIMITED {5/G)
15 ITA 4556/DEL/2024 2020-21 [A] SIEGWERK INDIA PRIVATE LIMITED {5/G)
16 i{TA 4882/DEL{2024 2021-22 [A] GIESECKE & DEVRIENT INDIA PVT.LTD. (S/G)
17 | ITA 4904/DEL{2024 AY 2021-22 | [A] BT INGLA PRIVATE LIMITED 050 <70 F
18 | ITA 4933/DEL/2024 2021-22 | [A] MOODYS ANALYTICS {INDIA) PRIVATE LIMITED .4, <
19 ITA 5211/DEL/2024 2021-22 {A] NESTLE INDIA LIMITED (5/0;
20 | ITA 5265/DEL{2024 2021-22 | [A] HATCH ASSOCIATES INDIA PRIVATE LIMITED (E-FILED;
21 ITA 5439/DEL/2024 2021-22 [A] SUZUKI MOTORCYCLE INDLA PVT LTD
<ix
Assistan

p 27-Jan-202
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 09-FEBRUARY-2026 (MONDAY)

Sel Appeal Number | Assmt. Year Assassee Name Remarks
1 } ITA 2294/DEL/2015 2010-11 | [D] M/S. ALCATEL LUCENT INDIA LTD. [R/M)

2 ITA 66/DEL/2017 2012-13 [A) VERTEX CUSTOMER MANAGEMENT INDIA PYT. LTD, ‘& 1)

3 ITA 9044/DEL/2019 2009-10 {A) ALCATEL LUCENT INDIA LTD.

4 ITA 9493/DEL/2019 2009-10 {O] ALCATEL LUCENT INDIA LTD.

5 ITA 509/DEL/2021 2016-17 [A] BUSSAN AUTO FINANCE INDIA PVT. LTD.

6 1TA BBQ/DEL/2021 2016-17 {A] SQUARE YARDS CONSULTING PVT. LTD.

7 ITA 602/DELf2022 2017-18 [A] BLOOMSBURY PUBLISHING INDIA PRIVATE LIMITED

8 ITA 3056/DEL/2022 2016-17 [D) KL) ORGARIC LTI

S ITA 3062/DEL/2022 2016-17 (A} KLY QRGANIC LTD,

10 ITA 70/DEL/2023 2010-11 [A] KEY STROKE PRO INDIA PRIVATE LIMITED

11 | ITA 3789/DEL/2023 2012-13 P[:I]Vi!rcEHfln?.:jlgDI}NDlA PRIVATE LIMITED (ERSTWHILE KNOWN AS RLG RETAIL
12 ITA 2816/DELf2024 2015-16 [A] VANDANA SINGH

13 ITA 3972/DEL/ 2024 2020-21 [A) CNH INDUSTRIAL {INDIA} PRIVATE LIMITED : 5/,

14 | ITA4011/DEL/2024 | AY 2020-21 |[A] CASIO INDIA COMPANY PRIVATE LIMITED (E/H;

15 ITA 4321/DEL/2024 2020-21 {A] COLT TECHNOLOGY SERVICES INDIA PRIVATE LIMITED (£ FILE;
16 | [TAS223/DEL/2024 2021-22 [A] KOBELCO CONSTRUCTION EQUIPMENT INDLA PRIVATE LIMITED
i7 ITA 5513/DEL/2024 AY 2021-22 1 {A] CASIC INDIA COMPANY PRIVATE LIMITED

18 ITA 6017/DEL/2024 2021-22 {A] IGT SOLUTIONS PRIVATE LiMI l'EB

19 SA 504/DEL/ 2024 AY 2021-22 | {A] EAS]O INDIA co_b;;;w_v PR]W;(T'E LIMITED

20 | TITA 2383/DEL/2022 2018-19 [A] SANY HEAVY INDUSTRY INDIA PVT. LTD.

21 1TA 3782/DEL/2024 2020-21 {A] KOHLER INDIA CORPORATION PRIVATE LIMITED

22 | ITA 6129/DELf2016 2008-09 [D] MfS JINDAL PIPES LTO

23 CO 10/DEL{2017 2008-09 [AY M/S JINDAL PIPES LTD

24 ITA 3490/DEL/2016 2009-10 (D] M/S. BBC WORLD INDIA PVT, {TD.

25 ITA 3491/DEL/2016 2010-11 [O] M/S. BBC WGORLD INDIA PVT, LTD.

.
Assistant %Jr:stmrF

[ 27-Jan-2026|
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 10-FEBRUARY-2026 (TUESDAY)

Sl Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 2287/DEL/2022 2018-19 [A] LUMMUS TECHNGLOGIES HEAT TRANSFER BY

2 ITA 2180/DELf2025 2021-22 [A) MCCANN ERICKSON INDIA PVT LTD

3 ITA 5162/DEL/ 2024 2021-22 [A} SQUARE YARDS CONSULTING PRIVATE LIMITED

9 ITA 1463/DEL/2022 2017-18 [A] CADENCE DESIGN SYSTEMS (INDIA) PRIVATE LIMTED

5 ITA 1684/DEL/2022 2017-18 [A} CLIX CAPITAL SERVICES PRIVATE LIMITED

6 ITA 1823/DEL/2022 2018-19 [A] MCKINSEY KNOWILLDGE CENI;;Z_E;ILI\;[J!A PLTD

7 ITA 2012/DEL/2017 2011-12 [A} INFORMATION I‘](;A?C_SOFTWA;EPVT LTD.

8 | IT{TPA 27/DELf2025 2022-23 [A] INTERGLOBE AIR TRANSPORT LIMITED

9 ITA 1156/DEL/2015 2008-09 [A] JINDAL DRILLING & INDUSTRIES LTD.

10 | ITA 1157/DEL/2015 2009-10 [A]) JINDAL DRILLING & INDUSTRIES LTD.

1 ITA 1168/DEL{2015 2008-09 (D1 M/S, JINDAL DRILLING & INDUSTRIES LTD.

12 ITA 1169/DEL/2015 2009-10 [D] M/S. JINDAL DRILLING & INDUSTRIES LTD.

13 ITA 139/DELf2023 2018-19 [A] VMS BATHWARE PVT, LTD,

14 TTA 140/DEL/2023 2019-20 [A] VMS BATHWARE PVT, LTD,

15 ITA S587/DELf2023 2018-19 [A] TIRANGA MOUNTAIN RESCUE

16 ITA 5885/DEL/2016 2008-09 [AT JINDAL DRILLING & INDUSTRIES LTD.

17 ITA 589/DEL/2021 2016-17 [ [A] FUJIFILM SONC;SI‘J't INDLA PRR;!_E LIMITED

18 ITA 669/DELf2021 2016-17 ; iAl FIBERHOME IND-I:{P) LG o

19 | ITA 4422/DELf2024 | AY 2020-21 | [A] MCKINSEY GLOBAL CAPABILITIES AND SERVICES PRIVATE LIMITED
20 ITA 4449/DEL/2024 AY 2020-21 | [A] SCHENKER INDIA PRIVATE LIMITED (E FILE}

21 ITA 503/DEL/2019 2013-14 (A) MITSUBISHI HITACHI POWER SYSTEMS INDIA PVT. LTD.

22 ITA 2244/DEL/2023 2016-17 (D] JINDAL DRILLING AND INDUSTRIES LIMITED

23 ITA 2250/DEL{2023 2015-16 [D] JINDAL DRILLING AND lNDUSTﬁTI:'-S LIMITED

s S

¢ 27-Jan-2026)
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 11-FEBRUARY-2026 (WEDNESDAY)

Srl Appeal Number | Assmt, Year Assessee Name Remarks
1 ITA 1003/DEL/2019 2014-15 [A] AMERICAN EXPRESS BANKING CORP. {INDIA BRANCH}

2 ITA 1071/DEL/2019 2014-15 (O] AMERICAN EXPRESS BANKING CORP, (INDIA BRANCH)

3 ITA 1202/DEL/2022 2018-19 {A] BEAM GLOBAL SPIRITS & WINE (INDIA) PRIVATE LTD.

4 ITA 1207/DELf2022 2012-13 (Al AMERICAN EXPRESS BANKING CORP.{INDIA BRANCH)

5 ITA 1208/DELf2022 2015-16 [A) AMERTCAN EXPRESS BANKING CORP(INDIA BRANCH)

6 ITA 1379/DEL/2022 2012-13 ; [B] AMERICAN I:_XPRESS BAN_KI'\IO_CEN;;)_

7 ITA 1380/DEL/2022 2015-16 _|[D] A-MERlaN_EX;RI;S_S BA;\IKIN_G COI:ZP

8 ITA 2390/DEL/2022 2017-18 [A] GHANPUR SOLAR PRIVATE LIMITED

9 ITA 3310/DEL/2024 2020-21 é:l]vﬁléLaiﬁTi%OWN AND RCOT ENGINEERING AND CONSTRUCTION INDIA
10 | ITA 3409/DEL/2024 2020-21 | {A] PLADIS INDIA PRIVATE LIMITED - -1 .

11 ITA 4169/DEL{2024 2020-21 i. {A} MARULEEN] IIOCHJ_S.;E;IAIND;A -I;NATE LIMITED ¥ -#iC;

12 ITA 4278/DEL{2024 2020-21 [A] KOBELCO CONSTRUCTION EQUIPMENT INDIA PRIVATE LIMITED {E-F1E)
13 | [ITA 4289/DEL/2024 2020-21 | [A) SRF LIMITED (E-FILE}

14 | ITA 4447/DEL{2024 2020-21 [A] MARKEM-IMAJE INDIA PRIVATE LIMITED {S/G (E-FILE)}

15 1TA 5142/DELf2024 2021-22 [A] GREAT LEARNING EDUCATION SERVICES PRIVATE LIMITED (£ “Iik}

16 ITA 5239/DEL/2024 2021-22 p[:]]Vl;E'IELE)I?qc];fEFBOWN AND ROOT ENGINEERING AND CONSTRUCTION INDIA
17 TTA 690/DEL/2018 2013-14 TA] AMERICAN EJ(PEEE; BANKINg (;(;;-;l:(INDlA BRANCH)

18 ITA 741/DEL/2021 2006-17 [A) MITSUL PRIME ADVANCED COMPOSITES INDIA PYT. LTD.

19 ITA 834/DEL/2022 2017--18 1A] ACHAMPET SOLAR PRIVATE LTD.




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 16-FEBRUARY-2026 (MQNDAY)

Srl Appeal Number | Assmt. Year Assessee Name Remarks
1 | IT(TP)A 16/DELf2025 2021-22 | [A) VIVO MOBILE INDTA PRIVATE LIMITED

2 ITA 5418/DEL/2012 2008-09 (Al H EW&'IT ﬂSSOflAIJ;{lNDLA)P_VT L_]'D_ :

3 ITA 5988/DEL/2019 -2.008-09 (D] ADN SER;EEIE-S INDIAPL";D T

4 ITA 8572/DEL/2019 3014-15 L[_;AS;!ﬂI;TEOD{iIﬂD{Eg;IMITED {SUCCESSOR OF VODAFGNE MOBILE SERVICES
5 ITA 555/DEL/ 2021 2021-22 [A] ESCORTS SKILL DEVELOPMENT

6 CO 36/DELI2025 2012-13 | [A] INTERCONTINENTAL HOTELS GROUP INDIA PRIVATE LTD

7 [T{TP)A 5/DEL/2026 2022-23 !;?CAMBRIDEE—EUI.\]I_VERSHTY PRESS AND ASESSMENT INDIA PRIVATE LIMITED
8 IT(TP)A 6/DEL{2026 2022-23 [A] SEIL ENERGY INDIA LIMITED

9 ITA 1039/DEL/2024 AY 2011-12 | [A] A.T. KEARNEY LIMITED - INDIA BRANCH QFFICE (E- { FILING 1)

10 | ITA 2392/DELy2022 2018-19 [A] VOLVO AUTO INDIA PVT LTD

11 | ITA 2601/DEL/2023 2012 (O] INTERCONTINENTAL HOTELS GROUP INDIA PRIVATE LTD (F-FitE}

12 ITA 4490/DEL/ 2024 2020-21 [A] INDUCTIS (INDIA) PRIVATE LIMITED ¢ = .o

13 ITA 4513/DEL/ 2024 2020-2021 | [A) GE INDIA [NDUSTRIAL PRIVATl; ;la;;[} N R

14 ITA 541/DELf2022 2017-18

[A) COMPACT INDIA PRIVATE LIMITED

- ¥

AssistantRegistrar

p 27-Jan-2026)
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 17-FEBRUARY-2026 (YUESDAY)

s Appeal Number |Assmt. Year Assesseec Name Remarks
1 ITA 4298/DEL/2017 2010-11 [A} PROMETRIC TESTING PVT. LTD.

2 ITA 4335/DELf2024 2020-21 [A] MARKIT ;ﬁDIA SERVICE PRIVAT;-L;F]ITED (EFILK:

3 ITA 4459/DEL/2024 2020-21 fA] BBC WORLD SERVICE PRIVATE LIMITED

4 I[TA 4460/DEL/ 2024 2020-21 {A] BBC GLOBAL NEWS INDIA PRIVATE LIMITED

5 ITA 2456/DEL/2025 2020-21 {A] XCHANGING TECHNOLOGY SERVICES INDIA PRIVATE LIMITED (E FILE)

& ITA 3479/DEL/2025 2014-15 [A] GENPACT SERVICES LLC

7 | raso7aDEL2006 | 202021 (A] ABOIT BIAGNOSTICS MEDICA: PRIVATE LIMITED © i

8 ITA 4265/DEL{2024 2020-21 i[;x] ;C;-IKNWGI&IGI'EEH_NOLO(;Y SER:’IC‘ES_ i.NDlA PRIVATE LIMITED {E-FI1F)




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 18-FEBRUARY-2026 {WEDNESDAY)

srl Appeal Number | Assmt, Year Assessee Name Remarks
1 ITA 1041/DEL/2023 2015-16 : [A] B['_LLSONICA.;'\.;I;;).—CI(;[;'H-’OEi?I\ﬁ' INDIA PRIVATE LIMITED

2 | DA 1049/0EL/2023 | 2014-15 | |A] BELLSONICA AUTO COMPONEN INDIA PRIVATE LIMITED

3 ITA 150/DEL/2022 2017-18 [A] HONDA R&D (INDIA) PVT. LTD,

4 ITA 3474/DELf2024 2020-21 [A] TECHBOOKS INTERNATIONAL PRIVATE LIMITED (F EILF}

5 ITA 3931/DEL/2024 2020-2021 | [A] MMTC-PAMP INDIA PRIVATE LIMITED :& FILE}

6 ITA 4313/DELf2024 AY 2020-21 | [A] RAJASTHAN PRIME STEEL PROCESSING CENTER PRIVATE LIMITED

7t ITA 4330/DEL/2024 2020-21 | [A] MASSIMO DUTTL INDIA PRIVATE LIMITED {£ FILE}

§ 1TA 4344/DEL/2024 Ay 2020-21 | [A] GOOQGLE CLOUD INDIA PRIVATE LIMITED (E FILE}

9 | ITA 5221/DEL/2024 2021-22 | [A) ACCURAY MEDICAL EQUIPMENT (INDIA) PRIVATE LIMITED (E FILE}
10 | TTA 5758/DEL/2015 2011-12 | [A] HONDA R & > {INDIA] PVT. LTD.

11 SA 33/DEL/2022 T

2017-18

LA] HONDA R&D {INDIA) PV, LID.

("_""' —
Assistant gegisﬁ'nr

2 27-Jan-202¢
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF H BENCH FOR 19-FEBRUARY-2026 (THURSDAY)

Appeal Number |Assmt. Year Assessee Name Remarks

ITA 608/DEL/2021 2016-17 [A] LUMINGUS POWER TECHNOLOGIES PVT. LTD.

ITA 6084/DEL/2018 2014-15 [A] LUMINCUS POWER TECHNGLOGIES PVT. LTD.

ITA 6996/DEL/2017 2013-14 [A] LUMINOUS POWER TECHNOLOGIES PVT. LTD.

ITA 8768/DEL/2019 2015-16 [A] LUMINOUS POWER TECHNOLOGIES PVT, LTD,




L~ INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF ] BENCH FOR 02-FEBRUARY-2026 (MONDAY)
sl Appeal Number Assmt. Year Assesses Name Remarks
1 ITA 3787/DEL{2024 2020-21 [A] HONDA INDLA POWER PRODUCTS LIMITED {S/G}
2 ITA 3958/DEL/ 2024 2020-21 [A] HONDA MOTGRCYCLE AND SCOOTER INDIA PRIVATE LIMITED {‘E-fli)__""
3 ITA 5390/DEL/2024 2021-22 [A]) HONDA MOTORCYCLE AND SCOOTER INDIA PRIVATE LIMITED {5/G} *‘
4 ITA 5762/0EL/ 2024 2021-22 [A] INDUCTIS (INDIA) PVT LTD {5/G)_... -
5 1TA 6101/DEL/ 2024 2021-22 [A] JUNGLEE GAMES INDIA PRIVATE LIMITED {5/}
6 1TA 6893/DEL/ 2015 2011-12 [A] M/S, MAHLE FILTER SYSTEMS (INDIA) PVT, LTD, “f
7 ITA 7728/DEL/2018 2012-13 [D] MAHLE FILTER SYSTEMS ([NDLA) PVT. LTD. I
8 ITA 7908/DEL/2018 2012-13 [A) MAHLE FILTER SYSTEMS {INDIA) PVT. LTD. ~
9 [TA 141/DEL{2021 2014-15 [A] INTERNATIONAL HOSPITAL LIMITED 7
10 ITA 78/DELs2022 201415 [O] INTERNATIONAL HOSPITAL LT, ~3
1 [TA 248/DEL/2021 2015-16 [A]) IYOGI TECHNICAL SERVICES PVT., LYD.
12 ITA 535/DELS 2022 2017-18 [A] Y-TEC INDIA PRIVATE LIMITED
13 174 595/DEL/2022 2017-18 {A} FORTUM AMRIT ENERGY PRIVATE LEIMITED
14 ITA 596/DELf2022 2017-18 [A] FCRTUM FINNSURYA ENERGY PRIVATE LIMITED
15 ITA 1041/DEL/2022 2018-19 [A] FORTUM FINNSURYA ENERGY PRIVATE LTD.
16 ITA 3779/DEL{2024 2020-2021 | [A] DYSON TECHNOLOGY [NDIA PRIVATE LIMITED
17 ITA 3780/DEL/2024 2020-21 [A] YEOLIA WATER TECHNOLOGIES AND SOLUTIONS (INDJA) P LTD {E-FILE)} |
18 ITA 5843/DEL/2024 2021-22 | [A] M/S VEOLIA WATER TECHNOLOGIES AND SOLUTIONS {INDIA) PRIVATE LMITED~-
19 TTA 4517{DEL/2024 2020-21 [A] GEODIS INDIA PRIVATE LIMITED
20 ITA S757/DEL/2024 2021-22 [A] VALVOLINE CUMMINS PRIVATE LIMITED
271 ITA 5878/DELS2024 2021-22 {A} ENERCON WINDENERGY PVT LTD
22 ITA 5905/DEL/2024 2021-22 {A} GLOBALLOGIC INDIA PVT LTD
23 ITA 5933/DEL/2G24 AY 2021-22 | [A} JUMP TRADING FINANCIAL INDIA PRIVATE LIMITED
24 ITA 5924/DEL/2024 2021-22 [A) SYNIVERSE TECHNOLOGIES SERVICES {INDIA) PRIVATE LIMITED
25 ITA S953/DEL/2024 AY 2021-22 | [A] FISERV IMDIA PRIVATE LIMITED
26 ITA 6605/DELS2024 2021-22 [A]) DANTSCO IND1A PRIVATE LIMITED
27 ITA 1679/DEL/2025 2016-17 [A] ORANGE BUSIMESS SERVICES INDIA SOLUTIONS PRIVATE LIMITED
28 ITA 1914/DELf2025 2021-22 [A] SERGE FERRAR] INDIA (P} LTD.
a Assistant ﬁgs—t-ra
d 27-Jan-

g




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

Y

v

CAUSE LIST OF ] 8ENCH FOR 03-FEBRUARY-2026 (TUESDAY)
Srl Appeal Number Asst. Year Assessee Name Remarks
1 1TA 3859/0€L/2024 2020-21 {A] GIESECKE & DEVRIENT INDIA PVT LTD t_‘::,'_\:;,__,
2 54 S34/DELf2024 2021-22 [A) BORGWARNER EMISSIONS SYSTEMS INDIA PRIVATE LIMITED 7
E} ITA 3788/DEL{ 2024 2020-21 [A] BORGWARNER EMISSIONS SYSTEMS INDIA PRIVATE LIMITED (Efi!l_‘
4 ITA 5915/DEL{2024 2021-22 {AY BORGWARNER EMISSIONS SYSTEMS INDIA PRIVATE LIMITED “]
5 ITA 5303/DEL/ 2024 2021-22 [A] CIENA COMMUNICATIONS INDAA PREVATE LIMITED {&'_ij___
6 ITA 5527/DEL/2024 2021-22 [A] CORTEVA AGRISCIENCE IND1A PRIVATE LIMITED (S}fi)ﬂ —
7 1TA 2865/DEL/2025 2017-18 (A] CORTEYA AGRISCIENCE INDIA PYT LTD (5/G) —J
8 ITA 5595/DEL/2018 2014-15 [A) VERLIZON COMMUNICATIONS INDIA PVTITD. {EL(.;_)__
S {TA 1958/DEL/ 2017 2012-13 [A]) M/S. AVAYA INDIA PVT, LTD. (R/M;}
10 TTA 2042/DEL/ 2022 201819 [A] KOMORI [NDIA PVT LTD
11 ITA 651/DEL/2016 2011-12 {A} TERADATA INDIA PVT. LTD.
12 [TA 2729/0EL/2022 201415 [A] VEETEE FINE FOOQDS LTD
13 ITA 5363/DEL/2024 2021-22 [A] XEROX INDIA LTD
14 1TA 5892/ DEL/2024 2021-22 [A] CORDSTRAP INDIA PRIVATE LIMITED
15 ITA 5894fDEL/2024 2021-22 [A] DIMAG] SOFTWARE INNOVATIONS PRIVATE LIMITED
16 ITA 6089/0EL/ 2024 2021-22 [A] TOYOTA TSUSHO NEXTY ELECTRONICS INDiA PRIVATE LIMITED
17 | IT{TP)A 5881/DELf2024 2021-2022 [A] GEA WESTFALLA SEPARATOR INDIA PRIVATE LIMITED
18 ITA 4967/DEL/2018 20i3-14 {A} BOMBARDIER TRANSPORTATION INDIA PVT. LTD. =
19 ITA SOB2/DEL/2018 2013-14 [D] BOMBARDIER TRANSPORTATION INDIA PVT. LTO.
20 ITA 5636/DEL/2018 2014-15 [4) BOMBARDIER TRANSPORTATION INDIA PVT. LTD.
21 ITA S735/DEL/2018 2014-15 [0] BOMBARDIER TRANSPORTATION INDIA PYT, LTD.
22 ITA 1353/DEL/2019 2009-10 [0} BOMBARDIER TRANSPORTATION INDIA PVT. LTD.
23 IT4 2194/DEL{ 2019 2009-10 [A] BOMBARDIER TRANSPORTATION INDIA PVT. LTD.
24 ITA 7161/DELf 2019 2015-16 [A) BOMBARDIER TRANSPORTATION INDIA PVT. LTD.
25 ITA 7692/0EL 2019 2015-16 {0] BOMBARDIER TRANSPORTATION INDIA PVT. LTD. -~
26 ITA SC14/0ELf 2019 2015-16 [A] CEVA LOGISTICS INDIA PLID
27 ITA 2007/DEL 2022 2014-15 [A] RED FORT SHAHJAHAN PROPERTIES P.LTD -3
28 [TA 2008/DEL/2022 201-18 [A] RED FORT SHAHJAHAN PROPERTIES P.LTD ~
29 1TA 3242/DEL/2024 2020-21 [A] ATT GLOBAL NETWORK SERVICES INDIA PRIVATE LIMITED
30 ITA 4817/DEL/ 2024 2021-22 [AY MIMAK]I INDLA PRIVATE LIMITED
31 ITA 5842/0ELf 2024 2021-22 [A] SIGNIFY INNOVATIONS INDIA LIMITED
32 [T 5845/DELf 2024 2021-22 [A] CONCENTRIX DAKSH SERVICES INDIA PRIVATE LIMITED
33 ITA S518/DEL/ 2024 2021-22 [A]) SHL {INDIA} PRIVATE LIMITED
34 ITA 6088/DEL/2024 2021-22 [A] SAKATA SEED INDIA PRIVATE LIMITEC
35 ITA 1709/DEL/ 2025 2021-22 [A) ALM FOOD PRODUCTS LTD ~7
36 ITA 1710/DEL/2025 2020-21 {4} ALM FOCD PRODUCTS LIMITED J
37 ITA 1720{/DELf2025 2020-21 [A) ALM INDUSTRIES LTD
wtﬁ) [ 4
27-Jan-;

0,
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF 1 BENCH FOR 04-FEBRUARY-2026 (WEDNESDAY)
Sl Appeal Number Assmt. Year Assessea Name Remarks
1 ‘S'&QD.-‘DEUZO?.S 2021-22 [A] JONES |ANG LASALLE PROPERTY CONSULTANTS (INDIA) PRIVATE LIMITED ']
2 ITA 6135/DEL/2024 2021-22 {A] JONES LANG LASALLE PROPERTY CONSLULTANTS (INDIA) PRIVATE LIMITED --,
3 %jZIDEL!ZUEB 2021-22 [A} CBRE SOUTH ASIA PRIVATE UMITED "‘J
4 ITA S5990/DEL/2024 2021-22 [A] CBRE SOUTH ASIA PRIVATE LIMITED
S ITA 6468/DEL/2018 2014-15 [A] TPG SOFTWARE PVT, LTD. E‘Eﬁ 2604}
6 ITA 3475{DEL/ 2024 2017-18 [A] ATT GLOBAL NETWORK SERVICES [INDIA PRIVATE LIMITED { S;E_{E—fILE)) —
7 ITA 3476/DEL/ 2024 2017-18 [A] ATT GLOBAL NETWOQRK SERYICES INDIA PRIVATE LIMITED (S/G (E-FILE)) ~ 4
8 ITA 6981/0ELF2019 2015-16 [&] RAMTECH CONSULTING o
g ITA 826/DEL/2021 2016-17 B[ﬁi;gl[’:g-& i;i'_l'r _ETT%gAJASTHAN BRAKE SYSTEM PVT LTD (EARLIER KNOWN AS NIES_:N
10 ITA 1004/DEL{2021 2010-11 [A] HITACHT ASTEMO RAISTRAN BRAKE SYSTEMS PRIVATE LIMITED —-J
11 ITA 1151/DEV2022 2018-19 [A] MOBASE INDIA PLTD
12 ITA 2341/DEL2022 2012-13 [A] CHAMEL (IND]A) PRIVATE LIMITED
13 ITA 1012/DEL/2023 2013-14 [A] BENETTON INDLA PRIVATE LIMITED = {
14 ITA 1846/DEL/2023 2013-14 [D] BENETTOM INDIA PRIVATE LIMITED. =
15 ITA 1638/DEL/2023 2016-17 [A] DENSO HARYANA PRIVATE LIMITED
16 ITA 5514/0ELF2024 2021-22 [A] DENSO HARYANA PRIVATE LIMITED —
17 ITA 3503/DELS2024 2020-21 [A] CUSHMAN AND WAKEFIELD INDIA PRIVATE LIMITED
18 ITA 3337/DEL/2024 2020-21 [A] CUSHMAN AND WAKEFIELD PROPERTY MANAGEMENT SERVICES INDIA PRIVATE LIMITE'J
19 ITA 4114/DEL/2024 2020-21 [A] FISERY INDIA PRIVATE LIMITED {E-FILE}
20 1TA 4479/DEL/ 2024 2020-21 [A] LF LOGISTICS (INDIA) PRIVATE LIMITED
21 1TA 4420/DEL/2024 2020-21 [A] COMPASS INDIA FOOD SERVICES PRIVATE LIMITED
22 ITA 4525/DEL/2024 2020-21 {A] FIELDCORE SERVICE SOLUTIONS INTERNATIONAL INDIA PRIVATE LIMITED
23 ITa, 4535/0EL 2024 2020-21 [A] MICROSOFT INDIA (R AND D) PRIVATE LIMITED
24 ITA 4655/DELf2024 2020-21 [A] MICROSOFT CORPORATION INDIA PRIVATE LIMITED {E-FILE)
25 {TA 5496/DELf 2024 2021-22 [A]) BAIOU INDLA INTERNET PRIVATE LIMITED
26 ITA SB06/DEL/2024 2021-22 [A] HIGH PERFORMANCE PLASTICS INDIA PRIVATE LIMITED
27 ITA 5812/DEL/2024 2021-22 [A] HELLA INDIA AUTOMOTIVE PRIVATE LIMITED
28 ITA 5619/DELf 2024 2021-22 [A] KYOCERA DOCUMENT SOLUTIONS INDIA PRIVATE LIMITED
29 1TA 5852/DEL/2024 2021-22 {A] CALSONIC KANSEI MOTHERSON AUTO PRODUCTS PRIVATE LIMITED
30 TTA 5927/DEL/2029 2021-22 [A] GEQDIS TMDIA PRIVATE LIMITED
31 174 S938/DEL 2024 2021-22 {A] HITACHI ASTEMO GURUGRAM POWERTRAIN SYSTEMS PRIVATE LIMITED
32 ITA 6016/DELf2024 2021-22 [A] CUSHMAN AND WAKEFIELD INDIA PRIVATE LIMITED
33 ITA B0B2/DEL/2024 2021-22 [A) PINKERTON CGRPORATE RISK MANAGEMENT INDIA (P) LTD
34 | IT(TP)A 5937/DEL/2024 2021-22 [A] HERAEUS TECHNOQLOGIES INDIA PRIVATE LIMITED, GAUTAM BUDDHA NAGAR
35 IT(TP)A 5923/DEL/2024 2021-2022 [A] FARES DADDY PRIVATE LIMITED
36 | IF(TP)A 5520/DEL/2024 2021-22 [A] HERAEUS TECHNCGLOGIES INDIA PRIVATE LIMITED, GAUTAM BUDDHA NAGAR
37 IT{TP)A 5458/DEL/2024 2021-22 [A] SAMAVESH FINANCE INDIA PRIVATE LIMITED

Assistant Reglstra
27-Jan-20.
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF ] BENCH FOR 05-FEBRUARY-2026 (THURSDAY)
5r Appeal Number Assmt, Year Assessae Name Remarks
1 ‘S}RjBOIDEszUZS 2016-17 [A) MARUTI SUZUK] INDIA LTD. - 1
2 ITA B0DS/DEL/2018 2014-15 [A] MARUTL SUZUK! INDIA LTD. (5/G)
3 ITa B968/DEL/2019 2015-16 [A] MARUTI SUZUKI INDIA LIMITED {5,1(.1},
4 ITA 521/0EL/2021 2016-17 [A) MARUTI SUZUKI INDIA LTD. {5/G)
5 1TA 1104/DEL/ 2022 2018-19 [A]) THE CHEMOURS INDIA PLTD {rS,*G]
6 1TA 1952/DEL 2022 2017-18 {A] MARUTI SUZUKI ENDIA LTD (S,}E]T_
7 [Ta 1953/DEL/2022 2018-19 [A] MARUTI SUZUKL INDIA LTD (5/ )
8 1TA 405/DEL/2023 2019-20 [A] MARUTL SUZUKI INDIA LIMITED (5/G)
9 TTA 3786/DELF2024 2020-21 [A] MARUTI SUZUKI INDIA LIMITED (S/G) "“‘
10 ITA 354/DEL/2022 2017-18 [A] THE CHEMOURS INDIA PRIVATE LIMITED (S/G}
1 ITA 5530/DEL/2024 2021-2022 [ [A) MXP MEDIA INDIA LIMITED (£/H.-
12 ITA 6989/DEL/2017 2013-14 (A] NEC INDIA PVT. LTD.
13 ITA S6/DEL/2018 2006-07 {A) KOHINOOR FOODS LTD. "")
14 ITA 57{DEL/2018 2007-08 [A) KOHINQOR. FQODS LTD. i
15 ITA SB/DEL/2018 2008-G9 [A] KOHINOQR FOODS LTD.
6 ITA 5321/DEL/2018 2008-09 {A] CADENCE DESIGNS SYSTEMS {INDIA) PVT. LTD.
17 ITA 8770/DEL2018 2013-14 [D] HONDA M OTOR. INDIA P.LTD —_
18 ITA 6771/0EL/2018 2014-15 [D] HONDA MOTOR TNDIA P.LTD
19 [TA 6786/0EL/2018 2013-14 [A] HONDA CARS [NDIA LTD. (SUCCESSOR [N INTEREST OF HONDA MOTOR INDIA PYT, LTD;
20 ITA 6787/DELf2018 2014-15 [A) HONDA CARS INDIA LTD. (SUCCESSOR IN INTEREST OF HONDA MOTOR INDIA PYT. L
21 ITA 7531/DEL{ 2018 2014-15 {A) NEC TECHNOLOGIES INDIA P.ATD (FORMERLY KNOWN AS MEC INDLA PVT. LTD.)
22 ITA S90/DEL/2021 2016-17 [A} RELAXO FOOTWEAR LTD. {R/M)
23 ITA 1995/DEL{2021 2016-17 [A] BOMBARDIER AEROSPACE INDIA PRIVATE LIMITED
24 ITA 553/DEL/2022 2017-18 [A] NOIDA TOWERS PRIVATE LIMTED
25 ITA 854/DEL/2022 2017-18 [A] VATIKA SEVEN ELEMENTS PRIVATE LIMITED
26 ITA 855/DELf2022 2017-18 [A] VATIKA SOVEREIGN PARK PRIVATE LTD.
27 ITA 2001/DEL/2022 2018-19 [A] SINGTEL GLOBAL {INDIA) PVT LTD
28 iTA 2282/DEL/2022 2018-19 [A] MEDIFORCE HEALTHCARE PYT LTD
29 ITA 2037/DEL/ 2023 2016-17 [A] TIMEX GROUP INDIA LTD.
i0 ITA 3587/DEL/2024 2020-21 [&) SANGAL PAPERS LIMITED
1 I'TA 4340/DEL/ 2024 2020-21 [A] MIHAMA TNDLA PRIVATE LIMITED
32 ITA S436/DEL/2024 2021-22 [A] TOYQTA BOSHOKU DEVICE INDIA PRIVATE LIMITED
33 ITA 5793/0EL/2024 2021-22 [A} GRAZIANO TRASMISSIONI INDLA PVT LTD
39 ITA SB83/DEL/2024 2021-22 [A] SIEMENS EDA (INOIA) PRIVATE LIMITED
35 ITA 5925/DELf2024 2021-22 [A] MARKIT INDIA SERVICES #RIVATE LIMITED
Ei- ITA 6096/DEL/ 2024 2021-22 [A] SINCH CLOUD COMMUNICATION SERVICES INDIA PRIVATE LIMITED
Assll’stantﬂs'ﬁ_s?:‘ér :
f" 27—Jag_:\2-13/2ﬁ/




B INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF 1 BENCH FOR 09-FEBRUARY-2026 (MONDAY)
sr Appeal Number Assmi. Year Assessee Name Remarks
1 1TA 1238/DEL/2025 2012-15 | [A] M/S OLYMPUS MEDICAL SYSYEMS INDIA PYT LTD (S/G) .
2 ITA 5264/DEL/2010 2006-07 | [A) DELPHI AUTOMOTIVE SYSTEMS PVT, LT, {OLD APPEAL! TOP PRlOR}W}‘]
3 ITA 5618/CEL/2011 2007-08 [ {A] DELPHI AUTOMOTIVE SYSTEMS PVT. LTD, [
4 ITA 5065/DEL/2012 2008-06 | [A] DELPHI AUTOMOTIVE SYSTEMS FVT. LTD, /
5 ITA 2530/DEL/2014 2009-10 | [A] M/S. DELPHI AUTOMOTIVE SYSTEMS PVT, LTD. l
6 ITA 1559/DEL/2016 2011-12 | [A) DELPHI AUTOMOTIVE SYSTEMS PVT. LTO. [
7 ITA 457/DEL/2017 2012-13 | [A] DELPRI AUTOMOTIVE SYSTEMS PVT. LTD, I
8 1TA 7694/DEL/2017 2013-14 | [A) DELPHI AUTOMOTIVE SYSTEMS (P) LTD ,.1
3 ITA 1141/DEL/2015 2010-11 [ [A) SAGE PUBLICATION INDIA PVT. LTD.
10 ITA 5724/DEL/2017 2009-10 | [D] WOP INDIA PVT. LTD. {2604)
11 ITA 316/DEL/2022 2010-11 | [A] DONALDSON INDIA FILTER SYSTEMS PRIVATE LIMITED
12 TTA 317/DEV2022 2017-18 | [A] DONALDSCN INDIA FILTER SYSTEMS PRIVATE LIMITED
13 ITA 2073/DEL{2022 2018-19 | [A] DONALDSON INDIA FILTER SYSTEMS PRIVATE LIMITED - J
14 ITA 499/DEL/2022 2017-18 [ [A) HELLA INDIA AUTOMOTIVE PRIVATE LIMITED
15 ITA 1269/DEL/2022 2018-19 | [A) AZURE POWER (RAJ) P.LTD
16 TTA 1270/DEL/ 2022 2018-1¢ | [A] AZURE PHOTOVOLTAIC ALTD
17 ITA 1271/DELS2022 2018-19 | [A) AZURE POWER (KARNATAKA) PLTD
18 ITA 1272/DEL/2022 2018-19 | [A] AZURE URIA PLTD
19 ITA 1273/DEL/2022 2018-19 | [A] AZURE GREEN TECH P.LTD
20 1TA 1274/DEL/2022 2018-19 | [A] AZURE POWER INFRASTRUCTURE P.LTD
2t ITA 1275/DEL/2022 201819 | [A] AZURE SOLAR PLTD
22 ITA 1300/DEL/2022 2018-1% | [A] AZURE RENEWABLE ENERGY PVT. LTD,
23 [TA 1342/DEL/ 2022 2018-19 | [A] AZURE SUNRISE PVT. LTD.
24 ITA 1343/DEL/2022 2018-19 | [A) AZURE POWER THIRTY SEVEN PVT. LTD.
25 ITA 1344/DEL/2022 2018-19 | [A) AZURE CLEAN ENERGY PVT. LTD.
2 ITA 1345/DEL/2022 2018-19 | [A] AZURE POWER MARS PVT. LTD.
27 ITA 1346/DEL/2022 2018-15 | {A) AZURE POWER ERIS PVT. LTD.
28 ITA 1400/DEL/2022 2018-19 | [A] AZURE SURYA PVT, LTD.
29 1TA 1401/DEL/2022 2018-19 | {A] AZURE POWER PLUTO PVT, LTD.
30 ITA 1402/DEL/2022 2018-1%9 | [A] AZURE POWER (PUNJAB) PVT. LTD.
3 ITA 1596/DEL/2022 2018-18 | [A] AZURE POWER (HARYANA) PVT. LTD,
R LTA 659/DEL/2024 2017-18 | D) AZURE POWER {RAJ} PVT LTD {{E FILED v‘-\PPE}l‘\.})
33 ITA 5397/DEL/2024 2021-22 | [A} BT GLOBAL COMMUNICATIONS INDIA PRIVATE LIMITED
34 ITA 5560/DEL/2024 2021-22 | [A) DCM SHRIRAM LIMITED
s
{1 J _Assistant REgistran
27-Jan-2026]/
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF ] BENCH FOR 10-FEBRUARY-2026 (TUESDAY)

Srl Appeal Number Assmt, Year Assesseo Name Remarks

1 SA 412/0EL{2024 2020-21 [A] MUNJAL SHOWA LIMITED ]

2 ITA 486/DEL/2021 2016-17 [A) MUNJAL SHOWA LTD. (S_;"Ei}_‘

3 ITA 593/DELS2022 2017-18 [A] MUNJAL SHOWA LIMITED (5/G},

q iTA 1420/DEL/2022 2018-19 [A] MUNIAL SHOWA LIMITED (5{@ ) I

5 ITA 6493/DEL/ 2016 2012-13 (A] MfS MUNIAL SHOWA LTC. I

6 ITA S584/DEL/2017 2013-14 [A] MUNJAL SHOWA LTO.

7 [TA 942/DELf 2021 2010-11 [A] MUNJAL SHOWA LTD.

8 ITA 145/DEL{ 2022 2006-07 [A] MUNIAL SHOWA LIMITED

9 ITA 3966/DEL{2024 2020-21 [A] MUNJAL SHOWA LIMITED

10 1TA 5847/DEL/2024 2021-22 [A] MUNJAL SHOWA, LIMITED —

11 _Sf_?;SfDE!.;‘ZOﬂ 2017-18 [A] SUZUKI MOTOR CYCLES (I) PVT LTD i

12 SA_ESIDEUMZZ 2018-19 [A]) SUZUKI MOTORCYCLE INDIA PRIVATE LIMITED

13 l;‘; 407/DEL2022 2017-18 [A] SUZUKI MOTOR CYCLES (1) PVT LTD

14 I7A 957/DELf2022 2018-19 {A] SUZUKT MOTORCYCLE INDIA PRIVATE LIMITED

15 ITA 824/DELf2022 2010-11 [A) SUZUKT MOTORCYCLE INDIA PRIVATE LIMITED

16 ITA 799/DEL2021 2016-17 [A] SUZUKI MOTOR CYCLES (F) PVT LTD e

17 -SéjJSIDEU2024 2021-22 [A] WILLES TOWERS WATSON INDIA INSURANCE BROKERS PRIVATE LIMITED -3
18 ITA 5581/DEL/2024 2021-22 [A] WILLIS TOWERS WATSON INDIA INSURANCE BROKERS PRIVATE LIMITED \j
19 ITA 2166/DEL/2022 2018-19 | (A] DCM SHRIRAM INDUSTRIS LTD (S/G)___

20 ITA 6271/DEL/2015 2011-12 [A] SIEMENS INDUSTRY SGFTWARE (INDIA)} PVT. LTD.

2t ITA 1984/DEL/2017 2012-13 {A} SIEMENS INDUSTRY SGFTWARE (INDIA} #VT. LTD.

22 1TA 6067/CELf 2017 2013-14 {A] SIEMENS INDUSTRY SOFTWARE (INDIA) PVT. LTD.

23 ITA 7421/0EL/ 2018 2014-15 [A} SIEMENS INDUSTRY SOFTWARE {INDIA) PYT, LTD. ™

24 ITA 3531/DELf 2024 AY 2020-21 | [A] VENUS IMDIA ASSET-FINANCE PRIVATE LIMITED

25 ITA 5343/DEL/2024 AY 2021-22 | [A] IP ACCESS INDIA PRIVATE LIMITED

26 ITa 5466/0EL/2024 2021-22 [A] HANY SOFTWARE SOLUTIONS INOIA PRIVATE LIMITED

27 ITA 5562/DELf 2024 2021-22 [A]) KHVATEC INDLA PRIVATE LIMITED

28 ITA 5916/DEL/ 2024 2021-22 [A] ALFANAR ENERGY PRIVATE LIMITED

< o

istant Re’{@?r?ar
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF 1 BENCH FOR 11-FEBRUARY-2026 (WEDNESDAY)
sl Appeal Number | Assmt. Year Assessee Name Remarks
1 S/AjGS,r‘DEUZDZ‘I 2021-22 [A] PEPSICO INDIA HOLDINGS PRIVATE LIMITED b—!
2 ITA 5301/DEL/2024 2021-22 [A] PEPSICO INDIA HOLDINGS PRIVATE LIMITED J
3 ITA 3959/DEL/2024 2020-21 [A] PERFETTI VAN MELLE INDIA PVT. LTD (29-}-"
9 ITA 5439/DEL/2017 2011-12 [D] ST MICROELECTRONICS PVT. LTD. =7
5 ITA 5583/DEL/ 2017 2011-12 [A] ST MICROELECTRONICS PVT, LTD. —J_
6 ITA 7852/DEL/2018 2012-13 {A) WILLIAM E CORNOR & ASSOCIATES SQURCIENG P.LTD
7 ITA 1291/DELf2022 2018-19 [A] EBRC INDIA PYT.LTD. (R/M)
8 ITA 3827/DEL/2024 2020-21 [A] JINDAL STAINLESS LIMITED
9 ITA 5726/DEL/2024 2021-22 [A] ROULUNDS BRAKING INDIA PVT, LTD.
10 | ITA 5727/DEL{2024 2021-22 [A] ALLTANCE FRICTION TECHNOLOGY PVT. LTD.
11 | ITA 6042/DEL/2024 2021-22 [A] BOEING INDIA DEFENSE PRIVATE LIMITED
12 | [TA 6045/DEL{2024 2021-22 [A] M5D PHARMACEUTICALS PRIVATE LIMITED
13 | ITA 6050/DEL/2024 2021-22 [A] ORIFLAME INDIA PRIVATE LIMITED
14 TTA B103/DEL/2024 2021-22 [A] AFFLE (INDIA) LIMITED
15 ITA 6146/DEL{ 2024 2021-22 {A] PROMAT FIRE & INSULATION PRIVATE LIMITED
16 | IT(TP)A 2/DEL/2025 2020-21 [A] ORAVEL STAYS LIMITED
17 | IT{TP)A 3/DEL/2025 | AY 2020-21 | [A] CARGILL INDIA PRIVATE LIMITED
18 | IT(TP)A 4/DEL/2025 2022-23 [A] INDIGRID SOLAR-I (AP) PRIVATE LIMITED

/7 Assistant REgistrar

27-Jan-2028|




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF ] BENCH FOR 12-FEBRUARY-2026 (THURSDAY)

Srl Appeal Number | Assmt. Year Assessee Name Remarks
1 I'TA 3939/DEL/2024 2020-21 [A] SAVISTA GLOBAL SOLUTIONS PRIVATE LIMITED (5/G) 7

2 SA 11/DEL/2026 2020-21 [A] SAVISTA GLOBAL SCLUTIONS PRIVATE LIMITED ‘J

3 ITA 1199/DEL/2016 2011-12 [A] M/5. BOSE CORPORATION INDIA PVT, LTD. {5/G) J

4 ITA 6739/DEL/2017 2013-14 {A] BOSE CORPORATION INDIA PVT, LTD. (S/G}— 1

5 ITA 1509/DEL/2014 2009-10 [A] M/S. BOSE CORPORATION INDIA PVT. LTD. (260A)

6 ITA 1656/DEL{2015 2010-11 [A] M{S, BOSE CORPORATION INDIA PVT, LTD.

7 ITA 1597/DEL{2017 2012-13 [A) MfS. BOSE CORPORATION INDIA PVT. LTD.

8 ITA 7922/DELf2018 2014-15 [A] BOSE CORPORATION INDIA PVT. LTD.

9 [TA 9665/DEL/2019 2015-16 [A] BOSE CORPORATION INDIA PVT, LTD.

10 ITA B70/DELf2021 2016-17 [A} BOSE CORPORATION INDIA PVT. LTD.

11 | ITA 2376/DEL{2022 2017-18 [A) BOSE CORPORATION INDIA PVT LTD

12 { ITA 4419/DELf2024 2020-21 [A] BOSE CORPGRATION INDIA PRIVATE LIMITED (E-Fii:

13 [TA 2383/DEL/2018 2012-13 [D] JINDAL SAW LTD. "‘]

14 | ITA 2384/DEL/2018 2013-14 [O] JINDAL SAW LTD, /

15 | ITA 2747/DEL/2018 2012-13 [A] JINDAL SAW LTD. I

16 ITA 2748/DEL/2018 2013-14 [A] JINDAL SAW LTD.

17 1TA 463/DEL{2019 2013-14 [A] JINDAL SAW LTD.

s | e | ame e e oA raTes T T (R
19 ITA 142/DEL/2022 2017-18 [A] HITACHI ASTEMO GURUGRAM POWERTRAIN SYSTEMS PVT, LTD, —*‘
20 ITA 489/DELf2022 2017-18 [A] ELOFIC INDUSTRIES LIMITED

21 ITA 2080/DEL/2022 2018-19 [A) WIN MEDICARE PRIVATE LIMITED

22 ITA 962/DEL/2023 2016-17 [A] SEPCO 1 ENGINEERING {INDIA} PLTD

23 | [ITA 6069/DEL/2024 2021-22 {A] H&M HENNES & MAURITZ RETAIL PRIVATE LIMITED

24 ITA 6140/DEL/2024 2021-2022 | [A] HEADSTRONG SERVICES INDIA PRIVATE LIMITED

25 ITA 6141/DEL/2024 2021-22 [A] ZIMMER INDIA PRIVATE LIMITED

26 ITA 6155/DELf2024 2021-22 [A] ARVOS LIUNGSTROM ENERGY INDIA PRIVATE LIMITED

. prfssistant Registrar
{ Y& 27-Jan-20
. L




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF | BENCH FOR 16-FEBRUARY-2026 (MONDAY)

Srl Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 4400/DEL/2025 2020-21 [A] SUMITOMO CORPORATION INDIA PVT LTD {E@_} ™

2 | IT(TPA 14/DELS2025 2021-22 [A] SUMITOMO CORPORATION INDIA PRIVATE LIMITED ]

3 ITA 2016/DEL/2022 2018-19 [A) BORGWARNER EMISSIONS SYSTEMS INDIA PRIVATE LIMITED _(_E{i_i_j__
4 ITA 3869/DEL{2010 2006-07 [A] GEMALTO DIGITAL SECURITY LTD (OLE APPEAL/ TOP PRIORITY)

5 [TA 3553/DEL/2018 2010-11 [A] CONTINENTAL FOUNDATION JOINT VENTURE

6 ITA 3874/DEL/2018 2012-13 [A} ACME CLEANTECH SOLUTIONS LTD. =~

7 ITA 3963/DEL/2018 2012-13 [D] ACME CLEANTECH SOLUTIONS LTD.

8 ITA 5193/DEL{ 2019 2013-14 {D] ACME CLEANTECH SOLUTIONS PVT. \TD.

% ITA 5194/DEL{2019 2013-14 [A] ACME CLEANTECH SOLUTIONS PVYT, LTD.

10 | TTA 2005/DEL/2022 2018-19 [A] JUBILANT BIOSYS LTD.

11 ITA 5935/DEL/2024 2021-22 [A) MYKAARMA.COM INDIA PRIVATE LIMITED

12 ITA 6064/DEL/2024 2021-22 [A] MADURAL-KANYAKUMARI TOLLWAY PRIVATE LIMITED

Assistant ;egistrar

f—""" 27-Jan-2026
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI
CAUSE LIST OF 1 BENCH FOR 17-FEBRUARY-2026 (TUESDAY)
Sl Appeal Number | Assmit. Year Assessee Name Remarks
1 ITA 3446/DEL{2024 2020-21 [A] FUIIFILM INDIA PRIVATE LIMITED ((E-FILE) E/H}
2 ITA 1216/DEL/2014 2009-10 | [A] UNIPARTS INDIA LTD. {260GA)
3 ITA 1093/DEL/2017 2012-13 | [A] ERICSSON INDIA PVT, LTD. {R/M)
4 ITA 7636/DEL/ 2019 2014-15 [ [A] XEROX INDIA LTD.
5 ITA 7817/DEL/2019 2014-15 | [D] XEROX INDIA LTD.
6 ITA 559/DEL{2022 2017-18 | [A] XEROX INDIA LTD. .|
7 ITA 16/DEL/2022 2016-17 | [D] VINEY CORPORATION LTD.
8 ITA 1117/DEL/2022 2017-18 [A} RIO TINTC INDGIA PRIVATE LIMITED
9 ITA 2430/DEL/2022 2016-17 | [D] POSCO INTERNATIONAL TNDIA PLTD
10 ITA 1947/DEL/2023 2015-16 [D] TPV TECHNOLOGY INDIA PVT, LTD.
11 | ITA 5322/DEL{2024 2021-22 | [A] AMADEUS INDIA PRIVATE LIMITED
12 [TA 5387/DEL/2024 2021-22 [A] JANES DEFENSE INDIA LLP
13 TTA 5467/DEL/2024 2021-22 [A] ISKRAEMECO TNDIA PRIVATE LIMITED
'y

Assistant Registrar]
ff?/ 27-Jan-202,
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 18-FEBRUARY-2026 (WEDNESDAY)
sl Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 1307/DEL;2022 2017-18 [A] WHIRLPOOL OF INDIA LTD (5/G)
2 [TA 4777/DEL{2025 2021-22 [A] KUNSHAN Q TECH MICROELECTRONICS {INDIA) PVT, LTD,
3 ITA 7962/DEL/2018 2013-14 éll?]]gVOLTERS KLUWER FINANCIAL AND COMPLIANCE SERVICES SOFTWARE -
4 CO 106/DEL{2023 2013-14 [A] WOLTERS KLUWER FINANCIAL AND COMPLIANCE SERVICES SOFTWARE Pﬂ)
5 ITA 1384/DEL{2022 2017-18 [A] WARNER MEDIA INDIA PLTD -
5 ITA 1385/DEL/2022 2018-19 {A] WARMERMEDIA INDIA PRIVATE LIMITED _._l
7 ITA 1421/DEL/ 2022 2017-18 [A] LUDHIANA SANGRUR INFRA ROAD PRIVATE LIMITED
8 ITA 5317/DEL/2024 2021-22 [A] RATEGAIN TRAVEL TECHNOLOGIES LIMITED
9 ITA 5355/DEL/2029 2021-22 [A] SINOCHEM INDIA COMPANY PRIVATE LIMITED
10 | ITA 6067/DEL{2024 2021-22 [A] SLOAN INDIA PRIVATE LIMITED
11 ITA 6128/DEL{2024 2021-22 [A] ADIDAS INDIA MARKETING PRIVATE LIMITED
12 ITA 6131/DELf2024 2021-22 [A] BAXTER INDIA PRIVATE LIMITED
S
Assistant Registran
?;/' 27-Jan-2026|,-




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF 1 BENCH FOR 19-FEBRUARY-2026 (THURSDAY)
Srl Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 520/DEL/ 2023 2019-20 | [A] JONES LANG LASALLE PROPERTY CONSULTANTS {INDIA) P.LTD (EH)
2 ITA 472/DEL/2017 2010-11 [ [A] XAVIENT INFORMATION SYSTEMS (1) PVT. LTD. (R/)
3 ITA 876/DEL/2021 2016-17 [ [A) HONDA TRADING ASIA COMPANY LIMITED —
4 ITA 2367/DEL/ 2022 2017-18 [A] HONDA TRADING ASIA COMPANY LIMITED {INTL. TAXATION)
5 ITA 2368/DEL/2022 2018-19 | [A] HONDA TRADING ASIA COMPANY LIMITED {INTL. TAXATION}
6 ITA 888/DEL/2023 2015-20 | [A] HONDA TRADING ASLA COMPANY LIMITED o
7 ITA 685/DEL/2022 2017-18 [A) HERO MCOTORCORF LTD,
8 ITA 4538/DEL/ 2024 2020-21 | [A] INFOGAIN INDIA PRIVATE LIMITED
g ITA 5494/DEL/2024 2021-22 IE:]\F]OBEE’E F%V)igEl.;S&LI;?\I}:]rEPItI]\;'qA}%é,IMITED { FORMERLY KNOWN AS BIZ 2 CREDIT
10 | [ITA 5850/DEL/2024 2021-22 | [A] SIEMENS EDA (SALES & SERVICES) PRIVATE LIMITED

ffFjﬁfStaz!;’t-?an- Zorgg




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 23-FEBRUARY-2026 {MONDAY)

Sl Appeal Number |Assmt. Year Assessee Name Remarks
1 %ZIDEL;‘ZOZO 2014-15 [A] BSC C&C IV "'l

2 ITA 869/DEL/2019 2014-15 [A] BSCCRC IV - J

3 ITA 3424/DEL/ 2016 2010-11 [A) SPECTRIS TECHNOLOGIES PVT. LTD.

4 ITA 1759/DEL{ 2017 2010-11 [A] LT FOODS LTD. -

5 | ITA 2295/DEL/2017 2010-11 | [D] M/S. L T FOODS LTD.

6 ITA 7887/DEL/2018 2012-13 [A] LT FOODS LTD.

7 ITA 7935/DEL/ 2018 2012-13 [D] LT FOODS LTD.

8 ITA 778/DEL/2019 2013-14 [A] L T FOODS LTO.

9 j ITA 1346/DEL/2019 2013-14 | [D] LT FOODS LIMITED

10 | TITA 4367/DEL/201% 2011-12 [A] LT FOODS LIMITED

11 ITA 5216/DEL/2019 2011-12 [D] L T FOODS LTD.

12 | ITA 8092/DEL/2019 2014-15 [A] LT FOODA LTD

13 ITA 8257/DEL/2019 2014-15 [D] L T FOODS LTD.

14 ITA 3060/DEL/2017 2009-10 [D] M/S RBS INDIA DEVELOPMENT CENTRE PVT, LTOD, "‘I
15 | ITA 3198/DEL/2017 2009-10 [A] RBS SERVICES INDIA PVT. LTD. “]
16 | ITA 3543/DEL/2018 2007-08 [A] BOMBARDIER TRANSPORTATION INDIA PVT, LTD,

17 ITA 3672/DEL/2019 2014-15 {A] LS CABLE INDIA PVT, LTD.

18 | ITA 5389/DEL/2019 2014-15 | [A) DENSO HARYANA PV, LTD, E l

19 | ITA 6650/DEL/2019 2015-16 [A] DENSO HARYANA PVT, LTD. =

20 ITA 1250/DEL/2023 2013-14 [A] DENSO HARYANA PRIVATE LIMITED ~/

21 ITA 512/DEL/2022 2017-18 [A] ICB INDIA LIMITED (260A)

27-Jan-
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 24-FEBRUARY-2026 (TUESDAY)
sri Appeal Number |Assmt, Year Assessee Name Remarks
1 ITA 5348/DEL/2024 2021-22 [A] AGILENT TECHNOLOGIES (INTERNATIONAL) PRIVATE LIMITED _ﬁf’g
2 ITA 5500/DEL/2024 | AY 2021-22 | [A] AGILENT TECHNOLOGIES INDIA PRIVATE LIMITED {Si(?l___
3 ITA 5095/DEL/ 2014 2009-10 (D] M/S. MAKE MY TRIP INDIA PVT, LTD. —-L -
4 | ITA989/DEL/2017 2011-t2 | [A] MAKEMYTRIP (INDIA) PVT. LTD. I
5 ITA 1387/DELf2017 2011-12 (D] M/S. MAKE MY TRIP (INDILA) PVT, LTD.
6 ITA 1457/DEL/2018 2012-13 [D) MAKE MY TRIP (INDIA) PVT. LTD.
7 ITA 1458/DEL/2018 2013-14 [D] MAKE MY TRIP (INDIA) PVT. LTD.
8 ITA 3492/DEL{2019 2014-15 [D] MAKEMYTRIP (INDIA) PVT. LTD,
9 ITA 7537/DEL{2019 2015-16 [D] MAKEMYTRIP {INDIA} PVT. LTD. -
10 [TA 2012/DEL/2022 2017-18 [A] LG CNS INDIA PVT. LTD.
Assist.%%—:‘%
. 27-7an-2g28

\U

v

¢




INCOME TAX APPELLATE TRIBUNAL, DELHT BENCHES, NEW DELH]

CAUSE LIST OF ] BENCH FOR 25-FEBRUARY-2026 (WEDNESDAY)
Srl Appeal Number | Assmt. Year Assessee Name Remarks

1 ITA 1877/DELf2015 2010-11 | {A] NTT DATA GLOBAL DELIVERY SERVICES LTD. (R/#)

2 ITA 1146/DEL/2022 2017-18 | [A] MARELLI UM ELECTRONIC SYSTEMS P.LTD

3 ITA 1172/DEL/ 2022 2018-19 | [A] DE DIAMOND ELECTRIC INDIA PLTD

4 ITA 1493/DEL/2022 2018-19 | [A] BT GLOBAL BUSINESS SERVICES PRIVATE LIMITED

ITA 2040/DELf2G22 2018-19 | [A] LOUIS VUITTON INDIA RETAIL PRIVATE LIMTED

I[TA 5386/DEL/2024 2021-22 [ [A] WSP CONSULTANTS INDIA PRIVATE LIMITED

ITA 5922/DEL{ 2024 2021-22 | {A] MANPOWERGROUP SERVICES INDILA PRIVATE LIMITED

5
&
7 ITA 5914/DEL/2024 | 2021-2022 | [A] COSMO FIRST LIMITED
8
9

[TA 5976/DEL/2024 2021-22 | [A] JUNIPER KETWORKS SOLUTIONS INDIA PRIVATE LIMITED

IT(TP)A _
10 5384/DEL/2024 AY 2021-22 | [AJ ALTUDO CONSULTANCY SERVICES PRIVATE LIMITED
11 IT(TP)A 2021-22 [A] PHINIA DELPHI INDIA PRIVATE LIMITED
6043/DEL/2024

qis;iscant Registra
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF I BENCH FOR 26-FEBRUARY-2026 (THURSDAY)
Srl Appeal Number | Assmt, Year Assessee Name Remarks
TT{TMHA )
i 5554/DEL/2024 2021-22 {A] SOTI INDIA PRIVATE LIMITED (5/G)

2 ITA 6020/DEL/2016 2011-12 [A] M/5. AAMBY VALLEY LTD. =

3 ITA BO52/DEL/2016 2011-12 | [D] M/S. AAMBY VALLEY LTD.

4 CO S6/DEL/2019 2011-12 [A] M/5. AAMBY VALLEY LTD, .

5 ITA 2155/DEL/2018 2011-12 | [A] NUSSLI SWITZERLAND LTD.

& ITA B55/DEL/2021 2016-17 [A] BC EXAMINATIONS AND ENGLISH SERVICE INDIA PRIVATE LIMITED

7 ITA 1125/DELf2021 2016-17 [A] SAGUN VANIIYA HOLDINGS PRIVATE LIMITED

8 ITA 5405/DEL/2024 2021-22 1 [A] TS TECH SUN RAJASTHAN PRIVATE LIMITED

9 ITA 5440/DEL/2024 2021-22 | [A] DZ CARD (INDIA) PVT LTD

(E-‘E\}“"t\ i
Assistant Registrar

(ﬁ" 27-Jan-2026| :




[ INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 02-FEBRUARY-2026 (MONDAY)

}
gt ! Appeal Number

Assmt,
Year

Assessee Name

Remarks

1 |ITA 4639/DEL/2019

2009-10

[A] GUARDIAN PORTFOLIO CONSULTANTS PVT LTD ((R/C))

1174 7146/DEL/2025

14-15

[A] ANJU KESARWANI

2
|
3 il’ Ta 7422/DEL/2025

2019-20

[A] ASHU AGGARWAL (E- (FILE))

A E_;m T9G4/DEL/2025

=+ s ey =

2017-18

[A] GOPESH MEHTA (E-(FILE})

T JTA S350/CEL/2025

2017-18

[A] SHAGUN DHAWAN (E-(FILE))

5 |17 WIS4/DEL2025

2012-13

[A] AJAY KUMAR {E-(FILE))

|
7 !TH 6746/DEL/ 2025

2019-20

[A] DEVINDER SINGH (E-(FILE}}

v {!‘:’:‘(85?2] DEL/2025

2017-18

[D] RAINI CHOPRA (E- (FILE))

B o
h/Assistant egistrar

27-Jan-202
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INCOME YAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 05-FEBRUARY-2026 (THURSDAY)

‘Appeal Number A;::':‘ Assessee Name Remarks
ITA 4857/DEL/2025 | 2015-16 | [A} SANDEEV KUMAR RASTOGI
Aﬁ!sgné Registrar]

?/ 27-Jan-2026|
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF SMC BENCH FOR 10-FEBRUARY-2026 (TUESDAY)

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA 7041/DEL/2025

2020-21

[A] SHIMLA W/C SHRI KIRAN SINGH

ITA 7182/DEL/2025

2017-18

[A] KAMLESH KUMAR AGGARWAL

ITA 7597/DEL/2025

2017-18

[A] TRINITY LOGEX (INDIA) #VT. LTD.

ITA 7804/DEL/2025

2014-15

[A] RAJIV GARG (E-(FILE))

ITA 8447/DEL/2025

2013-14

[A] VIPIN GUPTA {E-(FILE))

= [
Assistant Registrar

<

27-Jan-2026]
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 03-FEBRUARY-2026 (TUESDAY)

BEFORE SHRI CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER
AND SHRI M BALAGANESH, ACCOUNTANT MEMBER

PART HEARD MATTERS
s Appasl Number "m‘,“"':‘ Assessee Bench Remaerks
1 ITA 4435 DEL 2025 | 2016-17|[A) RAJDHANI FLOUR MILLS LTD C
2 [TA 4436 DEL 2025 |2017-18|[A) RAIDHANI FLOUR MILLS LTD [=
3 ITA 4487 DEL 2025 | 2018-19|[A] RAIDHANT FLOUR MILLS LTD C
4 TTA 4488 DEL 2025 | 2019-20{[A) RAJDHANI FLOUR MILLS LTD C
S ITA | 4489 | DEL | 2025 |2020-21|[A] RRODHANI FLOUR MILLS LTD C
6 ITA | 4450 | DEL | 2025 |2021-22{[A] RAJDHANI FLOUR MILLS LTD C
7 TTA | 4491 | DEL | 2025 |2022-23|[A] RAJOHANI FLOUR MILLS LTD C
] ITA 4452 DEL 2025 | 2023-24/ RAJDHAN] FLOUR MIL_LS Lo C
] TTA 4493 DEL 2025 |2023-241[A] SHREEDAYAL ENTERPRISES PVT LTD C
10 ITA 4669 DEL 2025 |2023-24][A] CHETAN JAIN C
11 1TA 4828 DEL 2025 | 2016-17|[0] RAJDHANI FLOUR MILLS LTD. C
12 TTA | 4829 | OEL | 2025 |2017-18](0] RAIDHANI FLOUR MILLS LTD, C
13 ITA 4830 DEL 2025 | 2018-1%[D] RAIDHANI FLOUR MILLS LTD. C
14 ITA 4831 DEL 2025 2019-20,!0] RAJOHANT FLOUR MILLS LTD, C
15 ITA | 4832 | DEL | 2025 |2020-21|[D] RAJDHANI FLOUR MILLS LTD, C
16 ITA 4833 DEL 2025 | 2021-22|[0] RAJDHAN] FLOUR MILLS LTD. =
17 A | 4834 | DEL | 2025 |2023-24)[D] RAIDHANI FLOUR MILLS LTD. C
BEFORE SHRI CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER
AND SHRI AMITABH SHUKLA, ACCOUNTANT MEMBER
PART HEARD MATTERS
s Appesl Number A;:':rt‘ Assesson Banch Remariks
1 TTA 4930 DEL 2018 |2013-14{[C] AMWAY INOIA ENTERPRISES PVT, LTD. 1
2 ITA 8597 DEL 2019 | 2014-15{[A}) AMWAY INDLA ENTERPRISES (P) LTD. 1
BEFORE SHRI CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER
AND SHRI BRAJESH KUMAR SINGH, ACCOUNTANT MEMBER
PART HEARD MATTERS
$n Appent Number Aot |assonses Sench | Remarks
1 TTA ] 4847 1 DEL | 2025 |2016-17 I_[A] YIVASVAT RETAIL AND IT SERVICES PRIVATE LIMITED C
BEFORE SHRI YOGESH KUMAR US, JUDICIAL MEMBER
AND SHRI MANISH AGARWAL, ACCOUNTANT MEMBER
CLARIFICATION MATTERS
$rl Appeal Number Sosent. |assesses Bench | Remarks

ma | so67 | DeL | 2025

2020-21 |[A] IKEA INDIA PRIVATE LIMITED

Bo
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 04-FEBRUARY-2026 (WEDNESDAY)

BEFORE SHRI VIKAS AWASTHY, JUDICIAL MEMBER
AND SMT. RENU JAUHRI, ACCOUNTANT MEMBER

STAY APPLICATIONS
Assmit.
s Appeal Number Year Assessee Bonch | Remarks
t | sa | 300 | oet | 2025 2%7' {A] NESTLE INDIA LIMITED H
2 | sa {301 | o | 2008 | B0 |[A) NESTLE INDIA LIMITED H
BEFORE MS. MADHUMITA ROY, JUDICIAL MEMBER
AND SHRI NAVEEN CHANDRA, ACCOUNTANY MEMBER
PART HEARD MATTERS
Sl Appeal Number Year Assassen Banch | Remarks
1| ma | seo7 | peL | 2025 | 207 [1A) METRO TECHNOBUILD PV LTD (AMALGAMATED CO) G
2 | ma {ss08 | orL | 2025 [ 29 | 141 METRO TECHNOBUILD PVT. LTD. (AMALAMATED COMPANY) G
BEFORE SHRI ANUBHAYV SHARMA, JUDICIAL MEMBER
AND SHRI MANISH AGARWAL, ACCOUNTANT MEMBER
PART HEARD MATTERS
S Appeal Number Year Assassoe Bench | Remarks
1 | ma | 2773 or | 2025 | 213 f(a) aMRIT PAL sINGH CHADHA B
2 | oa | 2774 | oee | 2025 2‘1‘43‘ (A} CHARANBIR SINGH SETHI B
3 | ma [ 2814 | oL [ 2025 | 200" (] GURIEET SINGH JOHAR (DECEASED), THROUGH LEGAL HEIR B
a4 | ma | 2815 | oer | 2025 [ %1% (A} GURIEET SINGH JOHAR, DECEASED, THROUGH LEGAL HEIR B
s | ma | 2816 | oeL | 2025 201165‘ [A} GURJEET SINGH JOHAR, DECEASED, THROUGH LEGAL HEIR B
6 | ma | 2821 | oeL | 2025 2"1‘7" [A] GURJEET SINGH JOHAR, DECEASED, THROUGH LEGAL HEIR B

6355-2026
LA



INCOME TAX APPELIATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 03-FEBRUARY-2026 {THURSDAY)

BEFORE MS. MADHUMITA ROY, JUDICIAL MEMBER
AND SHRI NAVEEN CHANDRA, ACCOUNTANT MEMBER

PART HEARD MATTERS
s Appeal Number ASEMIL. Assasser Remarks
1 | ma [ seeo | oeu [ 2025 | 2955 (a1 auTam BaLs
2 | ma | sset | o | 2025 [ 255 lra Gauram sau
3 | ma |sse2 | or | 2025 | 292 (1) Gautam BALL
4 | ma {sse3 | pe | 2025 [ 221 lra) Gaumam eaus
5 | ma {ssee | oEL [ 2025 | 2022 fiag Gaumam Baur
6 | ma | sses | oe | 2005 | 202 |ia) Gauram aut
7 | ma | sse6 | DeL | 2025 202254' [A] GAUTAM BALI
8 | mma | sse7 | peL | 2025 2"1193' [A] DEEPAK SCOD
9 | ma | sses | oeL | 2025 | 2% |pa) peerak soop
10 | ma | sees | DEL | 2025 | 292" |[A) DEEPAK SOOD
n | m |ssz | e {2005 [ 22" |ia] oeepax soop
12 | ma [ ser1 | DEL | 2025 | 22 |1A) DEEPAK SOOD
13 | ma | 5872 | peL | 2025 | 292% |ia) peEpak so0D
14 | ma |sers | o | 2025 | 23F |iA) DEEPAK s00D
o=
AX T
7-Jan-2026
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 05-FEBRUARY-2026 {MONDAY)

BEFORE SHRI MAHAVIR SINGH, VICE PRESIDENT
AND SMT, RENU JAUHRI, ACCOUNTANT MEMBER

SPECIAL CONSTITUTION MATTERS

s Appeal Nuinber m.‘““t‘r Assessoe Banch
1 ma | ssso | oEL | 2024 }2021-22([A) CERAGON NETWORKS INDIA PRIVATE LIMITED 1

BEFORE SHRI CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER
AND SHRI § RIFAUR RAHMAN, ACCOUNTANT MEMBER
STAY APPLICATIONS

s Appeal Number m'\,“"r't' Assesson Banch

1 SA | 613 | DEL | 2025 [2012-13[[A] M/S RAMA FOOD GRAIN GO, B
BEFORE SHRI VIKAS AWASTHY, JUDICIAL MEMBER
CLARIFICATION MATTERS

sd Appesl Number "," "m"'t' L Assessoe Bench
1 WA | 1313 | DEL | 2022 12008-09][0] NEEL INDUSTRIES P.LTD c
2 ma_ | 1314 [ peL | 2022 [2009-10[[D) NEEL INDUSTRIES LTD c
3 ma | 1315 | oeL | 2022 12010-11{[D) NEEL INDUSTRIES PLTD C
4 A { 1316 | DEL | 2022 |2011-12}[D] NEEL INDUSTRIES RLTD ¢
5 ma | 1317 [ peL | 2022 [2043-14[[D] NEEL INDUSTRIES PVT. LTD. [
6 mA | 1018 | DEL | 2022 ]2014-15{[D) NEEL INDUSTRIES PVT. LTD. C
7 ma | 1319 | DEL | 2022 ]2015-16}(D) NEEL INDUSTRIES PVT. LTD. c
8 rra | 1320 [ DEL | 2022 |2016-17[[D) NEEL INDUSTRIES P.LTD ¢
9 A | 1321 | DEL | 2002 |2017-18}[0] NEEL INDUSTRIES RLTD C
10 | ma | 1322 | DL | 2022 |2018-19][D] NEEL INDUSTRIES P.LTD C
11 | ma | 133 | pe. { 2022 [2010-11][D] JBM INDUSTRIAL LTD. c
12 | ma | 1324 | o | 2022 J2011-12][D] J8M INDUSTRIAL LTD. C
13 | ma | 1325 | peL | 2022 [2012-13][D] JBM INDUSTRIES LTD. C
14 | ma [ 1326 | peL [ 2022 [2013-14][D] JBM INDUSTRIES LTD, C
15 | ma | 1327 | pEL | 2022 [2014-15][D] JBM INDUSTRIES LTD c
16 | ma | 1328 | peL | 2022 [2015-16]() J6M INDUSTRIES LTD C
17 | ma | 233 | peL | 2021 [2018-19](A) 26M AUTO LTD <
18 | ma | 234 | DEL | 2021 [2016-17|[A] JBM AUTO LTD 3
19 ITA 235 DEL 2021 [2015-16([A]) 28M AUTO LTD C
20 | ma | 23 | DEL | 2021 |2017-18[() J8M AUTO LTD 3
21 | ma | 237 | DeEL | 2021 [2018-15[[A] JAY BHARAT MARUTI LTD C
22 | ma | 252 | oec | 2021 [2008-09[10) JeM AUTO LTD C
23 | ma | 253 | oee | 2021 [2009-10[(D) JBM AUTO LTD <
24 | ma | 254 | pec | 2001 [a00-11f1D) 28 AUTO LTD C
25 | ma | 255 | oec | 2021 [2012-13[(0) Jem AuTo LTD <
26 | ma | 256 | oe [ 2021 [2013-14(0} J8M AUTO LTD 3
7 | ma | 257 | o [ 2021 [2014-15[(D) Jem aumo (D ¢
28 | ma [ 28 | oeL | 2021 |2015-16][0] J6M AUTO LTD [
29 | ma [ 259 | oeL | 2021 |2016-17|[D] JBM AUTO LTD C
30 | ma | 260 | oel [ 2021 [2007-18{D] J8M AvTO LTD c
3 | ma | 261 | oeL [ 2021 |2018-19][D] JBM AUTO LTD 3
32 { A | 262 | oeL | 2021 |2008-09][0] JAY BHARAT MARLTT LTD I3
33 | ma | 263 | o [ 2021 [2009-10](D] JAY BHARAT MARUTI LTD I3
3 | ma | 264 | oec [ 2021 [2011-12|(0] JaY BHARAT MARUTI LTD [
35 | ma | 2645 | oEL | 2022 [2017-18][0] 26M INDUSTRIES LTD c
36 | ma | 2646 | Dee | 2022 [2018-19|(D) 6M INDUSTRIES LTD ¢

(D) JBM AUTO LTD (AMALGAMATED COMPANY M/S JBM ALTO SYSTEMS PVT LTD AND J6M MA
37 | TA | 2640 | OEL | 2022 2008095y MOTIVE PVT LTD) c
38 | ma | 265 | oeL | 2021 [2012-13](D) JAY BHARAT MARUTI LTD c
1 ][0] JBM AUTO LTD (AMALGAMATED COMPANY M/S JBM AUTO SYSTEMS PYT LTD AND JBM MA
3 | mA | 2650 | oL | 2022 20091003 7y oIV PVT LTD) c
w0 | m | 2651 | veL | 2022 zolo-lllhn@]mm"mm'?_#g(”m“ﬁbm’"”“ /5 JBM AUTO SYSTEMS PVT LTD AND JBM AUTO c
_1|(0] JBM AUTO LTD (AMALGAMATED CO M/S JBM AUTO SYSTEMS P.LTD AND JBM MA AUTC

a | oma | oass2 | o | 2022 [20m-n2flenie D Te) c




L2

2012-13 [D] JBM AUTO LTD (AMALGAMATED O, M/S JBM AUTO SYSTEMS P.LTD AND J8M MA AUTO

mA | 253 | DeL | 2022 e Poro) c
o | 1o | 2658 | oer | 2022 2013,14|£R_}T[Jgn AUITO LTD (AMALGAMATED CO. M/S JBM ALITO SYSTEMS P.LTD AND JBM AUTO MOTIVE .
4 | ma | 2655 | oew | 2022 2014-151mm ';L'Erf_”m“m) MATED COMPANY M/S J6M AUTO SYSTEMS PYT LTD AND J6M MA ¢
a5 | ma | asse | DeL | 2022 |201s-a{lohe ative v cToy D COMPANY S 68 AUTO SYSTEMS VT LTD AND J6 WA c
w | ma | 2657 | oet | 2022 lotear meﬁmmmo COMPANY M/5 JBM AUTO SYSTEMS PYT LTD AND J8M MA c

1BM AUTO LTD {AMALGAMATED COMPANY M/S JBM AUTO SYSTEMS FVT LTD AND JBM MA

a7 | ma | 28 | e | 2022 [2017-18[0) WSRO m{m) /s ¢
48 ImA 2659 DEL 2022 |20t8-19 L?}Tjom EG'D[ {wm) MATED COMPANY M/S JBM AUTO SYSTEMS PYT LTD AND JEM MA c
49 | DA | 266 | DEL | 202t |2013-14|[D) 1AY BHARAT MARUTI LTD C
S0 | A | 267 | DEL | 2021 |2014-15[D] JAY BHARAT MARUTI LTD C
5L | DA | 268 | DEL | 2021 |2015-16][D) JAY BHARAT MARUTI LTD C
52 | ITA | 269 | DEL | 2021 |2016-17|[D] JAY BHARAT MARUTI LTD c
53 | TA | 270 | DEL | 2021 |2017-18|[D) JAY BHARAT MARUTI UTD C
S¢ | DA | 271 | DEL | 2021 |2016-19][D) JAY BHARAT MARUTI LTD C
55 | ma | 294 | OEL | 2021 |2011-12[D) JBM AUTO LTD C
5 | DA | 486 | DEL | 2024 |2018-19|[A) J8M INDUSTRIES LTD. c
S7 | tta | 862 | OEL | 2022 |2008-09)[D] SUNIL KUMAR AGGARWAL C
S8 | DA | 863 | DEL | 2022 12009-10|[D) SUNIL KUMAR AGGARWAL C
53 | IA | 864 | DEL | 2022 [2010-11][D] SUNIL KUMAR AGGARWAL C
60 | ITA | 865 | DEL | 2022 |2011-12][D) SUNIL KUMAR AGGARWAL C
61 | TA | 866 | DEL | 2022 [2012-13|[D] SUNIL KUMAR AGGARWAL C
62 | TIA | 867 | DEL | 2022 |2013-14](D) SUNIL KUMAR AGGARWAL C
63 | DA | 868 | DEL | 2022 |2014-15|[0] SUNIL KUMAR AGGARWAL C
6 | A | 85 | DEL | 2022 |2015-16](D} SUNIL KUMAR AGGARWAL IS
65 | DA | 870 | DEL | 2022 |2016-17][0) SUNIL KUMAR AGGARWAL c
% | TA | 871 | DEL | 2022 |2017-18](D] SUNIL KUMAR AGGARWAL c
&7 | TA | 872 | DEL | 2022 |2018-19](0] SUNIL KUMAR AGGARWAL c

.
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

BEFORE SHRI CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER
AND SHRI BRAJESH KUMAR SINGH, ACCOUNTANT MEMBER

AND EARLY HEARING PETITIONS

FOR 10-FEBRUARY-2026¢ (YUESDAY)

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS

PART HEARD MATTERS

Sl Appeal Number A\',:':: Assesson Bench | Remarks
01.04.89 7oK
1 |mes)al 151 | oEL | 2006 | o |[A) IYOTI LIMBOO. ((OLD MATTER/TOP PRIRORITY)) F | Matterrrop
23.06.99 PRIRORITY)
01,04.89 ©id
2 |mssial 168 | DEL | 2006 | to |[D] IYOTT LIMBOO ((OLD MATTER/TOP PRIRORITY)) F | Matter/Top
23.06.99 PRIRORITY)
BEFORE SHRI VIKAS AWASTHY, JUDICIAL MEMBER
AND SHRI SANJAY AWASTHI, ACCOUNTANT MEMBER
STAY APPLICATIONS
sl Assmt.
Appeal Number Year Assassen Bench | Remarks
1 | sa | 12 | oeL | 2026 22232' [A] INTERGLOBE AIR TRANSPORT LIMITED H
AR
23-3an-2026
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 11-FEBRUARY-2026 {WEDNESDAY})

BEFORE MS. MADHUMITA ROY, JUDICIAL MEMBER
AND SHRI NAVEEN CHANDRA, ACCOUNTANT MEMBER

PART HEARD MATTERS
sn A Agsmt.
ppeal Number Year Assessea Bench | Remarks
1 | ra [ s795 | peL | 2025 201‘5‘" [A] MIRHA EXPORTS PVT, LTD G
2 | ma | 5796 | oeL | z02s 201{55‘ [A] MIRHA EXPORTS PVT. LTD. G
3 | ma | 5797 | oeL | 2005 | 2208 |ga) MIRHA EXPORTS PVT. LTD. G
a4 | mn |s798 | peL | 2025 | 297 fa) MIRHA EXPORTS PVT. LTD. G
5 | ma | 5799 | oeL | 2025 | 2018 |(a) MIRHA EXPORTS PVT. LTD. G
6 | A | 5800 | DEL | 2025 2%9' |1A] MIRHA EXPORTS PV LTD G
7 | ma | sso1 | pEL | 2025 | 233 |[A] MIRHA EXPORTS PVT LTD G
8 | mA |s5802 | pEL | 2025 22221' |[A] MIRHA EXPORTS PVT, LTD. G
9 | ma |sso3| oeL | 2005 | 292 R 6
10 | ma | seoa | DEL | 2025 2°2i3' {A) MIRHA EXPORTS PVT LTD. G
11 | ma |81 | oeL | 2028 201?' [D] MIRHA EXPORTS PRIVATE LIMITED G
12 | ma | 8132 | peL | 2025 20115“ [D] MIRHA EXPORTS PRIVATE LIMITED G
13 | ma |s133] peu | 2025 2%7' [D] MIRHA EXPORTS PRIVATE LIMITED G
14 | ma {8134 e | 2025 201198' [D] MIRHA EXPORTS PRIVATE LIMITED . G
15 | ma [ 8135 | DeL | 2025 | 2%2% |(D) MIRHA EXPORTS PRIVATE LIMITED G
BEFORE MS. MADHUMITA ROY, JUDICIAL MEMBER
AND SHRI BRAJESH KUMAR SINGH, ACCOUNTANT MEMBER
CLARIFICATION MATTERS
s Appeal Number ¢::Tt‘ Assesses Banch | Ramarks
1 | ma | s762 | oL | 2025 | 2036 |im) AMRIT AL SINGH HUF G

RSN
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

CAUSE LIST OF
THIRD MEMBER MATTERS,
PART HEARD MATTERS,
CONSOLIDATION PETITIONS,
SPECIAL CONSTITUTION,
STAY APPLICATIONS
AND EARLY HEARING PETITIONS

FOR 16-FEBRUARY-2026 (MONDAY)

BEFORE SHRI MAHAVIR SINGH, VICE PRESIDENT

THIRD MEMBER MATTERS
S Appeal Number c::"r't' Assassee Bench | Remarks
t | ma | 3318 | DeL | 2019 [ 200V lia) kaD HOUSING PVT. LD H
2 | 1ma | 3319 | pev | 2000 | 2912 [1a] KAD HOUSING PVT. LTD, H
3 | ma | 3320 oEL | 2010 2"1}‘3' [A] KAD HOUSING PVT, LTD. H
a | ma | 3321 | peL | 2019 2‘;154' {A] KAD HOUSING PVT. LTD. H
BEFORE SHRI VIKAS AWASTHY, JUDICIAL MEMBER
AND SHRI SANJAY AWASTHI, ACCOUNTANT MEMBER
STAY APPLICATIONS
Assmt.
sl Appeal Number Year Assessee Bench | Remarks
1 | sa | 16 | DEL {2026 2%2' [A] CAMBRIDGE UNIVERSITY PRESS AND ASESSMENT INDIA PRIVATE LIMITED H
2 | sa | 21 | OBt | 2026 { 2322 |[A] SEIL ENERGY INDIA LIMITED H
BEFORE SHRI § RIFAUR RAHMAN, ACCOUNTANT MEMBER
AND SHRI VIMAL KUMAR, JUDICIAL MEMBER
PART HEARD MATTERS
Sri Appeal Number “;::':‘ ASSOSS00 Bench | Remarks
1 | ma 3773 | oeL | 2018 | 294 ira) kavTa sHaRMA F
2 | ma | 5407 | oL | 2025 2‘;221' [A) OM PARKASH F

e
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